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Fourth Quarterly Report on Wetland Identification and
Notification of Wetlands in the State of Goa.

Submitted by: Goa State Wetland Authority (GSWA)
Submitted to: National Green Tribunal (NGT)
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As directed by The Hon’ble National Green Tribunal w.r.t OA 141/2017 WZ in
order dated 23.01.2020, Goa State Wetland Authority (GSWA) hereby submits
this fourth quarterly progress report on Identification and Notification of
Wetlands under Wetland (Conservation and Management) Rules, 2017, in the
State of Goa.

1. The Third Quarterly Report on Wetland Identification and Notification of
Wetlands in the State of Goa was submitted on 10 November 2020. Copy
of the same is placed at Annexure 1.

2. Ason 31/01/2021 total of forty-two (42) waterbodies have been primarily
identified as Potential wetlands in the State of Goa by the Empaneled
agency.

3. Out of these 25 waterbodies have been identified as Wetlands by the
Technical Committee (TC) of GSWA under Wetland (Conservation and
Management) Rules 2017. ,

4. Eleven (11) out of the above have been Draft Notified in the Official
Gazette of Government of Goa. The copies of gazette notifications of 11
wetlands are placed at Annexure 2-5. 60 days period to raise grievances for
these 11 waterbodies for Draft Notiﬁ:gations dated 10/09/2020, 19/11/2020
& 26/11/2020 was completed on d/LI/ZOZO, 18/01/2021 & 25/01/2021
respectively. 3" Grievance Committée (GC) meeting to address the
grievances raised regarding the draft nc?tiﬁcation was held on 18/12/2020
Grievances raised for next two draft notifjbations will be heard by second
week of February 2021. \’

5. Furthermore, 14 water bodies have been identified as Wetlands in the 3™

TC meeting of GSWA on 02/12/2020 and are in the final process of Draft
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6. Additionally, preparation of brief documents by the CSIR-National
Institute of Oceanography (NIO) (Empaneled Agency), of 17 more
waterbodies are in progress and are under survey map verification phase.
These Brief Documents after completion will be placed in the upcoming
4" TC meeting of GSWA for identification as Wetlands under Wetland
(Conservation and Management) Rules, 2017.

7. Due to COVID - 19 imposed lockdown the process of identification of
wetlands and field survey conducted by CSIR-NIO (Empaneled agency)
was severely affected and lost a considerable amount of time and hence
have requested for extension of the project for six months to complete the
study. Copy of the letter for extension is placed at Annexure 6.

8. Exact number of wetlands which will be finally notified will depend upon
the recommendation of Technical Committee, Grievance Committee and
decision of GSWA based on pre-existing rights and privileges as per Rule
7 of the Wetlands (Conservation and Management) Rules, 2017.

oy

SALIGAOC ;J‘ | Member Secretary, GSBB,
© |
S/ Head of Nodal agency GSWA.
>/



Date: 03 November 2020

Second Quarterly Report on Wetland Identification and
Notification of Wetlands in the State of Goa.

Submitted by: Goa State Wetland Authority (GSWA)
Submitted to: National Green Tribunal (NGT)
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As directed by The Hon’ble National Green Tribunal w.r.t AO 141/2017 WZ,
Goa State Wetland Authority (GSWA) hereby submits this third quarterly

progress report,

—

2

w

. The Second Quarterly Report on Wetland Identification and Notification

of Wetlands in the state of Goa was submitted on 8" August 2020,

. CSIR-NIO field expeditions and other field related activities have been

resumed since the first week of August. As on 31.10.2020 the field surveys
of 35 water bodies has been completed. In all the 26 of the 35 water bodies,
brief documents have been completed. Brief document of remaining nine

(9) out of 35 water bodies is under progress.

. Out of the 26 Brief Documents prepared, one (1) wetland “Bonvol Lake”

has been Draft Notified. GSWA observed that the Draft Notification of
Bondvol (GSWA/2019-20/Bondvol Notification/026/085) has survey
numbers inadvertently missing and hence Corrigendum to the draft
notification (GSWA/2019-20/Bondvol Notification/026/085/568) was
placed in public domain for a further period of 60 days. (Copy enclosed as
Annexure 1). Accordingly, 09.11.2020 is the last date for receiving
grievances for Notifying Bondvol Lake as Wetland under Wetland
(Conservation and Management) Rules, 2017. The grievances received
will be heard by the Grievance committee latest by the third week of
November 2020.

Ten Briefs documents of water bodies namely Saulem Lake, Pilemne;
Tollear Lake, Chimbel; Sarzora Lake, Sarzora; Durga Lake, Chinchinim;
Nanda Lake, Quepem; Xeldem Lake, Quepem; Batim Lake, Batim;
Kammali Tollem, Carambolim; Cottambi Lake, Cottambi; and Dhashi
Lake, Revora, which were to be identified as Wetlands in the State of Goa
under Wetland (Conservation and Management) Rules, 2017 which were

approved by technical commlttec, Leanere placed before the Goa State
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Wetland Authority (GSWA) in the 7" Authority meeting and approved for
Draft Notification with few revisions (Copy of MOM id enclosed as
Annexure 2). The same have been revised and further the exact mapping
of the area of the wetland is being done through Directorate of Settlement
and Land Records, Goa. Within a period of three weeks i.e. by 20.11.2020,
the notification to invite suggestion and objection on the proposed
identified wetland are expected to be draft notified in Official Gazette.

. Further expeditions were carried out by CSIR-NIO to identify more water
bodies that could be potential wetlands under Wetland (Conservation and
Management) Rules, 2017. The ground truthing of Ten (10) water bodies
were carried out, for which brief documents will be prepared.

. Considering the time lost due to covidl0 and the time taken for draft
notification as well as approvals for the identified wetlands, GSWA will
require at least another Four (4) months in addition to the time line that was
initially provided by Hon’ble NGT for the same, subject to any further
delays that may be caused due to unavoidable circumstances beyond our

control.

ooty

Member Secretary,
Goa State Biodiversity Board (GSBB),
Head of Nodal agency GSWA.

“l %99



500

Annexure |

OFFICIAL GAZETTE — GOVT. OF GOA

SERIES | No. 24

10TH SEPTEMBER, 2020

Department of Environment & Climate Change

Corrigendum to Draft Notification of Bondol Lake

Notification

GSWA/2019-20/Bondvol notification/026/085/568

Ref.. GSWA/2019-20/Bondvol notification/026/085

Wheraas there exists a water body known as Bondval Lake admeasuring total area of
1,71.038 sq. mts., situated in the village of Calapor in Tiswadi Taluka, North-Goa District,
State of Goa, more particularly described in the schedule hersunder which is considered to
be critically significant for its ecosystem services and biodiversity values for the local
communities and society at large (hereinafter referred to as the “said Bondvol Lake");

SCHEDULE

(Location and extend of wetland and its zone of influence)

“

1 2 3 < - -
o 'I‘:;lu'x;- - ’——;\;vﬁy. No.‘,- . Approxinate N é—c;u;aanés
Village /Sub-Division Area in Sq. Mts.

TISWADI 143/0 54544.00 North. S. No. 182/0, 145/2,

CALAPOR 144/0 21350.00 Nala, 85/1 & 2 and 84/0
192/0 (Part) 1861.00
145/2 (Part) 1436.00
Wet MNalla {Part) 197.00 South: S. No. 131/0, Dry
85/2 (Part) 511.00 Nalla, 199/0 and 198/0
85/1 (Part) 4361.00
84/0 (Part) 25.060
86/1-A (Part) 108.00 East: S. No. 86/1-A, & 1,
86/1 (Part) 3604.00 87/0, 129/0 & Dry Nalla
87/0 (Part) 15881.00
129/0 (Part) 13149.00
Dry Nalla (Part) 278.00 West: S. No. 197/0 & 193/0
131/0 (Part) 13551.0C
199/0 (Part) 12378.00
Dry Nalla (Part) 218.00
198/0 (Part) 1153.00
197/0 (Part) 5839.00
193/0 (Part) 20190.00
Total Area 171038.00

Note: The Draft Notification of Bondvol (GSWA/2019-20/Bondvol notification/026/085 04-03-2020) was
published on 07-05-2020 and was kept for inviting grievances from public for 60 days, This Corrigendum
to Draft Notification of Bandvol Lake will be open for inviting gricvances if any for a period of 60 days

from the date of publication.

By order and in the name of Governor of Goa.

Johnson B. Fernandes, Director (Environment & CC).

Porvorim, 7th September, 2020.
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Mnexu«c 2

MINUTES OF MEETING OF THE 7" MEETING OF GOA STATE WETLAND
AUTHORITY (GSWA).

TYPE OF MEETING: REGULAR MEETING.

DATE: 18™ SEPTEMBER 2020; TIME: 4.00 PM

VENUE: “15T FLOOR, MINISTERIAL BLOCK, SECRETARIAT, PORVORIM,
BARDEZ, GOA

MEETING WAS CHAIRED BY SHRI. NILESH CABRAL, HON. MINISTER
FOR ENVIRONMENT AND CLIMATE CHANGE AND CHAIRPERSON OF
GOA STATE WETLAND AUTHORITY.

The following members attended the meeting:

Designation

Sr. ' Name

No.

l. Shri Nilesh Cabral, Hon. Minister of Power and Chairperson
Environment '

2 Secretary (Environment) Shri. Kunal, IAS. Ex—éﬁicio Member

3. Secretary (Fisheries) Represented by Smt. Sharmila Ex-Officio Member
Monteiro (Director-Dept. of Fisheries)

4. Secretary (Water Resources) Represented by Shri. Ex-Officio Member,
P.B. Badami, Chief Engineer, Water Resource
Department

5. Shri Keshav Kumar, Rep. of Principal Chief Ex-Olfficio Member,

Conservator of Forests, Department of Forest

6. Dr. Sharmila Monteiro, Member Secretary, Goa State | Ex-Officio Member,
Pollution Control Board-

Shri Johnson Bedy Fernandes Director of Department | Ex-Officio Member,
of Environment, Member Secretary, GSWA

|

8. Dr. Pradip Sarmokadam (Member Secretary, GSBB) | Ex-Officio Member,

9 Shri. Sreepada Anantha R. Prin?:ipal Scientist, CSIR- | Expert Member

NIO
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0. Tl’ml'. Pranab Mukhopadhy av, Goa Universily

[:xpert Member

(T De Vinod Dhargalkae, Former Scicntist, CSIR-NIO | Expert Member
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8 ! Dr. Pradip Sarmokadam (Member Secretary, GSBB) | £x-Officio Member,

9, Shri.':\‘rb:';‘»_a'l}!u':.\n':ii»)‘l\lm'R.-ii’ri‘l;)c.i‘,.)‘:r.l':S;L'ia;l‘lf.él. CSIR- [ Expert Member
C120Shii. Devanand Kavlekar, CSIR-NIO Expert Member* ]

I ]
RN Dr. Mandar Nanajkar, CSIR-NIO Special Invilee J

* o » -~ 4
Shri Devanand Kavlekar atended the meeting anline via Google meet while other

Members were unable (o altend.

Althe outset. Dr. Pradip Sarmokadam. Member Sceretary, Goa State Biodiversity

Board and Head of Nodal Agency (IINA, GSWA) exiended a warm welcome to the
Chairperson and the Members of the 7" Goa State Wetland Authority (GSWA) Meeting.

The following Agenda was transacted:
Agenda 1; Confirmation of the Minutes of the 6™ Authority Meeting.

The Minutes of the 6" Authority Meeting of GSWA were confirmed by the
Vinod Dhargalkar and confirmed

Members present during the meeting, Proposed by Dr.

by Prof. Pranab Mukhopadhyay.

6" Cipa State Wetland Authority Mecting w
| Ageney (GSWA). Dr. Pradip Sarmokadam for perusal

as placed before

Action Taken Report of the
the Members by the 1lecad ol Noda

of the Members present. The same was approved.

o - : (e of Goa.
3. Progress of identification and notification of wetlands in the Sty

Apenda 2
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Ihe Members were provided  with the copy ol the Wetland (Conservation and
Ay oe . \] “

|\.l\lll.l§kll\kl\l) Rules, 2007 and Guidelines for implementation of Wetland Rules, 2017

Uhere was a briet discussion on the Definition ol Wetland and the Zone of Influence. The

Head of the Nodal Ageney GSWA explained the coles of the Technical and Grievance

Committees which have representatives from the stakeholder Government Dcpartments

el e W Sl e T
such as WRD, Fisheries, Town and Country Planning Department.

The Scerctary of Environment, Shi. Kunal. 1AS inquired on the current status of
Wetland ldentification with Dr. Mandar Nanajkar (CSIR-N10O). Dr. Nanajkar specified thal
230 Wetlands were identified out of which 85 waterbodies have been selected for ground
truthing due to their fulfillment of prerequisites and a time period of 6 months will be
required for completion of the same. Head of Nodal Agency, GSWA further explained the
criteria used for the selection of identitication of Wetlands. Presently, the most significant
and those with larger area waterbodics arc selected on priority for ground truthing and
preparation of Brie[ Documents as per the Criteria specified by the MoEFCC. The
Secretary also asked Ds. Nanajkar to submit regular monthly progress Reports so that
Authority is updated of the status off wetland identification. Dr. Monteiro (MS, GSPCB,
Director of Fisheries Depzirtmem) suggested that fish seeds could be stocKed into the
identified waterbodies which would provide livelihood opportunity to the local, and

generate income thus ensuring conservation and protection of waterbodies.

Agenda_3: Presentation and approval for Draft Notification of 10 wsaterbodies
‘dentified as Wetlands by CSIR-NIO and further approved by GSWA- Technical
Committee in the Second Joint Mceting of Technical and Grievance Committee.

Ihe Brief Documents of 10 waterbodies identitied as Wetlands were placed before
the GSWA Members present. Subsequently, the Seeretary (Environment) stated that the
demarcation of the zone of influence should be done systematically to minimize the

inconvenicnce o et ,
nceto the local population/stakeholders and harmonize developmental activities




3]

[ixpert Member, Dr. Mukhopadyay W

as State wetland Authority we arc duty-
nior Enginecr, Shri Badami x

here is recent trend

ol property a8 well as conservation of wetlind.
a freshwater delicit state and
water seeurily. S¢
) added that t
at to the conservation of

submitted that Goais
bound to conserve it considering the future

(representative af Seeretary. Water Resource Department
ol cansttueting at the edee ol waterbodies is posing o serious thre
waterbodies and as an Authority, GSWA has to take (his suggestion into co
n should be crucially

nsideration

while demarcating the Zone ol influence. Hence buller zone ol 501
protected and demarcated in the identitied wetlands.

Aller a detailed deliberation on this topic, it was unanimously decided that in the
interest of public, the existing residential houses and buildings to be excluded while
demarcating Zone of Influence and a maximum Sm setback maybe left towards wetland
side based on availability of space by keeping maximum butter of at least 50m as far as
possible. This will cnable GSWA to protect the wetlands with minimal grievances from
owners of the property. In such cases there shall be rclaxation of rules w.r.L. the existing
residential houses and building situeated within the Zone of Influence.

GSWA directed CSIR-NIO 1o revise the wetland maps according to the decision
made by the Authorily before being considered for Drall Notification. It was to be noted
by CSIR-NIO that the Zone of Influence based on contour is 1o be marked which will not

be extended beyond the point of inversion of contours. Additionally a buffer zone of 50 m

surrounding the identified wetland was also to be demarcated on the maps.

Agenda 4: Corrigendum to the draft notification of Bondvol Lake.

Copy of the Corrigendum to the Draft Notification of Bondvol Lake as Wetland,
published in the Official Gazetlc was circulated among the Authority members. Head of

the Nodal Agency informed that a revision in Dralt Notilication was needed as some survey

nos. were inadvertently left out from the Notification. Henee n Corrigendum had 10 be
published to rectify the same, which has been Turther kept lor public consultation for a

period of 60 days. The proposal was aecepted by GSWA members.
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Agenda 3t Legal matter QA 412017¢W7
SESSE=— ') K

& Ors. ashinath Shetye & Ors. Vs. State of Goa

Head ol the .
ol the Nodal Ageney informed the Me "G i
R A ¢ Members of GSWA that the in the Legal
. = dJUEADDINC: . ! ‘ ‘ .
Gor & O " PReation 1417201 7¢W2) tiled by Kashénath Shetye & Ors. Vs, State of
4 VES the GSWA hae o o
. A had undertaken initiative 1o Nolify 35 wetlands within 6 months
as drall wotitieany 1
ton but the same has been delayed as the work of CSIR-NIO was
suspended : : '
P d and Ground truthing by way of Public consultation could not be carried out due
1o Covid-1¢ ic situation (
o Covid-19 Pandemic situation for at least 4 months. The Head of the Nodal Agency,

GSWA also informed about erroncous order which has been requested for amendment by
GSWA.

Agenda 6: Applying Pay Scales to the existing staff of GSWA.

HNA. GSWA, informed that 3 Staff (Scientific Officer, Project Assistant and Legal
Assistant) were hired for regular working, of the Office of the GSWA. The same was
approved o be paid by consolidated pay. Hence he requested that the staff may be given a
pay scale based on Office Memorandum No. 10/1/77-PER(Part) dated 21/08/2018. The
Secretary for Environment submitted that sincc the appoinunent has been done with
consolidated remuneration, it is advised that an enhanced consolidated remuneration may
be applicd instead of applying Pay Scalcs to the stalf of GSWA. The same was agreed by

the members present.

Agenda 7: Any other matter with the permission of Chair.

‘I'he Uniqueness of Goan Wetland was explained by Fead of Nodal Agency:, GSWA
and recommended that GSWA should write o leter 1o the Central Government regarding
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and and waterbodies in (he state of Goa. The restoration

the unique characteristic of the well
project Shram Shakii se Jal Shakii was discussed and approved.

The meeting ended with vote ol thanks by Head ol Nodal Agency, GSWA.

Dr. Pradip Sarmokadam
tHead of Nodal Agency, Goa
State Wetland Authority
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(c) To promote local talent and to promote
local cultural troupes.

4. Eligibility.— Any Mandals/Groups/
Institution/Troupes registered or un-
registered and fulfilling the following
eligibility conditions shall be eligible to avail
the benefit under this scheme.

(1) Mandals/Groups/Institution/Troupes
should be conducting regular musical
performance like bhajans, choir singing,
folk performance etc.

(2) Mandals/Groups/Institutions/Troupes
should consist of at least 10 members.

(3) The scheme is being revalidated
keeping in mind that only those
Institutions/Mandals/Groups/Troupes who
have not received the benefit of the scheme
are eligible.

5. Nature & Quantum of Assistance.— (1)
Under the scheme the eligible Cultural
Groups/Institutions shall be give lumpsum
grants/financial assistance to the maximum
extent of Rs. 15,000/- per Group/Institution
for purchase of Musical Instruments only.

(2) The Government/department may restrict
the number of groups/institutions in each
category according to the availability of the
funds.

6. Selection procedure.— (1) Directorate of
Art & Culture shall release advertisement in
local newspapers inviting application to avail
the benefit under this scheme.

(2) Directorate of Art and Culture shall
constitute a committee which will nominate/
select the Groups/Institutions working
towards preservation of musical and cultural
activities for availing the benefit under this
scheme.

7. Utilization Certificate.— The grantee
institution shall utilize the grants for the
purpose for which it is sanctioned within a
period of 3 months. The utilization certificate
and audited statements of Accounts with seal
of the Group/Institution should be submitted
to the department within 6 months from the
date of sanction of the grant.

8. Disbursement of the grant.— On
recommendation of the committee and as per
the terms & conditions, the Director of Art &
Culture shall obtain the Government approval
and grant shall be released to the groups.

9. Framing of guidelines.— For better
implementation of this scheme the
Government shall frame guidelines from time
to time, if required.

10. Relaxation.— The Government shall be
empowered to relax any or all clauses or
conditions of the scheme in genuine cases
for sanction of the grant to any institution.

11. Interpretation.— If any question arises
regarding interpretation of any clause, word,
expression or entire scheme, the decision
about the interpretation shall lie with the
Government which shall be final and binding
on all concerned.

12. Redressal of grievances.— If any
grievance arises, out of implementation of this
scheme, the Minister of Art & Culture shall
hear and decide such matter and the decision
of the Minister for Art and Culture in this
regards shall be final.

This has been issued with concurrence of
Finance Department under their U.O.
No. 23/F dated 04-01-2020.

The earlier notification is hereby stands
repealed.

By order and in the name of Governor of
Goa.

Sagun R. Velip, Director & ex officio Joint
Secretary (Art and Culture).

Panaji, 4th May, 2020.
1222

Department of Environment &
Climate Change

The draft of the notification, which the Goa
State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred
under rule 7 of the Wetlands (Conservation
and Management) Rules, 2017 read with

67
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Environment (Protection) Act, 1986 (29 of
1986), is hereby published for the information
of the person/s likely to be concerned or
affected thereby; and notice is hereby given
that the said draft notification shall be taken
into consideration on or after the expiry of a
period of sixty days from the date on which
copies of the Official Gazette containing this
notification are made available to the public;

Any person interested in making any
objection or suggestion other than those
received from the stake holders consultation
meeting held for identification of Bondvol
Lake, Santa Cruz as Wetland, scheduled on
12-06-2019 at 4:00 pm to 5:00 pm in the Hall
of Santa Cruz High School, Santa Cruz,
Tiswadi, Goa, on the proposals contained in
the draft notification may forward the same
in writing, for consideration of the
Government of Goa, within a period of 60 days
to the Member Secretary, Goa State
Biodiversity Board, Head of Nodal Agency Goa
State Wetland Authority, Saligao, Bardez-Goa
or via email address goawetland@gmail.com

DRAFT NOTIFICATION

GSWA/2019-20/Bondvol Notification/
/026/085 04-03-2020

Ref.:

Whereas, there exists a water body known
as Bondvol Lake admeasuring total area of
84,043 sqg. mts., surveyed under Survey
No. 84/1, 85/1 & 2, 86/1, 86/1-A, 87/0, 129/0,
131/0, 143/0, 144/0, 145/0, 197/0, 198/0,
199/0, Nalla 2 of village Calapor situated in
Tiswadi Taluka, North Goa District, State of
Goa, which is considered to be critically
significant for its ecosystem services and
biodiversity values for the local communities
and society at large (hereinafter referred to
as the “said Bondvol Lake”);

And whereas, for sustaining the
characteristics of the said Bondvol Lake, the
ecosystem needs to be maintained by
regulating developmental activities therein as
well as within its zone of influence;

And whereas, in terms of sub-rule (1) of
rule 7 of the Wetlands (Conservation and
Management) Rules, 2017, the Environment

68

Department of Government of Goa prepared
a Brief Document for identifying the said
Bondvol Lake as wetland,;

And whereas, the Goa State Wetland
Authority communicated to the concerned
Stakeholders vide letter No. GSWA/2019-20/
/IDN/003/019 dated 04-06-2019 and vide
Public Notice published in local Newspaper
namely, Lokmat dated 11-06-2019 and The
Navhind Times dated 11-06-2019 conducted
the stakeholders consultative meeting for
identification of Bondvol Lake, Santa Cruz as
Wetland on 12-06-2019 at 4:00 pm to 5:00 pm
in the Hall of Santa Cruz High School, Santa
Cruz, Tiswadi, Goa, inviting objections and
suggestions from all persons likely to be
affected.

And whereas, objections/comments/
/suggestions received from the stake holders
and public and the recommendations made
by the Goa State Wetland Authority (GSWA)
in the 6th meeting of the GSWA dated
23-10-2019 have been considered by the
Government.

Now therefore, the State of Goa accepts
the recommendation to declare the said
wetland shall be covered under the provisions
of Wetlands (Conservation and Management)
Rules, 2017.

The extent of the wetland and its zone of
influence is described in Schedule I of this
notification,;

Activities prohibited within the wetland
and its zone of influence is listed in
Schedule II of this notification. Such
prohibitions shall not apply for areas
designated under other Acts and Rules,
and listed at para 1.2 (a), (b) and (c) of
Schedule I. Relevant provisions of respective
Acts and Rules shall apply in such areas.

Activities regulated within the wetland and
their zones of influence, i.e. permitted only
with permission of State Government are
listed in Schedule III of this notification.
Request for permissions can be made to the
Member Secretary, Goa State Wetland
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Authority, C/o Department of Environment,
Saligao, Bardez, Goa-2407032 or through
email-goanbiodiversity@gmail.com. Such
regulations shall not apply for areas
designated under other Acts and Rules, and
listed at para 1.2 (a), (b) and (c) of
Schedule I. Relevant provisions of respective
Acts and Rules shall apply in such areas.

Activities permitted within the wetland and
its zone of influence are listed in Schedule IV
of this notification. Such regulations shall not
apply for areas designated under other Acts
and Rules, and listed at para 1.2 (a), (b) and
(c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such
areas.

The Goa State Wetland Authority and the
Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the
provisions of this notification.

By order and in the name of the
Governor of Goa.

Johnson Bedy Fernandes, Director & ex
officio Jt. Secretary (Env. & CC).

Porvorim, 29th April, 2020.

Schedule I: Location and Extent of Wetland/
/Wetlands Complex and its Zone of Influence

1.1 Wetland

The said Bondvol Lake admeasuring an area of
84,043 sq. mts., surveyed under Survey No. 84/
1,85/1 & 2, 86/1, 86/1-A, 87/0, 129/0, 131/0, 143/
0, 144/0, 145/0, 197/0, 198/0, 199/0, Nalla 1 &
Nalla 2 of village Calapor of Tiswadi Taluka,
North Goa District, State of Goa, including the
buffer zone of 50 mts. radius as mentioned in
the boundaries herein below.

On the North: by property bearing survey
number 192/1, 145/2, Nalla, 85/1 & 2 and 84/1
of the Calapor village.

On the South: by property bearing survey
number 131/1, dry Nalla, 199/1 and 198/1 of the
Calapor village.

On the West: by property bearing survey
number 197/1 and 193/1 of the Calapor
village.

On the East: by property bearing survey number
86/1-A & 1, 87/1, 129/1 and Dry Nalla of the
Calapor village.

The map of wetland boundary is at Annexure I.

1.2 Zone of influence: The zone of influence shall
be as per the boundaries mentioned above 50
meters radius as shown in the map.

1.3 For the purpose of this wetland known as the
said Bondvol Lake the same is located within
Revenue village of Calapur.

Schedule II: List of activities prohibited within
wetland/wetlands complex boundary

a. Conversion for non-wetland uses including
encroachment of any kind;

b. Setting up of any industry and expansion of
existing industries; with the exception of
modernization of existing industries which will
not affect the ecological balance of the wetland
under consideration.

c. Manufacture or/and handling or/and storage
or/and disposal of construction and demolition
waste covered under the Construction and
Demolition Waste Management Rules, 2016;
hazardous substances covered under the
Manufacture, Storage and Import of Hazardous
Chemical Rules, 1989 or the Rules for
Manufacture, Use, Import, Export and Storage
of Hazardous Micro-organisms Genetically
engineered organisms or cells, 1989 or the
Hazardous Waste (Management, Handling and
Transboundary Movement) Rules, 2008;
electronic waste covered under the E-Waste
(Management) Rules, 2016;

d. Solid waste dumping;

e. Discharge of untreated wastes, chemical
fertilizers, pesticides, effluents and any other
chemicals effecting the ecological character of
the wetland from industries, cities, towns,
villages and other human settlements;

f. Any construction of a permanent nature except
for boat jetties within fifty meters from the
mean high flood level observed in the past ten
years calculated from the date of
commencement of these rules; and,

g. Poaching.

[Any other activity other than mentioned above
if taken up in the surrounding area that will
have a direct or an indirect adverse effect on
the ecological character of the wetland
including water quality the same shall be
prohibited.]
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Schedule III: List of activities regulated within the boundary of wetlands/and its zone of influence
and for which prior approval of [State Government/UT Administration/MoEF & CC] is required to be
obtained

Activity Restrictions
Within the boundary of wetland/ Within the zone of influence
/wetlands complex

Withdrawal of water Operational sluice gate is provisioned Need to ensure no contamination
and operated by WRD for effective of any type is allowed which serves
management as a source for degrading the quality

and ecological character of the water
in the wetland.

Cultivation of crops Due to the existing spring at the base of No activity that will affect
the wetland in the core wetland area, the ecological character
cultivation shall be limited to the of the wetland.

surrounding of the core water body in
the season as grown traditionally.

Approval of the GSWA shall be taken for any other activity to be conducted other than those mentioned
above.

Schedule IV: List of activities permitted within the boundary of wetlands/wetlands complex and its
zone of influence

Activity Levels and types not requiring permission
Within the boundary of Within the zone of
wetland/wetlands complex influence

Preservation of this water The boundary of the wetlands Permitted

body and maintaining may be reinforced using natural

quality of its significant means so as to not disturb

catchment area especially the ecological character

no development zone, steep of the water body.

slopes and tree cover areas to
ensure sustainability of this
water body for future water
security of local area.

Deciding best possible Permitted Permitted
wise use of wetland without

affecting or impacting its

ecological character and

services offered presently

Approval of the GSWA shall be taken for any other activity to be conducted other than those mentioned
above.

Addendum to Schedule I of Draft Notification (Ref: GSWA/2019-20/Bondvol
notification/026/085) of Bondvol Lake.

Whereas the draft notification proposing to declare and notify Bondvol Lake located in
village Calapor in Tiswadi Taluka was published in the Official Gazette as well as on Gomantak
Times & Pudhari dated 1-5-2020.

And whereas there have been some omissions on the said draft notification which are set
to be corrected through this ADDENDUM.

70

510



OFFICIAL GAZETTE — GOVT. OF GOA
SERIES I No. 6 7TH MAY, 2020

In Schedule I, after para 1.1 the following shall stand to get added.
1.2 Boundary of area already designated under provisions of other Acts and Rules.

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980;
State Forest and amendments thereof.

No area of the proposed wetland known as Bondvol Lake fall under the above mentioned
act.

1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Bondvol Lake fall under the above mentioned
act.

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and
amendments thereof.

No area of the proposed wetland known as Bondvol Lake fall under the above mentioned
act.

Further to this, serial number of Schedule I, numbered as 1.2 and 1.3 shall be read as 1.3
and 1.4 respectively.

By order and in the name of the Governor of Goa.
Johnson Bedy Fernandes, Director/ex officio Joint Secretary (Env. & CC).
Porvorim, 4th May, 2020.

*e
Department of Forest

Notification
7-5-2005/FOR/104
Read:- Notification No. 7-5-2005/FOR/310 dated 14-08-2012.

In supersession of Notification No. 7-5-2005/FOR/310 dated 14-08-2012, the Government of
Goa is pleased to revise the “Scheme for grant of compensation on account of loss of human
life, permanent disability or injury and/or damage to cattle or property caused by Wild
Animals” hereinafter called “Compensation for damage by wild animals” in order to simplify,
the procedure for determination and timely disbursement of appropriate compensation to the
affected person(s). The term ‘Wild Animal’ will be as defined in the Wild Life (Protection) Act
(Central Act 53 of 1972).

2. The compensation for damage by wild animals for causing death/injury to human and
loss to cattle/damage to property will be determined and paid based on the terms and
conditions and the rates as mentioned below.

TABLE-I

The rate of compensation on account of loss of human life or permanent disability or injury caused by
wild animals.

S. No. Injury/loss to human life Compensation
1. Ex-gratia payment for death/injury to human life
(a) Death Rs. 10,00,000/-
(b) Permanent disability (viz. loss of limb, eye, etc.) Rs. 5,00,000/-
(c) Injury other than permanent disability Rs. 1,00,000/- or the entire cost of

treatment whichever is less
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Whereas there exists a water body known as Bondval Lake admeasuring total area of

Department of Environment & Climate Change

Corrigendum to Draft Notification of Bondol Lake

Notification

GSWA/2019-20/Bondvol notification/026/085/568
Ref.: GSWA/2019-20/Bondvol notification/026/085

1,71,038 sq. mts., situated in the village of Calapor in Tiswadi Taluka, North-Goa District,

State of Goa, more particularly described in the schedule hereunder which is considered to
be critically significant for its ecosystem services and biodiversity values for the local
communities and society at large (hereinafter referred to as the “said Bondvol Lake”);

SCHEDULE

(Location and extend of wetland and its zone of influence)

1 2 3 4
Taluka Survey No./ Approximate Boundaries
Village /Sub-Division Area in Sq. Mts.

TISWADI 143/0 54544.00 North: S. No. 192/0, 145/2,

CALAPOR 144/0 21350.00 Nala, 85/1 & 2 and 84/0
192/0 (Part) 1861.00
145/2 (Part) 1436.00
Wet Nalla (Part) 197.00 South: S. No. 131/0, Dry
85/2 (Part) 511.00 Nalla, 199/0 and 198/0
85/1 (Part) 4361.00
84/0 (Part) 29.00
86/1-A (Part) 108.00 East: S. No. 86/1-A, & 1,
86/1 (Part) 3604.00 87/0, 129/0 & Dry Nalla
87/0 (Part) 15881.00
129/0 (Part) 13149.00
Dry Nalla (Part) 278.00 West: S. No. 197/0 & 193/0
131/0 (Part) 13951.00
199/0 (Part) 12378.00
Dry Nalla (Part) 218.00
198/0 (Part) 1153.00
197/0 (Part) 5839.00
193/0 (Part) 20190.00
Total Area 171038.00

Note: The Draft Notification of Bondvol (GSWA/2019-20/Bondvol notification/026/085 04-03-2020) was
published on 07-05-2020 and was kept for inviting grievances from public for 60 days. This Corrigendum
to Draft Notification of Bondvol Lake will be open for inviting grievances if any for a period of 60 days

from the date of publication.

By order and in the name of Governor of Goa.

Johnson B. Fernandes, Director (Environment & CC).

Porvorim, 7th September, 2020.
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OFFICIAL  GAZETTE

GOVERNMENT OF GOA

PUBLISHED BY AUTHORITY

SUPPLEMENT

GOVERNMENT OF GOA

Department of Environment

11-2/GSWA/2020/Notification/071/924

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules, 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the Official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained
in the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary, Goa State Biodiversity
Board, Head of Nodal Agency, Goa State Wetland Authority, or at email address
goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/071/924 30-10-2020

1. Whereas, there exists a water body known as Toyyar Lake or Chimbel Lake admeasuring
an area of 51,085 sq. mts. Located in village Chimbel of Tiswadi Taluka, North Goa
District, State of Goa, which is considered to be critically significant for its ecosystem
services and biodiversity values for the local communities and society at large (hereinafter
referred to as the “said Toyyar Lake"”); which is more particularly described in Schedule I
herein under;

2. And whereas, it is considered that for sustaining these values, the ecological character of
wetland ecosystem needs to be maintained by regulating developmental activities within
the wetland as well as within its zone of influence,;

1537
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3.

And whereas, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules 2017, the Environment Department of Government of Goa prepared a
Brief Document for identifying the said Toyyar Lake as wetland,;

And Whereas, based on the Brief Document Goa State Wetland Authority (GSWA) in the
7th meeting of the GSWA has recommended the Government of Goa to notify the said
Toyyar Lake as wetland under the provisions of Wetlands (Conservation and
Management) Rules, 2017.

Now Therefore, the State of Goa accepts the recommendation to declare the said wetland
for being covered under the provisions of Wetlands (Conservation and Management)
Rules, 2017.

The extent of the wetland and its zone of influence is described in Schedule I of this
notification;

Activities prohibited within the wetland and its zone of influence is listed in Schedule II
of this notification. Such prohibitions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule 1. Relevant provisions of
respective Acts and Rules shall apply in such areas.

Activities regulated within the wetland and their zones of influence, i.e. permitted only
with permission of State Government are listed in Schedule III of this notification.
Request for permissions can be made to the Member Secretary, Goa State Wetland
Authority, C/o Department of Environment, Saligao, Bardez, Goa- 2407032 or at email -
goawetland@gmail.com. Such regulations shall not apply for areas designated under
other Acts and Rules, and listed at para 1.2 a), b) and c) of Schedule I. Relevant
provisions of respective Acts and Rules shall apply in such areas.

Activities permitted within the wetland and its zone of influence are listed in Schedule IV
of this notification. Such permissions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 a), b) and c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

10.The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate

Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.

Dasharath M. Redkar, Director (Environment & CC).
Porvorim, 16th November, 2020.

Schedule I: Location and Extent of Wetland and its Zone of Influence

1.1. Wetland

1538

The said Toyyar Lake admeasuring an area of 51,085 sq. mts., surveyed under Survey No. 40/ 1,
42/1 (Part) of village Chimbel of Tiswadi Taluka, North Goa District, State of Goa, including the
buffer zone of 50 mts.

Taluka Survey No. /Sub - Div. Approximate
Village No. Area in Sq. Mts.
Tiswadi/ 40/1(P) 50,930
Chimbel 42 (P) 155
Total 51,085
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1.2. Boundary of area already designated under provisions of other Acts and Rules

1.3.

1.4.

1.5.

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State
Forest Act and amendments thereof.

No area of the proposed wetland known as Toyaar Lake fall under the above mentioned
Act.

1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Toyaar Lake fall under the above mentioned
Act.

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments
thereof.

No area of the proposed wetland known as Toyaar Lake fall under the above mentioned
Act.

Zone of influence:

The Zone of influence of the said Chimbel Lake admeasuring 175,520 sq. mts., includes the
properties surveyed under the following Survey No.

Taluka . Approximate
Village Survey No./Sub - Div. No. Area in Sq. Mts.
Tiswadi/ 40/1(P) 118338.41
/Chimbel lake 41/1(P) 29881.44
42/1(P) 5652.00
Total 153871.86
106/1(P) 21649.10
Tiswadi/Talaulim Total 21649.10
Grand Total 175520.96

The map of wetland boundary of the said Toyaar Lake with 50 meters buffer and the Zone of
influence is at Annexure I.

For the purpose of this wetland known as the said Toyaar Lake the same is located within
Revenue village of Chimbel.

For the purpose of this wetland known as the said Toyaar Lake the the Zone of Influence is
located within Revenue village of Chimbel and Talaulim.

Schedule II: List of activities prohibited within wetland boundary

1. Conversion for non-wetland uses including encroachment of any kind;

2. Setting up of any industry and expansion of existing industries; with the exception of

modernization of existing industries which will not affect the ecological balance of the wetland
under consideration.

3. Manufacture or/and handling or/and storage or/and disposal of construction and demolition

waste covered under the Construction and Demolition Waste Management Rules, 2016;
hazardous substances covered under the Manufacture, Storage and Import of Hazardous
Chemical Rules, 1989 or the Rules for Manufacture, Use, Import, Export and Storage of
Hazardous Micro-organisms Genetically engineered organisms or cells, 1989 or the Hazardous
Wastes (Management, Handling and Trans boundary Movement) Rules, 2008; electronic waste
covered under the E-Waste (Management) Rules, 2016;

4. Solid waste dumping;

5. Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other

chemicals effecting the ecological character of the wetland from industries, cities, towns,
villages and other human settlements;
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6. Any construction of a permanent nature except for boat jetties within fifty meters from the
mean high flood level observed in the past ten years calculated from the date of
commencement of these rules; and,

7. Poaching.
8. Extraction of Soil, Mud, Rock for commercial purpose.

[Any other activity other than mentioned above if taken up in the surrounding area that will
have a direct or an indirect adverse effect on the ecological character of the wetland including
water quality the same shall be prohibited.]

Schedule III: List of activities regulated within the boundary of wetlands/and its zone of
influence and for which prior approval of [State Government/UT Administration/
/MoEFCC] is required to be obtained

Restrictions
Activity ier s
Within the boundary of wetland/ Within the zone of influence
/wetlands complex
Withdrawal of Restricted withdrawal beyond | Need to ensure no contamination of any type
water the quantities permitted by | is allowed which serves as a source for
WRD. degrading the quality and ecological
character of the water in the wetland. Any
new permissions will be granted only if
approved by WRD and GSWA.
Diversion or any Any diversion or any other | Any diversion or any other hydrological
other hydrological |hydrological intervention that | intervention that affect the ecological
intervention affect the ecological character | character of will need the approval of GSWA
of will need the approval of
GSWA
Cultivation of No cultivation of crops within | Traditional cultivation of crops and/or paddy
crops the wetland allowed. No activity that will affect the
ecological character of the wetland.

Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than those
mentioned above which may adversely affect ecological character of wetland.

Schedule IV: List of activities permitted within the boundary of wetlands/wetlands
complex and its zone of influence

Levels and types not requiring permission

Activity Within the boundary of wetland/
/wetlands complex

Within the zone of influence

Withdrawal of water Operational sluice gate is |Permitted with the
provisioned and operated by |approval of WRD and
WRD for effective management. | GSWA

The same is permitted.

Preservation of this water body | The boundary of the wetlands |Permitted
and maintaining quality of its | may be reinforced using natural
significant catchment area | means so as to not disturb the
especially no development zone, | ecological character of the water
steep slopes and tree cover areas | body.

to ensure sustainability of this
water body for future water
security of local area
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Traditional fishery Permitted Permitted
Deciding best possible wise use of | Permitted Permitted

wetland without affecting or
impacting its ecological character
and services offered presently

Approval of the GSWA shall be taken for any other activity to be conducted other than those
mentioned above.

11-2/GSWA/2020/Notification/071/926

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the Official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in
the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary, Goa State Biodiversity
Board, Head of Nodal Agency, Goa State Wetland Authority, or at email address
goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/071 30-10-2020

1. Whereas, there exists a water body known as Dashi Lake or Dhashiche Tale admeasuring
an area of 26874 sq. mts., located in the village Revora of Bardez Taluka, North Goa
District, State of Goa, which is considered to be critically significant for its ecosystem
services and biodiversity values for the local communities and society at large
(hereinafter referred to as the “said Dashi Lake"”); which is more particularly described in
the Schedule I herein;

2. And Whereas, it is considered that for sustaining these values, the ecological character of
wetland ecosystem needs to be maintained by regulating developmental activities within
the wetland as well as within its zone of influence;

3. And Whereas, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules 2017, the Environment Department of Government of Goa prepared a
Brief Document for identifying the said Dashi Lake as wetland,;

4. And Whereas, based on the Brief Document Goa State Wetland Authority (GSWA) in the
7th meeting of the GSWA has recommended the Government of Goa to notify the said
Dashi Lake as wetland under the provisions of Wetlands (Conservation and Management)
Rules, 2017;

5. Now Therefore, the State of Goa accepts the recommendation to declare the said wetland
for being covered under the provisions of Wetlands (Conservation and Management)
Rules, 2017,

6. The extent of the wetland and its zone of influence is described in Schedule I of this
notification,;

7. Activities prohibited within the wetland and its zone of influence is listed in Schedule II
of this notification. Such prohibitions shall not apply for areas designated under other
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10.

Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule 1. Relevant provisions of
respective Acts and Rules shall apply in such areas.

Activities regulated within the wetland and their zones of influence, i.e. permitted only
with permission of State Government are listed in Schedule III of this notification.
Request for permissions can be made to the Member Secretary, Goa State Wetland
Authority, C/o Department of Environment, Saligao, Bardez, Goa- 2407032 or at email -
goawetland@gmail.com. Such regulations shall not apply for areas designated under
other Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant
provisions of respective Acts and Rules shall apply in such areas.

Activities permitted within the wetland and its zone of influence are listed in Schedule
IV of this notification. Such permissions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule 1. Relevant provisions of
respective Acts and Rules shall apply in such areas.

The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.

Dasharath M. Redkar, Director (Environment & CC).

Porvorim, 16th November, 2020.

Schedule I: Location and Extent of Wetland and its Zone of Influence

1.1 Wetland

The said Dashi Lake is admeasuring an area of 26874 sq. mts., surveyed under Survey No.

Taluka Survey No./ Approx. Area Survey No./ Approx. Area
Village /Sub-Div. No. in Sq. Mts. /Sub-Div. No. in Sq. Mts.

Bardez/ 37/12 Part 1,945 68/4 Part 10
Revora 38/8 Part 356 69/1 125
38/9 225 70/1(Part) 6605
38/10 400 71/1 Part 1880
38/11 300 71/2 1850
38/12 400 71/3 Part 2515

38/13 100 71/4 400
39/15 Part 79 71/5 Part 2192
39/16 Part 128 68/1 Part 5145

39/22 Part 1 68/4 Part 10

39/23 Part 30 69/1 125
60/1 Part 300 70/1(Part) 6605
60/2 Part 330 71/1 Part 1880
60/3 Part 130 71/2 1850
68/1 Part 5145 71/3 Part 2515

Total 25446
Area out side the S. No. (Roads and 1428
Nallah)
Grand Total 26,374
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1.2. Boundary of area already designated under provisions of other Acts and Rules
1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State
Forest Act and amendments thereof.

No area of the proposed wetland known as Dashi Lake fall under the above mentioned
Act.

1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Dashi Lake fall under the above mentioned
Act.

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments
thereof.

No area of the proposed wetland known as Dashi Lake fall under the above mentioned Act.
1.3 Zone of influence:

The Zone of influence of the said Dashi Lake is admeasuring 207175 sq. mts., surveyed under

Survey No.
Taluka Survey No. Approximate Survey No. Approximate
Village Sub-Div. No. Area in Sq. Mts. Sub-Div. No. Area in Sq. Mts.

Bardez/ 68/1(Part) 1698 105/7 1300
Revora 68/2 25 105/8 1225
68/3(Part) 1042 105/9 2875

68/4(Part) 7438 106/1 775

67/1(Part) 1671 106/2 775

71/1(Part) 272 106/3 125

71/3(Part) 2202 106/4 125

71/5(Part) 173 106/5 100

100/0(Part) 11975 106/6 325

101/2(Part) 39056 106/7 700

101/3 3200 106/8 325

102/1 250 106/9 725

102/2 475 106/10 725

102/3 1250 106/11 7725

102/4 450 106/12(Part) 4370

102/5 1400 106/13 4675

102/6 350 106/14 8050

102/7 650 106/15 5625

102/8 650 106/16 1600

102/9 1800 106/17 1925

103/1 425 106/18(Part) 1496
103/2 6125 107/1 1650

104/1 9700 107/2 750

105/1 1425 107/3 675

105/2 1950 107/4 550

105/3 3050 107/5 575

105/4 3500 107/6 1075

105/5 1150 107/7 1075
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Taluka Survey No. Approximate Survey No. Approximate
Village Sub-Div. No. Area in Sq. Mts. Sub-Div. No. Area in Sq. Mts.

105/6 650 107/8 1225
107/9 500 121/1(Part) 11582
107/10 1075 121/1-A(Part) 115
107/11 1600 122/1(Part) 5307
107/12 2625 122/1-A(Part) 322
108/1(Part) 307 122/2(Part) 10882
1082(Part) 930
109/1(Part) 3675
Total 196063
Area outside the S.Nos.(Road & 11112
Nallah)
Grand Total 207175

14

15

The map of wetland boundary of the said Dashi Lake with 50 meters buffer and the Zone of
influence is at Annexure I.

For the purpose of this wetland known as the said Dashi Lake the same is located within
Revenue village of Revora.

For the purpose of this wetland known as the said Dashi Lake the Zone of Influence is located
within Revenue village of Revora.

Schedule II: List of activities prohibited within wetland boundary

. Conversion for non-wetland uses including encroachment of any kind;

. Setting up of any industry and expansion of existing industries; with the exception of

modernization of existing industries which will not affect the ecological balance of the wetland
under consideration.

. Manufacture or/and handling or/and storage or/and disposal of construction and demolition

waste covered under the Construction and Demolition Waste Management Rules, 2016;
hazardous substances covered under the Manufacture, Storage and Import of Hazardous
Chemical Rules, 1989 or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous
Micro-organisms Genetically engineered organisms or cells, 1989 or the Hazardous Wastes
(Management, Handling and Trans boundary Movement) Rules, 2008; electronic waste covered
under the E-Waste (Management) Rules, 2016;

. Solid waste dumping;

5. Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals

1544

effecting the ecological character of the wetland from industries, cities, towns, villages and other
human settlements;

. Any construction of a permanent nature except for boat jetties within fifty meters from the mean

high flood level observed in the past ten years calculated from the date of commencement of
these rules; and,

. Poaching.

. Extraction of soil, mud, rocks for commercial purpose

[Any other activity other than mentioned above if taken up in the surrounding area that will have
a direct or an indirect adverse effect on the ecological character of the wetland including water
quality the same shall be prohibited.]
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Schedule III: List of activities regulated within the boundary of wetlands/and its zone of
influence and for which prior approval of [State Government/UT Administration/
/MOoEFCC] is required to be obtained

Restrictions
Activity Within the boundary of
wetland/wetlands Within the zone of influence
complex
Withdrawal Restricted withdrawal | Water is used for agriculture and horticulture purposes in
of water beyond the quantities | existing traditional practices will continue. However, any

permitted by WRD. new permission shall be granted by WRD & GSWA.
Cultivation of |Prohibited Existing traditional crop cultivation practices will be
crops allowed. No activity that will affect the ecological character
of the wetland will be allowed.
Aquaculture Regulated by fisheries | Regulated by fisheries department. Existing traditional

department. practices may be permitted.

Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than
those mentioned above which may adversely affect ecological character of wetland.

Schedule IV: List of activities permitted within the boundary of wetlands/
/wetlands complex and its zone of influence

Levels and types not requiring permission

Within the boundary of wetland/
/wetlands complex

Activity . .
Within the zone of influence

Religious practices Existing religious practices will |Permitted. No activity

be allowed. No activity that will
adversely affect the ecological
character of the wetland.

that will adversely affect
the ecological character of
the wetland.

Withdrawal of water for domestic use

In case of water deficit and
unavailability of drinking water,
it is pumped and supplied to
the village people for domestic
drinking purpose. This will be
managed and regulated by

Ongoing Traditional Use
Permitted. Any new
permissions will be
granted only if approved
by WRD and GSWA.

wetland without affecting or
impacting its ecological character and
services offered presently

WRD.
Preservation of this water body and | The boundary of the wetlands |Permitted
maintaining quality of its significant | may be reinforced using natural
catchment area especially no | means so as to not disturb the
development zone, steep slopes and | ecological character of the
tree cover areas to ensure | water body.
sustainability of this water body for
future water security of local area
Plantation of trees Prohibited Permitted
Deciding best possible wise use of | Permitted Permitted

Approval of the GSWA shall be taken for any other activity to be conducted other than those

mentioned above.
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11-2/GSWA/2020/Notification/071/927

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules, 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the Official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in
the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary, Goa State Biodiversity
Board, Head of Nodal Agency, Goa State Wetland Authority, or at email address
goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/071 30-10-2020

1. Whereas, there exists a water body known as Sarzora Lake or Sarzora Tollem
admeasuring an area of 169284 sq. mts., located in the village of Sarzora of Salcete
Taluka, South Goa District, State of Goa, which is considered to be critically significant
for its ecosystem services and biodiversity values for the local communities and society
at large (hereinafter referred to as the “said Sarzora Lake"”); which is more particularly
described in Schedule I herein under;

2. And Whereas, it is considered that for sustaining these values, the ecological character
of wetland ecosystem needs to be maintained by regulating developmental activities
within the wetland as well as within its zone of influence;

3. And Whereas, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules, 2017, the Environment Department of Government of Goa prepared
a Brief Document for identifying the said Sarzora Lake as wetland,;

4. And Whereas, based on the Brief Document Goa State Wetland Authority (GSWA) in the
7th meeting of the GSWA has recommended the Government of Goa to notify the said
Sarzora Lake as wetland under the provisions of Wetlands (Conservation and
Management) Rules, 2017.

5. Now Therefore, the State of Goa accepts the recommendation to declare the said
wetland for being covered under the provisions of Wetlands (Conservation and
Management) Rules, 2017.

6. The extent of the wetland and its zone of influence is described in Schedule I of this
notification,;

7. Activities prohibited within the wetland and its zone of influence is listed in Schedule
IT of this notification. Such prohibitions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant provisions
of respective Acts and Rules shall apply in such areas.

8. Activities regulated within the wetland and their zones of influence, i.e. permitted only
with permission of State Government are listed in Schedule III of this notification.
Request for permissions can be made to the Member Secretary, Goa State Wetland
Authority, C/o Department of Environment, Saligao, Bardez, Goa- 2407032 or at email -
goawetland@gmail.com. Such regulations shall not apply for areas designated under
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other Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant
provisions of respective Acts and Rules shall apply in such areas.

9. Activities permitted within the wetland and its zone of influence are listed in Schedule
IV of this notification. Such permissions shall not apply for areas designated under
other Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant
provisions of respective Acts and Rules shall apply in such areas.

10. The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.
Dasharath M. Redkar, Director (Environment & CC).
Porvorim, 16th November, 2020.

Schedule I: Location and Extent of Wetland and its Zone of Influence

1.1 Wetland

The said Sarzora Lake admeasuring an area of 169284 sq. mts., surveyed under the following

Survey numbers of the Village Sarzora village of Sarzora of Salcete Taluka, South Goa District,
State of Goa,;

\T/.fﬁzgz Survey No./Sub-Division No. A‘;F;pfr?);??\;{is
Salcete/Sarzora 25/1 129200
27/1(Part) 663
26/1(Part) 8963
212/1(Part) 9165
9/1(Part) 10
9/21(Part) 44
9/22(Part) 106
9/23(Part) 314
9/24(Part) 171
24/16(Part) 40
24/17(Part) 26
23/3(Part) 180
23/4(Part) 1717
22/1(Part) 5256
281(Part) 13429
TOTAL 169,284

1.2. Boundary of area already designated under provisions of other Acts and Rules

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State
Forest Act and amendments thereof.

No area of the proposed wetland known as Sarzora Lake fall under the above mentioned
Act.

1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Sarzora Lake fall under the above mentioned
Act.
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1.3

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments
thereof.

No area of the proposed wetland known as Sarzora Lake fall under the above mentioned
Act.
Zone of influence:

The Zone of influence of the said Sarzora Lake admeasuring 621961 sq. mts., surveyed under the
following Survey Numbers.

26/1(Part) 187538

27/1(Part) 89736

28/1(Part) 91084

Salcete/Sarzora 212/1(Part) 210880

22/1(Part) 533

TOTAL 579771

Salcete/Mullem 86/1(Part) 40962
Area outside the S.No's. (Roads & Nallah) 1228.00

| Grand Total 621961.00

The map of wetland boundary of the said Sarzora Lake with 50 meters buffer and the Zone of
influence is at Annexure I.

1.4

1.5

For the purpose of this wetland known as the said Sarzora Lake the same is located within
Revenue village of Sarzora.

For the purpose of this wetland known as the said Sarzora Lake the Zone of Influence is located
within Revenue village of Sarzora and Mullem.

Schedule II: List of activities prohibited within wetland boundary

1. Conversion for non-wetland uses including encroachment of any kind,;

Setting up of any industry and expansion of existing industries; with the exception of
modernization of existing industries which will not affect the ecological balance of the wetland
under consideration.

Manufacture or/and handling or/and storage or/and disposal of construction and demolition
waste covered under the Construction and Demolition Waste Management Rules, 2016;
hazardous substances covered under the Manufacture, Storage and Import of Hazardous
Chemical Rules, 1989 or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous
Micro-organisms Genetically engineered organisms or cells, 1989 or the Hazardous Wastes
(Management, Handling and Trans boundary Movement) Rules, 2008; electronic waste covered
under the E-Waste (Management) Rules, 2016;

4. Solid waste dumping;

5. Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals
effecting the ecological character of the wetland from industries, cities, towns, villages and other
human settlements;

6. Any construction of a permanent nature except for boat jetties within fifty meters from the mean
high flood level observed in the past ten years calculated from the date of commencement of
these rules; and,

7. Poaching.

8. Extraction of Soil, Mud, Rock for commercial purpose.
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[Any other activity other than mentioned above if taken up in the surrounding area that will have
a direct or an indirect adverse effect on the ecological character of the wetland including water
quality the same shall be prohibited.]
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Schedule III: List of activities regulated within the boundary of wetlands/and its zone of
influence and for which prior approval of [State Government/UT
Administration/MoEFCC] is required to be obtained

Restrictions
Activity Within the boundary of wetland/ Within the zone of influence
/wetlands complex
Withdrawal of Restricted withdrawal beyond the | Need to ensure no contamination of any
water quantities permitted by WRD. type is allowed which serves as a source

for degrading the quality and ecological
character of the water in the wetland. Any
new permissions will be granted only if
approved by WRD and GSWA.

Diversion or any Any diversion or any other | Any diversion or any other hydrological
other hydrological hydrological intervention that | intervention that affect the ecological
intervention affect the ecological character of | character of will need the approval of

will need the approval of GSWA GSWA

Cultivation of No agriculture or horticulture | Traditional agriculture or horticulture will

crops within the wetland be allowed. No activity that will affect the
ecological character of the wetland shall be
allowed.

Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than
those mentioned above which may adversely affect ecological character of wetland.

Schedule IV: List of activities permitted within the boundary of wetlands and its zone of influence

Levels and types not requiring permission

Activity Within the boundary of wetland/
/wetlands complex

Within the zone of influence

Withdrawal of water Permitted with approval from | Permitted with approval from
WRD WRD and GSWA

Fishing Permitted Permitted

Crop and/or Paddy cultivation Prohibited Permitted

Plantation of trees Prohibited Permitted

Preservation of this water body | The boundary of the wetlands | Permitted
and maintaining quality of its | may be reinforced using natural
significant catchment area | means so as to not disturb the
especially no development zone, | ecological character of the
steep slopes and tree cover | water body.

areas to ensure sustainability of
this water body for future water
security of local area

Deciding best possible wise use | Permitted Permitted
of wetland without affecting or
impacting its ecological
character and services offered
presently

Approval of the GSWA shall be taken for any other activity to be conducted other than those
mentioned above.
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11-2/GSWA/2020/Notification/071/928

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules, 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the Official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in
the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary, Goa State Biodiversity
Board, Head of Nodal Agency, Goa State Wetland Authority, or at email address
goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/071 30-10-2020

1. Whereas, there exists a water body known as Saulem Tollem or Pilerne Lake admeasuring
an area of 102,055 Sqg. Mts., located in village Pilerne of Bardez Taluka, North Goa District,
State of Goa, which is considered to be critically significant for its ecosystem services and
biodiversity values for the local communities and society at large (hereinafter referred to
as the “said Pilerne Lake”); which is more particularly described in Schedule I herein
under;

2. And Whereas, it is considered that for sustaining these values, the ecological character of
wetland ecosystem needs to be maintained by regulating developmental activities within
the wetland as well as within its zone of influence;

3. And Whereas, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules, 2017, the Environment Department of Government of Goa prepared a
Brief Document for identifying the said Pilerne Lake as wetland,;

4. And Whereas, based on the Brief Document Goa State Wetland Authority (GSWA) in the
7™ meeting of the GSWA has recommended the Government of Goa to notify the said
Pilerne as wetland under the provisions of Wetlands (Conservation and Management)
Rules, 2017.

5. Now Therefore, the State of Goa accepts the recommendation to declare the said wetland
for being covered under the provisions of Wetlands (Conservation and Management)
Rules, 2017.

6. The extent of the wetland and its zone of influence is described in Schedule I of this
notification,;

7. Activities prohibited within the wetland and its zone of influence is listed in Schedule II
of this notification. Such prohibitions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

8. Activities regulated within the wetland and their zones of influence, i.e. permitted only
with permission of State Government are listed in Schedule III of this notification.
Request for permissions can be made to the Member Secretary, Goa State Wetland
Authority, C/o Department of Environment, Saligao, Bardez, Goa- 2407032 or at email -
goawetland@gmail.com. Such regulations shall not apply for areas designated under
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10.

other Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant
provisions of respective Acts and Rules shall apply in such areas.

. Activities permitted within the wetland and its zone of influence are listed in Schedule

IV of this notification. Such permissions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule 1. Relevant provisions of
respective Acts and Rules shall apply in such areas.

The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.

Dasharath M. Redkar, Director (Environment & CC).
Porvorim, 16th November, 2020.

1.1

Schedule I: Location and Extent of Wetland and its Zone of Influence

Wetland

The said Pilerne Lake admeasuring an area of 102,055 Sq. Mts., located in the village Pilerne of
Bardez Taluka, North Goa District, State of Goa, more particularly described in the Schedule I
herein under.

Taluka Survey No. /Sub- Approximate Survey No. /Sub- Approximate
Village -Div. No. Area in Sq. Mts. - Div. No. Area in Sq. Mts.

Bardez/ 36/1 Part 730 206/3 4175
Pilerne 36/2 Part 245 206/4 575
36/3 Part 305 206/5 1071
36/4-D Part 455 206/5-A 204
36/4 Part 315 207/1 625
37/1(Part) 11510 207/2 1450
204/1(Part) 5675 207/3 6845
205/1 850 207/4 125
205/2 40850 208/1 525
205/3 975 208/2 Part 1180
205/4 3100 208/3 Part 4090
205/5 350 208/3-A Part 7115
206/1 Part 1452 196 Part 175
206/2 Part 915 197 Part 310

206/2-A 1201

206/2-B 495

Total 97,888
Area outside S. No. (Roads and
Nallah) 4,167
Grand Total 102,055

1.2. Boundary of area already designated under provisions of other Acts and Rules

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State
Forest Act and amendments thereof.

No area of the proposed wetland known as Pilerne Lake fall under the above mentioned
Act.
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1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Pilerne Lake fall under the above mentioned
Act.

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments
thereof.

No area of the proposed wetland known as Pilerne Lake fall under the above mentioned
Act.

1.3 Zone of influence:

The Zone of influence of the said Pilerne Lake admeasuring 806111 Sqg. Mts. includes the
properties surveyed under the following Survey Numbers.

Taluka/ Survey No./ Approx. Area Survey No./ Approx. Area Survey No./ Approx. Area
Village /Sub-Div. No. in Sq. Mts. /Sub-Div. No. in Sq. Mts. /Sub-Div. No. in Sq. Mts.
1 2 3 4 5 6 7
Bardez/ 37/1(Part) 49789 35/1-G 200 36/4-C 554
Pilerne 52/1(Part) 45660 35/1-H 570 35/1-E 444
53/1(Part) 52843 35/1-1 600 35/1-F 220
53/1-A 400 35/1-J 400 57/1-J 286
53/1-B 400 35/1-K 400 57/1-K 400
53/1-C 400 35/1-L 400 57/1-L 400
53/1-D 349 35/1-M 440 57/1-M 395
53/1-E 367 35/1-N 615 57/1-N 400
53/1-F 400 35/1-0 300 57/1-0 400
53/1-G 478 55/1 425 57/1-P 400
53/1-H (Part) 216 57/1 17461 57/1-R 400
53/1-J 361 57/1-A 400 56/1(Part) 6375
53/1-K 324 57/1-B 400 56/1-A (Part) 736
53/2 4325 57/1-C 400 207/3(Part) 555
36/1(Part) 71140 57/1-D 400 207/5 715
36/1-C 300 57/1-E 400 208/2(Part) 9870
36/1-D 376 57/1-F 400 208/3(Part) 19441
36/1-E 410 57/1-G 308 208/3-A(Part) 26635
36/1-F 300 57/1-H 400 208/3-B 600
36/1-H 300 57/1-1 400 208/3-C 719
36/1-1 317 34/1 17845 208/3-D 1000
36/1-J 390 34/1-A 280 204/1(Part) 428
36/1-K 301 35/1 46996 196/1(Part) 267
36/1-L 336 35/1-A 400 209/1 17945
36/2(Part) 3255 35/1-B 264 209/1-A 17180
36/3(Part) 3445 35/1-C 264 210/1(Part) 27147
36/4(Part) 28344 36/4-D(Part) 305 211/1(Part) 6266
36/4-A 6775 206/1(Part) 1073 31/1(Part) 3915
36/4-B 302 206/2(Part) 1114 31/1-A (Part) 475
31/1-A-1(Part) 32395 33/1-F 300 33/1-B-J 357
32/1 10175 33/1-G 316 33/1-B-K 285
33/1 37801 33/1-H 258 33/1-C 268
33/1-A 287 33/1-K 441 33/1-D 256
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1 2 3 4 5 6 7
33/1-A-A 318 33/1-L 512 33/1-E 300
33/1-A-B 520 33/1-M 262 33/1-B-B 300
33/1-A-C 411 33/1-N 246 33/1-B-C 277
33/1-A-D 375 33/1-0 271 59/1-A 10625
33/1-A-E 378 33/1-P 264 59/1-B(Part) 8385
33/1-A-F 336 33/1-Q 350 59/2(Part) 1152
33/1-A-G 357 33/1-R 282 59/2-R(Part) 84
33/1-A-H 315 33/1-S 396 59/2-A(Part) 455
33/1-A-1 331 33/1-T 487 59/2-G 444
33/1-A-J 293 33/1-U 493 59/2-H 440
33/1-A-K 285 33/1-V 430 59/2-E(Part) 260
33/1-A-L 408 33/1-W 280 59/2-1(Part) 25
33/1-A-M 300 33/1-Y 240 60/1 300
33/1-A-N 300 33/1-X 330 60/1-A 1450
33/1-A-0 315 33/1-Z 250 60/2(Part) 1380
33/1-A-P 245 33/2 45525 33/1-B-A 240
33/1-A-Q 521 58/2 5000 33/1-B-1 300
33/1-A-R 360 58/3 4296 33/1-B-F 255
33/1-A-S 240 58/3-A 704 33/1-B-G 292
33/1-A-T 331 58/4 10570 33/1-B-H 300
33/1-A-U 333 58/4-A 680 33/1-A-Y 389
33/1-A-V 340 59/1 11550 33/1-A-Z 800
33/1-A-W 345 33/1-B-D 240 33/1-B 500
33/1-A-X 338 33/1-B-E 480
TOTAL 715556
Taluka/ Survey No./ Approx. Area Survey No./ Approx. Area Survey No./ Approx. Area
Village /Sub-Div. No. in Sq. Mts. /Sub-Div. No. in Sq. Mts. /Sub-Div. No. in Sq. Mts.
Bardez/ 389/1(Part) 13251 389/1(Part) 13251 389/1-P 320
Socorro 389/1-1(Part) 378 389/1-I(Part) 378 382/1(Part) 9412
389/1-F(Part) 107 389/1F(Part) 107 382/2(Part) 6525
389/1-K(Part) 543 389/1K(Part) 543 382/2-H 4612
389/1-L 391 389/1-L 391 382/2-F 309
389/1-J 345 389/1-J 345 382/3(Part) 11659
389/1-0 391 389/1-0 391 379/1(Part) 857
389/1-B 391 389/1-B 391 380/1(Part) 8316
389/1-R 310 389/1-R 310 380/1-A 306
389/1-U 340 389/1-U 340 380/2(Part) 2294
389/1-P 320 382/3(Part) 11659
382/1(Part) 9412 379/1(Part) 857
382/2(Part) 6525 380/1(Part) 8316
382/2-H 4612 380/1-A 306
382/2-F 309 380/2(Part) 2294
380/2-C (Part) 55 380/2-C (Part) 55
TOTAL 61112
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Taluka/ Survey No./ Approx. Area Survey No./ Approx. Area Survey No./ Approx. Area
Village /Sub-Div. No. in Sq. Mts. /Sub-Div. No. in Sq. Mts. /Sub-Div. No. in Sq. Mts.

Bardez/ 86/6(Part) 11808 86/6-A-F(Part) 85 86/6-B-Y 280
Sangolda
86/6-A-K(Part) 140 86/6-A-J(Part) 165 86/6-CC 252
86/6-C-A(Part) 7 86/6-A-C(Part) 31 86/6-P 260
86/6-G 280 86/6-A-0O 280 86/6-B-E(Part) 39
86/6-A-Y(Part) 77 86/6-B-F 280 86/6-B-X(Part) 202
86/6-C-B 280 86/6-T 312 86/6-A-U 280
86/6-N 252 86/6-B-1 391 86/6-A-I(Part) 28
86/6-Z(Part) 180 86/6-B-J(Part) 3
TOTAL 15912
Area outside the S. No’s. (Roads & Nallah)
13531 13531
GRAND TOTAL 806111

The map of wetland boundary of the said Pilerne Lake with 50 meters buffer and the Zone of influence
is at Annexure 1.

1.4

15
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For the purpose of this wetland known as the said Pilerne Lake the same is located within
Revenue village of Pilerne.

For the purpose of this wetland known as the said Pilerne Lake the Zone of Influence is located
within Revenue village of Pilerne, Sangolda and Socorro.

Schedule II: List of activities prohibited within wetland boundary.
Conversion for non-wetland uses including encroachment of any kind.

Setting up of any industry and expansion of existing industries; with the exception of
modernization of existing industries which will not affect the ecological balance of the wetland
under consideration.

Manufacture or/and handling or/and storage or/and disposal of construction and demolition waste
covered under the Construction and Demolition Waste Management Rules, 2016; hazardous
substances covered under the Manufacture, Storage and Import of Hazardous Chemical Rules,
1989 or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous Micro-organisms
Genetically engineered organisms or cells, 1989 or the Hazardous Wastes (Management, Handling
and Trans boundary Movement) Rules, 2008; electronic waste covered under the E-Waste
(Management) Rules, 2016.

Solid waste dumping.

Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals
effecting the ecological character of the wetland from industries, cities, towns, villages and other
human settlements.

Any construction of a permanent nature except for boat jetties within fifty meters from the mean
high flood level observed in the past ten years calculated from the date of commencement of these
rules; and,

Poaching.
Extraction of soil, mud, rock for commercial purpose.

[Any other activity other than mentioned above if taken up in the surrounding area that will have
a direct or an indirect adverse effect on the ecological character of the wetland including water
quality the same shall be prohibited.]
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Schedule III: List of activities regulated within the boundary of wetland and its zone of

influence and for which prior approval of [State Government/UT

Administration/MoEFCC] is required to be obtained.

Restrictions
Activit ithi
y Within the boundary of wetland/ Within the zone of influence
wetlands complex
Withdrawal of Restricted withdrawal beyond the |Need to ensure no contamination of any

water

quantities permitted by WRD

type

GSWA

is allowed which serves as a
source for degrading the quality and
ecological character of the water in the
wetland. Any new permissions will be
granted only if approved by WRD and

Diversion or any Any diversion or any other|Any diversion or any other hydrological
other hydrological hydrological intervention that affect |intervention that affect the ecological
intervention the ecological character of will need | character of will need the approval of
the approval of GSWA GSWA

Aquaculture, Any other activity other than|Traditional activities may continue with
agriculture and traditional activities will be | no activity that will affect the ecological
horticulture regulated by Fishery, Agriculture in | character of the wetland.

activities consultation with GSWA

Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than
those mentioned above which may adversely affect ecological character of wetland.

Schedule IV: List of activities permitted within the boundary of wetlands/
/wetlands complex and its zone of influence

Levels and types not requiring permission
Activity Within the boundary of Within the zone of
wetland influence
Withdrawal of water Operational sluice gate is |Permitted with the
provisioned and operated |approval of WRD and
by WRD for effective |GSWA
management. The same is
permitted
Preservation of this water body and maintaining | The boundary of the |Permitted
quality of its significant catchment area | wetlands may be
especially no development zone, steep slopes | reinforced using natural
and tree cover areas to ensure sustainability of | means so as to not disturb
this water body for future water security of local | the ecological character of
area the water body
Traditional Agriculture/Paddy cultivation Prohibited Permitted
Traditional fishery Permitted Permitted
Traditional Religious activities Permitted Permitted
Deciding best possible wise use of wetland | Permitted Permitted
without affecting or impacting its ecological
character and services offered presently

Approval of the GSWA shall be taken for any other activity to be conducted other than those

mentioned above.

1555



OFFICIAL GAZETTE — GOVT. OF GOA
SERIES I No. 34 (SUPPLEMENT) 19TH NOVEMBER, 2020

11-2/GSWA/2020/Notification/071/929

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules, 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the Official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in
the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary, Goa State Biodiversity
Board, Head of Nodal Agency, Goa State Wetland Authority, or at email address
goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/071  30-10-2020

1. Whereas, there exists a water body known as Xeldem Lake or Xeldem Tollem
admeasuring an area of 18,545 sq. mts., located in the village Cacora of Quepem Taluka,
South Goa District, State of Goa, which is considered to be critically significant for its
ecosystem services and biodiversity values for the local communities and society at large
(hereinafter referred to as the “said Xeldem Lake”); which is more particularly described
in Schedule I herein under.

2. And Whereas, it is considered that for sustaining these values, the ecological character
of wetland ecosystem needs to be maintained by regulating developmental activities
within the wetland as well as within its zone of influence;

3. And Whereas, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules, 2017, the Environment Department of Government of Goa prepared
a Brief Document for identifying the said Xeldem Lake as wetland,;

4. And Whereas, based on the Brief Document Goa State Wetland Authority (GSWA) in the
7th meeting of the GSWA has recommended the Government of Goa to notify the said
Xeldem Lake as wetland under the provisions of Wetlands (Conservation and
Management) Rules, 2017.

5. Now Therefore, the State of Goa accepts the recommendation to declare the said wetland
for being covered under the provisions of Wetlands (Conservation and Management)
Rules, 2017.

6. The extent of the wetland and its zone of influence is described in Schedule I of this
notification;

7. Activities prohibited within the wetland and its zone of influence is listed in Schedule II
of this notification. Such prohibitions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

8. Activities regulated within the wetland and their zones of influence, i.e. permitted only
with permission of State Government are listed in Schedule III of this notification.
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Request for permissions can be made to the Member Secretary, Goa State Wetland
Authority, C/o Department of Environment, Saligao, Bardez, Goa- 2407032 or at email -
goawetland@gmail.com. Such regulations shall not apply for areas designated under
other Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant
provisions of respective Acts and Rules shall apply in such areas.

9. Activities permitted within the wetland and its zone of influence are listed in Schedule
IV of this notification. Such permissions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule 1. Relevant provisions of
respective Acts and Rules shall apply in such areas.

10. The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.
Dasharath M. Redkar, Director (Environment & CC).
Porvorim, 16th November, 2020.
Schedule I: Location and Extent of Wetland and its Zone of Influence
1.1 Wetland

The said Xeldem Lake admeasuring an area of 18,545 sq. mts., surveyed under the following
Survey numbers;

Description: Area including of the Wetland and 50 Meters Buffer Zone.

Taluka/Village Survey No./ Sub-Division No. App‘i';xsi?;,:tes_mea
Quepem/Xeldem 50/1(Part) 8675
51 /1(Part) 2390
52/1 Part 1200
52/2 Part 270
52/4 325
Total 12860
Quepem/Cacora 452/48 Part 5685
Total 5685
Grand Total 18545

1.2. Boundary of area already designated under provisions of other Acts and Rules

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State
Forest Act and amendments thereof.

No area of the proposed wetland known as Xeldem Lake fall under the above mentioned
Act.

1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Xeldem Lake fall under the above mentioned
Act.
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1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments
thereof.

No area of the proposed wetland known as Xeldem Lake fall under the above mentioned
Act.

1.3 Zone of influence:

The Zone of influence of the said Xeldem Lake is admeasuring 22950 sq. mts., and includes the
properties surveyed under the following survey numbers;

Taluka/Village Survey No. Sub-Division No. Appli':xsiz:,:;.Area
Quepem/Xeldem 50/1 Part 13974
30/22 Part 17
30/23 Part 94
30/24 Part 230
30/25 Part 301
30/26 Part 369
30/27 Part 349
30/28 Part 464
30/29 Part 477
53/8(Part) 1
53/9(Part) 27
53/10 (Part) 42
53/11(Part) 50
53/12 (Part) 71
53/13 (Part) 130
51/1(Part) 2109
52/1 (Part) 10
52/2(Part) 1096
52/3 (Part) 1024
49/38 Part 15
49/54 Part 36
49/57 Part 99
Total 20985
Quepem/Cacora 452/48 (Part) 1958
452/40 (Part) 7
Total 1965
Grand Total 22950

The map of wetland boundary of the said Xeldem Lake with 50 meters buffer and the Zone of influence
is at Annexure L.
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1.4 For the purpose of this wetland known as the said Xeldem Lake the same is located within

1.5

Revenue villages of Xeldem and Cacora.

For the purpose of this wetland known as the said Xeldem Lake the Zone of Influence is located
within Revenue villages of Xeldem and Cacora.

Schedule II: List of activities prohibited within wetland boundary
Conversion for non-wetland uses including encroachment of any kind;

Setting up of any industry and expansion of existing industries; with the exception of
modernization of existing industries which will not affect the ecological balance of the wetland
under consideration.

Manufacture or/and handling or/and storage or/and disposal of construction and demolition
waste covered under the Construction and Demolition Waste Management Rules, 2016;
hazardous substances covered under the Manufacture, Storage and Import of Hazardous
Chemical Rules, 1989 or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous
Micro-organisms Genetically engineered organisms or cells, 1989 or the Hazardous Wastes
(Management, Handling and Trans boundary Movement) Rules, 2008; electronic waste covered
under the E-Waste (Management) Rules, 2016;

Solid waste dumping;

Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals
effecting the ecological character of the wetland from industries, cities, towns, villages and other
human settlements;

Any construction of a permanent nature except for boat jetties within fifty meters from the mean
high flood level observed in the past ten years calculated from the date of commencement of
these rules; and,

Poaching.
Extraction of Soil, Mud, Rock for commercial purpose.

[Any other activity other than mentioned above if taken up in the surrounding area that will have
a direct or an indirect adverse effect on the ecological character of the wetland including water
quality the same shall be prohibited.]

Schedule III: List of activities regulated within the boundary of wetlands/and its zone of
influence and for which prior approval of [State Government/UT Administration/
/MoEFCC] is required to be obtained

Restrictions

Activity Within the boundary of wetland/

Within the zone of influence
/wetlands complex

Withdrawal of water/ Any diversion or withdrawal without | Any diversion or withdrawal
/Diversion or any other WRD permission or any other | without WRD & GSWA

hydrological intervention hydrological intervention that affects | permission or any other
the ecological character of will need | hydrological intervention that
the approval of GSWA affect the ecological
character of will need the
approval of GSWA
Cultivation of crops/Paddy Cultivation to be restricted in the | Traditional farming activities
wetland area. are permitted.

Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than
those mentioned above which may adversely affect ecological character of wetland.
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Schedule IV: List of activities permitted within the boundary of wetlands/
/wetlands complex and its zone of influence

Activity

Levels and types not requiring permission

Within the boundary of wetland/
/wetlands complex

Within the zone of influence

Withdrawal of water

Permitted with the approval of
WRD

Permitted with the approval of
WRD and GSWA

use of wetland without
affecting or impacting its
ecological character and

services offered presently

Preservation of this water body | The boundary of the wetlands | Permitted
and maintaining quality of its | may be reinforced using

significant catchment area | natural means so as to not

especially no development | disturb the ecological

zone, steep slopes and tree | character of the water body.

cover areas to ensure

sustainability of this water

body for future water security

of local area

Bathing or wallowing of | Permitted Permitted
domestic animals

Withdrawal of water for | Permitted Permitted
agriculture/ Paddy cultivation

Agriculture or/and Paddy | Restricted Traditional activities are
cultivation Permitted
Deciding best possible wise | Permitted Permitted

Approval of the GSWA shall be taken for any other activity to be conducted other than those

mentioned above.
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11-2/GSWA/2020/Notification/ 967

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules, 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the Official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in
the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary, Goa State Biodiversity Board, Head
of Nodal Agency, Goa State Wetland Authority, or at email address goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/ 06-11-2020

1. Whereas, there exists a water body known as Nanda Lake admeasuring an area of
644664 sq. mts., located in the village Cacora of Quepem Taluka, South Goa District, State
of Goa, which is considered to be critically significant for its ecosystem services and
biodiversity values for the local communities and society at large (hereinafter referred to
as the “said Nanda Lake”); which is more particularly described in the Schedule I herein.

2. And whereas, it is considered that for sustaining these values, the ecological character of
wetland ecosystem needs to be maintained by regulating developmental activities within
the wetland as well as within its zone of influence;

3. And whereas, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules, 2017, the Environment Department of Government of Goa prepared
a Brief Document for identifying the said Nanda Lake as wetland,;
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4.

10.

And whereas, based on the Brief Document Goa State Wetland Authority (GSWA) in the
7th meeting of the GSWA has recommended the Government of Goa to notify the said
Nanda Lake as wetland under the provisions of Wetlands (Conservation and
Management) Rules, 2017.

Now therefore, the State of Goa accepts the recommendation to declare the said wetland
for being covered under the provisions of Wetlands (Conservation and Management)
Rules, 2017.

The extent of the wetland and its zone of influence is described in Schedule I of this
notification,;

Activities prohibited within the wetland and its zone of influence is listed in Schedule II
of this notification. Such prohibitions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

Activities regulated within the wetland and their zones of influence, i.e. permitted only
with permission of State Government are listed in Schedule III of this notification.
Request for permissions can be made to the Member Secretary, Goa State Wetland
Authority, C/o Department of Environment, Saligao, Bardez, Goa- 2407032 or at email -
goawetland@gmail.com. Such regulations shall not apply for areas designated under
other Acts and Rules, and listed at para 1.2 a), b) and c) of Schedule 1. Relevant provisions
of respective Acts and Rules shall apply in such areas.

Activities permitted within the wetland and its zone of influence are listed in Schedule IV
of this notification. Such permissions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 a), b) and c¢) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.

Dasharath M. Redkar, Director/Ex-officio, Joint Secretary (Environment & CC).
Porvorim, 25th November, 2020.

Schedule I: Location and Extent of Wetland and its Zone of Influence

Wetland

The said Nanda Lake is admeasuring an area of 644664 sq. mts., surveyed under the following Survey No.

Taluka/ Survey No. Approgimate Survey No. Approgimate Survey No. ApprO)_(imate
Village /Sub-Div. Area in Sq. /Sub-Div. Area in Sq. /Sub-Div. Area in Sq.
No. Mts. No. Mts. No. Mts.
1 2 3 4 5 6 7
Quepem/ 332/1(P) 9 359/4 11100 332/336 550
Cacora 332/2(P) 48 359/5 2500 382/2(P) 2760
332/3(P) 502 359/6 8400 382/4(P) 1256
332/4 25 359/7 5025 383/3(P) 643
332/5 25 359/8 200 355/1(P) 6199
332/6 25 359/9 2200 355/2(P) 853
332/7 50 359/10 1375 344/2 125
332/8 100 359/11 700 344/3 100
332/9 100 356/1 2550 344/4 100
332/10 150 356/17 250 344/5(P) 648
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332/11 25 356/18 375 344/6(P) 170
332/12 25 356/19 1800 344/7(P) 713
332/13 25 356/20 1450 344/8(P) 32
332/14 75 356/21 400 344/9(P) 235
332/15 125 356/22 500 343/1 375
332/16 200 356/23 125 343/2 125
332/17 175 356/24 575 343/4 1625
332/18 75 356/25 1000 342/12(P) 1623
332/19 125 356/26 500 333/9(P) 155
332/20 150 356/37 100 333/10 350
332/21 150 356/38 150 333/11 525
332/22 150 356/39 175 333/12 375
332/23 200 356/40 250 333/13 300
332/24 150 356/41 200 333/14 375
332/25 175 356/42 3300 333/15 325
332/26 150 356/43 1325 333/16 375
332/27 100 356/44 2675 333/17 150
332/111 175 356/45 750 333/28 50
332/112 75 356/46 725 333/29 50
332/113 100 356/57 200 333/30 250
332/114 150 356/58 325 333/31 225
332/115 175 356/59 600 333/32 275
332/116 50 356/60 350 333/33 275
332/117 75 356/61 250 333/34 475
332/118 125 356/62 150 333/35 325
332/119 75 356/63 400 333/36 200
332/120 175 356/64 100 333/37 225
332/121 150 356/65 125 333/50 75
332/122 175 356/66 425 333/51 25
332/123 175 356/77 265 333/52 150
332/124 150 357/1 2550 333/53 100
332/125 200 357/2 550 333/54 150
332/126 175 357/3 525 333/55 100
332/127 125 357/4 400 333/56 125
332/128 125 357/5 250 333/57 150
332/129 200 357/6 1050 333/58 50
332/130 150 357/7 1450 333/59 75
332/131 150 357/8 1375 333/60 225
332/132 175 357/9 175 333/61 150
332/133 200 357/10 100 333/67 50
332/134 125 357/11 425 333/68 100
332/135 175 357/12 125 333/69 50
332/136 75 357/13 225 333/70 200
332/137 100 358/1 2550 333/71 50
332/138 100 358/17 375 334/39(P) 2
332/139 175 358/18 700 334/40(P) 46
332/140 175 358/19 550 334/41(P) 75
332/28 75 358/20 3350 334/42(P) 108
332/29 300 358/21 475 334/43(P) 132
332/30 100 358/22 50 334/44(P) 155
332/31 100 358/23 75 334/45 150
332/63 50 358/24 175 334/46 200
332/64 125 358/25 350 334/47 200
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332/65 50 358/26 250 334/48 275
332/66 75 358/27 175 334/49 275
332/67 125 358/28 125 334/60 75
332/68 75 358/29 250 334/61 100
332/69 100 358/30 2100 334/62 75
332/70 75 358/31 350 334/63 25
332/71 125 358/47 1500 334/64 25
332/72 75 330/1 2900 334/65(P) 223
332/73 50 330/2 2500 334/66(P) 230
332/74 50 330/3 3175 334/67(P) 230
332/75 75 330/4 2050 334/68(P) 206
332/76 100 330/5 2475 334/69(P) 172
332/77 125 330/6 450 334/72 125
332/78 175 330/7 5400 334/73(P) 11
332/79 125 330/8 2700 307/92(P) 8
332/80 100 330/9 900 307/93(P) 71
332/81 150 330/10 50 307/94(P) 90
332/82 125 330/11 175 307/95(P) 143
332/83 125 330/12 1975 307/96 150
332/84 100 330/13 1925 307/97 150
332/85 125 330/14 1400 307/98(P) 55
332/106 75 330/15 750 307/99 175
332/107 125 330/16 2700 307/100 525
332/175 75 330/17 100 307/101 75
332/176 50 330/18 225 307/102 75
332/177 75 330/19 1525 307/103 50
332/178 100 330/40 150 307/104 275
332/179(P) 50 330/41 75 307/105 1000
332/186(P) 40 330/42 100 307/106 300
332/187 50 330/43 100 307/107 650
332/188 100 330/44 300 307/124(P) 646
332/189 125 330/45 700 307/125(P) 210
332/190 100 330/46 1250 307/128(P) 22
332/191 75 330/47 75 307/129 50
332/192 100 330/48 75 307/130 500
332/193 125 330/49 150 307/131 175
332/194 100 331/8 825 307/132 1150
332/205(P) 8 331/9 500 307/133 450
332/206(P) 104 331/10 675 307/134 100
332/209 25 331/11 275 307/135 175
332/210 125 331/12 150 307/136 975
332/211 100 331/13 2150 307/137 550
332/209 25 331/14 125 307/138 1925
332/208 50 331/15 100 307/139 900
332/212 100 331/16 125 307/140 700
332/213 100 331/17 250 310/4(P) 455
332/214 75 331/18 75 310/5(P) 258
332/232 75 331/19 75 310/6(P) 646
332/233 150 331/20 50 310/7(P) 35
332/234 75 331/21 25 310/14(P) 1690
332/231 75 331/22 150 310/15(P) 790
332/235 75 331/38 125 312/1(P) 8615
332/236 75 331/39 125 314/1(P) 1910
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332/237 75 331/40 50 314/2(P) 865
332/238 75 331/41 50 314/3(P) 520
332/244 50 331/42 100 314/4(P) 5301
332/245 25 331/43 100 314/5(P) 2
332/246 50 331/44 100 315/1(P) 9760
332/247 25 331/45 150 315/2(P) 1592
332/248 125 331/46 2400 328/2(P) 19
332/249 25 331/47 200 376/47(P) 41
332/250 75 329/1 41200 376/49 175
332/251 125 329/2 3150 376/50 175
332/252 125 329/3 750 376/51 200
332/253 75 329/4 2500 376/52 300
332/254 125 329/5 2900 377/1 425
332/255 100 311/14 425 377/2(P) 725
332/256 75 311/15 2075 377/5(P) 380
332/257 100 311/16 550 377/6(P) 352
332/258 125 311/17 175 377/7(P) 212
332/259 125 311/18 725 377/9(P) 213
332/260 50 311/19 1850 377/10(P) 142
332/261 75 311/20 50 377/11(P) 179
332/262 50 311/21 50 377/12(P) 187
332/263 75 311/22 50 379/1 6800
332/264 75 311/23 75 379/2(P) 8649
332/265 125 311/24 375 380/1(P) 2357
332/289 75 311/25 2300 380/2(P) 495
332/290 25 311/26 150 380/3(P) 602
332/291 50 311/27 1075 380/4(P) 437
332/292 50 311/28 125 380/5(P) 1025
332/293 100 311/44 50 380/6 2425
332/294 125 311/45 50 380/7(P) 770
332/295 175 311/46 125 380/15(P) 74
332/296 150 311/47 150 380/16 175
332/297 100 311/48 1875 380/17 175
332/298 125 311/49 2100 380/18 225
332/299 100 311/50 75 380/48(P) 45
332/300 150 311/51 600 380/61(P) 576
332/301 75 311/52 1600 356/2 50
332/302 100 311/53 1625 356/3 75
332/303 25 311/54 400 356/4 100
332/304 100 311/55 725 356/5(P) 9970
332/321 125 311/56 975 356/6 400
332/322 100 311/57 700 356/7 725
332/323 75 311/58 175 356/8 1425
332/324 100 332/37 75 356/9 1375
332/325 50 332/38 125 356/10 500
332/326 50 332/39 50 356/11 1100
332/327 125 332/32 100 356/12 1350
332/328 175 332/33 100 356/13 150
332/329 175 332/34 50 356/14 1475
332/330 75 332/35 50 356/15 300
355/3(P) 1585 332/36 25 356/16 1350
355/4(P) 520 332/40 150 356/27 300
355/4-A(P) 2 332/41 125 356/28 225
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355/5(P) 1050 332/42 100 356/29 800
355/6(P) 100 332/43 100 356/30 175
351/1(P) 730 332/44 75 356/31 125
351/7(P) 2836 332/45 100 356/32 125
346/3(P) 2827 332/46 125 356/33 200
346/4 50 332/47 100 356/34 150
344/1 125 332/48 75 356/35 150
343/3 500 332/49 100 356/36 75
343/5 (P) 145 332/50 75 356/47 975
343/6 (P) 6780 332/51 50 356/48 475
343/7 (P) 1500 332/52 150 356/49 125
342/1 (P) 2352 332/53 100 356/50 225
342/6 (P) 61 332/54 100 356/51 225
342/7 (P) 243 332/55 100 356/52 400
342/8 (P) 2210 332/56 75 356/53 175
342/9 (P) 1740 332/57 150 356/54 125
342/10 325 332/58 100 356/55 300
342/11(P) 1197 332/109 175 356/56 150
333/18 50 332/110 200 356/67 500
333/19 150 332/142 175 356/68 525
333/20 150 332/143 175 356/69 375
333/21 200 332/144 125 356/70 200
333/22 150 332/145 175 356/71 300
333/23 175 332/146 100 356/72 100
333/24 225 332/147 150 356/73 250
333/25 250 332/148 175 356/74 250
333/26 250 332/149 150 356/75 125
333/27 275 332/150 75 356/76 300
333/38 225 332/151 75 358/2 675
333/39 225 332/152 75 358/3 800
333/40 250 332/153 75 358/4 725
333/41 50 332/154 200 358/5 1050
333/42 125 332/155 175 358/6 500
333/43 125 332/156 175 358/7 625
333/44 125 332/157 150 358/8 125
333/45 150 332/158 125 358/9 125
333/46 175 332/159 175 358/10 100
333/47 75 332/160 150 358/11 125
333/48 50 332/161 150 358/12 375
333/49 50 332/162 150 358/13 100
333/62 50 332/163 200 358/14 325
333/63 75 332/164 175 358/15 750
333/64 100 332/165 175 358/16 125
333/65 75 332/166 100 358/32 800
333/66 75 332/167 75 358/33 225
333/72 25 332/168 50 358/34 325
333/73 100 332/169 25 358/35 300
333/74 100 332/170 75 358/36 250
333/75 25 332/171 75 358/37 100
333/76 50 332/172 75 358/38 175
333/77 25 332/173 100 358/39 350
333/78 50 332/174 75 358/40 75
333/79 75 332/59 100 358/41 100
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333/80 275 332/60 75 358/42 75
333/81 150 332/61 125 358/43 425
333/82 150 332/62 50 358/44 450
334/50 300 332/86 200 358/45 21200
334/51 325 332/87 125 358/46 550
334/52 325 332/88 100 330/20 625
334/53 325 332/89 150 330/21 1225
334/54 325 332/90 100 330/22 1100
334/55 350 332/91 125 330/23 900
334/56 350 332/92 125 330/24 425
334/57 75 332/93 125 330/25 700
334/58 150 332/94 100 330/26 1550
334/59 150 332/95 75 330/27 225
334/70(P) 101 332/96 100 330/28 475
334/71 125 332/97 150 330/29 950
334/76(P) 103 332/98 125 330/30 525
334/77(P) 69 332/99 75 330/31 625
334/78 200 332/100 100 330/32 550
334/79(P) 102 332/101 50 330/33 150
334/92(P) 15 332/102 100 330/34 250
334/93(P) 652 332/103 100 330/35 675
307/68(P) 37 332/104 100 330/36 475
307/69(P) 258 332/105 75 330/37 200
307/70(P) 165 332/195 100 330/38 450
307/71(P) 206 332/196 100 330/39 350
307/72(P) 170 332/197 100 330/50 975
307/73(P) 165 332/198 125 330/51 225
307/74(P) 230 332/199 100 330/52 250
307/75(P) 139 332/200 100 331/1 1175
307/76 150 332/108 150 331/2 875
307/77(P) 27 332/201(P) 16 331/3 1550
307/108 200 332/203(P) 2 331/4 1550
307/109 175 332/204(P) 45 331/5 3700
307/110 350 332/218 100 331/6 1575
307/111 50 332/215 50 331/7 425
307/112 75 332/216 50 331/23 175
307/113 75 332/217 100 331/24 125
307/114 75 332/221 125 331/25 100
307/115 50 332/219 150 331/26 75
307/116 50 332/222 100 331/27 125
307/117 50 332/223 25 331/28 100
307/118 50 332/224(P) 40 331/29 125
307/119 575 332/222 100 331/30 175
307/120 150 332/225 50 331/31 125
307/121 100 332/226 75 331/32 125
307/122(P) 182 332/227 100 331/33 150
307/141 875 332/228 100 331/34 75
307/142 1650 332/229 100 331/35 675
307/143 2825 332/230 100 331/36 50
308/1 (P) 320 332/239 100 331/37 75
308/5 50 332/240 100 329/6 1250
308/6(P) 138 332/241 25 329/7 375
309/1(P) 1675 332/242 50 311/1 1500

1611



OFFICIAL GAZETTE — GOVT. OF GOA

SERIES I No. 35 (SUPPLEMENT) 26TH NOVEMBER, 2020
2 3 4 5 6 7
309/2(P) 255 332/243 25 311/2 750
309/28(P) 258 332/279 100 311/3 1250
309/30(P) 1055 332/280 50 311/4 1800
309/31 2475 332/281 50 311/5 1775
309/32 1425 332/282 50 311/6 3050
310/1 550 332/283 100 311/7 1750
310/2 1325 332/284 75 311/8 6975
310/3(P) 799 332/286 50 311/9 575
328/3(P) 32 332/287 50 311/10 50
328/4(P) 55 332/288 100 311/11 150
328/5(P) 77 332/275 150 311/12 600
328/6(P) 58 332/276 150 311/13 400
328/7(P) 38 332/277 50 311/29 50
328/8(P) 39 332/278 125 311/30 350
328/9(P) 1368 332/269 100 311/31 200
328/10(P) 2325 332/270 125 311/32 125
361/1(P) 480 332/271 100 311/33 75
361/2 50 332/272 75 311/34 225
361/3(P) 1920 332/273 75 311/35 50
376/44(P) 6 332/274 100 311/36 175
376/45(P) 38 332/266 25 311/37 1150
376/46(P) 225 332/267 25 311/38 1125
377/13(P) 320 332/268 50 311/39 225
377/14(P) 941 332/305 50 311/40 100
377/15 425 332/306 125 311/41 225
377/16 850 332/307 25 311/42 175
377/17 1000 332/308 50 311/43 150
377/18 1175 332/309 25 311/59 1100
377/19 2300 332/310 25 311/60(P) 1720
377/20 4100 332/311 50 311/61(P) 160
377/21 150 332/312 25 311/63(P) 65
377/22 100 332/313 75 311/65(P) 10
377/23 100 332/314 75 311/67 100
377/24 75 332/315 25 311/68 200
378/31(P) 141 332/316 25 311/69 2650
378/33(P) 109 332/317 50 311/70 300
378/34(P) 130 332/318 75 311/71 25
381/1 4600 332/319 50 311/72 450
381/2 13600 332/320 50 311/73 400
381/3 13800 332/331 100 311/74 225
359/1 775 332/332 100 311/75 100
359/2 7900 332/333 250 311/76 525
359/3 11525 332/334 475 77 1750
Area outside S. No. (Roads and Nallah) 66020
Total area 644664

1.2. Boundary of area already designated under provisions of other Acts and Rules

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State Forest

Act and amendments thereof.

No area of the proposed wetland known as Nanda Lake fall under the above mentioned Act.
1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Nanda Lake fall under the above mentioned Act.
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1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments
thereof.

No area of the proposed wetland known as Nanda Lake fall under the above mentioned Act.
1.3. Zone of influence:

The Zone of influence of the said Nanda Lake is admeasuring 2077061 sq. mts., surveyed under the
following Survey No.

Survey No. Approximate Survey No. Approximate Survey No. .
?/_6111111; I;ae/ /Sub:)]’Div. }i)fea in Sq. /Sub-yDiv. zflia in Sq. /Sub}]’)iv. Af;iﬁ?é??zfs
No. Mts. No. Mts. No. ’ ’
1 2 3 4 5 6 7
Quepem 382/2(P) 5340 305/41 125 335/75 150
/Cacora 382/3(P) 1225 305/42 50 335/76 225
382/4(P) 219 305/43 150 335/77 125
355/1(P) 4436 305/44 25 335/78 75
355/2(P) 372 305/45 100 335/79 50
355/3(P) 715 305/46 100 335/8 1375
355/4(P) 5016 305/48 150 335/80 125
355/4-A(P) 224 305/49 25 335/81 100
355/4-B 238 305/5 100 335/82 25
355/5(P) 356 305/50 100 335/83 150
355/6(P) 2050 305/51 125 335/84 1150
354/2(P) 1825 305/52 200 335/85 700
354/3 500 305/53 400 335/86 25
354/4 450 305/54 75 335/87 125
354/5(P) 2287 305/55 25 335/88 25
354/6 125 305/56 25 335/89 50
354/7(P) 2909 305/57 100 335/9 475
354/8(P) 18787 305/58 25 335/90 50
354/8-A 290 305/59 75 335/91 75
354/8-E 328 305/6 50 335/92 25
354/8-F 594 305/60 100 335/93 150
354/8-G 312 305/61 625 335/94 100
354/9 1313 305/62 75 335/95 2725
354/9-A 515 305/63 2100 335/96 200
354/9-B 411 305/64 75 335/97 100
354/9-C 491 305/65 50 335/98 1700
354/9-D 395 305/66 25 335/99 200
354/10 3480 305/67 25 334/1 1910
354/11 948 305/68 100 334/2 120
354/11-A 446 305/69 75 334/3 175
354/11-B 419 305/7 200 334/4 200
354/11-C 449 305/70 100 334/5 600
354/11-D 438 305/71 100 334/6 70
354/12 2200 305/72 275 334/7 140
354/13 12670 305/73 75 334/8 500
354/14 78 305/74 175 334/9 215
354/14-A 2047 305/75 50 334/10 655
354/15 525 305/76 75 334/11 35
354/16 1025 305/77 50 334/12 1200
354/17 1450 305/78 100 334/13 290
354/18 2484 305/79 25 334/14 1050
354/18 2484 305/8 175 334/15 270
354/18-A 216 305/80 25 334/16 60
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352/2 2500 305/81 25 334/17 90
352/3 1400 305/82 275 334/18 80
352/4 2475 305/83 75 334/19 200
352/5 3500 305/84 50 334/20 120
352/6 50 305/9 175 334/21 85
352/8 250 304/1 18300 334/22 80
352/9 75 304/2 13725 327/15(P) 440
351/1(P) 7820 303/47 150 327/16 500
351/2 1450 302/1(P) 12183 327/17 45
351/3 3950 302/2(P) 1862 327/18 20
351/4 2100 302/2-A 490 327/19 (P) 5
351/5 2400 302/2-A-1 250 326/1(P) 4
351/6 12475 302/2-A-2 260 326/2(P) 18
351/7(P) 3914 302/2-B 750 326/3(P) 2
351/8 2225 302/2-C 750 326/5(P) 76
351/9 125 302/2-D 2480 326/6(P) 66
351/10 100 302/2-D-1 300 326/7(P) 87
350/10 450 302/2-E 335 326/8(P) 179
350/11 325 302/3 650 326/9(P) 193
350/2 2050 302/4 325 326/10(P) 125
350/3 300 302/5 175 326/11(P) 111
350/4 1825 302/6 50 326/12(P) 183
350/5 1550 302/7 100 326/13(P) 205
350/6 1625 302/8 100 326/18(P) 405
350/7 1300 302/9 100 326/19(P) 681
350/8 1675 299/8(P) 186 326/20 150
350/9 6900 299/9 150 326/21 325
349/1 500 299/10 75 318/1(P) 1367
349/2 935 299/11 125 318/1-A 283
349/3 13240 299/12 50 318/1-G(P) 592
348/1 85 299/13 125 318/1-B(P) 571
348/2 350 299/14 75 318/1-F(P) 493
348/3 7200 299/15 50 318/1-H 270
348/4 4375 299/16 75 318/1-1 280
348/5 4975 299/17 50 318/1-K(P) 128
347/1 140 299/18 300 319/4(P) 75
347/10 3050 299/19 325 319/4-1(P) 157
347/11 2875 299/20 175 319/4- G(P) 27
347/12 3100 299/21 100 317/1 250
347/13 1925 299/22 100 317/10 350
347/14 850 299/23 100 317/11 425
347/15 250 299/24 75 317/12 475
347/16 450 299/25 100 317/13 75
347/17 150 299/26 50 317/14 125
347/18 1000 299/27 50 317/15 50
345/6 225 299/28 100 317/16 100
345/7 275 299/29 275 317/17 525
345/8 675 299/30 25 317/18 100
345/9 1300 299/31 175 317/19 75
344/5(P) 2 299/32 75 317/2 175
344/6(P) 1580 299/33 100 317/20 200
344/ 7(P) 1287 299/34 100 317/21 500
344/8(P) 93 299/35 100 317/22 375
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344/9(P) 665 299/36 100 317/23 400
344/10 475 299/37 175 317/24 350
344/11 175 299/38 50 317/25 350
344/12 25 299/289(P) 46 317/26 275
344/13 25 299/290 75 317/27 200
344/14 5700 299/291 25 317/28 400
344/15 500 299/292 50 317/29 4300
344/16 500 299/293 125 317/3 150
344/17 200 299/294 50 317/30 175
344/18 3100 299/295(P) 114 317/31 800
344/19 800 299/296(P) 35 317/32 125
344/20 1300 299/299(P) 40 317/33 300
344/21 2800 299/303(P) 29 317/34 2200
343/3(P) 50 299/304(P) 325 317/35 500
343/4(P) 144 299/305(P) 372 317/36 75
343/5(P) 155 298/1(P) 1349 317/37 250
343/6(P) 9620 298/3(P) 184 317/38 150
343/7(P) 812 298/4(P) 94 317/39 500
343/8 500 298/5(P) 12070 317/4 475
343/9 1200 298/6 10325 317/40 2200
343/10 175 295/2(P) 953 317/41 5175
342/1(P) 8661 295/3(P) 764 317/42 125
342/2 975 294/1(P) 1386 317/43 275
342/3 75 294/2(P) 9557 317/44 300
342/4 1450 294/3(P) 10491 317/45 400
342/5 200 293/1 19800 317/46 425
342/6(P) 139 293/2 11625 317/5 600
342/7(P) 357 293/3 5700 317/6 225
342/8(P) 550 292/1 1500 317/7 950
342/9(P) 91 292/2 7400 317/8 800
342/11(P) 128 291/1 20774 317/9 275
342/12(P) 127 291/1-A 500 316/1 8550
341/1 1025 291/1-B 570 315/1(P) 4315
341/2 750 291/1-C 480 315/2(P) 958
341/3 1150 291/1-D 550 315/3 7000
341/4 3325 291/1-E 500 314/1(P) 65
341/5 725 291/1-F 1000 314/2(P) 435
341/6(P) 20739 291/1-G 325 314/3(P) 630
340/1 26836 291/1-H 568 314/4(P) 6877
340/1-B 808 291/1-1 563 314/5(P) 948
340/1-C 265 291/1-J 490 314/6 1000
340/1-D 280 291/1-K 320 314/7 1060
340/1-E 437 291/1-L 288 314/8 1000
340/1-F 203 291/1-M 300 314/9 975
340/1-G 371 291/1-N 279 314/10 1125
340/2 8700 291/1-0 300 314/11 1950
339/1 4350 291/1-P 273 314/12 2500
339/2 33735 291/1-Q 1220 314/13 1400
339/3 13000 291/2 7100 314/14 1425
339/4 3797 290/1 30000 314/15 1775
339/4-A 824 290/2 300 314/16 1725
339/4-B 1100 289/1 10500 314/18 2700
339/4-C 516 288/1 10400 314/19 1425
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339/4-D 753 287/1 3425 314/20 1350
339/4-E 500 287/2 3475 314/21 150
339/4-F 550 287/3 3300 314/22 300
339/4-G 460 287/4 4050 314/23 100
339/6 10850 287/5 5675 314/24 100
339/6 7663 287/6 6375 314/25 200
339/6-A 382 287/7 6500 314/26 75
339/6-AA 250 287/8 5900 314/27 1700
339/6-B 345 286/1 840 314/28 625
339/6-C 339 286/2 2900 314/29 625
339/6-D 315 286/3 750 314/30 625
339/6-E 417 286/4 3070 314/31 400
339/6-F 539 286/5 2600 314/32 200
339/6-G 280 286/6 2980 314/34 275
339/6-H 404 286/7 2450 314/35 150
339/6-1 249 286/8 1715 314/36 325
339/6J 376 286/9 6525 314/37 100
339/6K 376 286/10 8175 314/38 350
339/6-L 401 286/11 7780 314/39 100
339/6-M 400 285/1 8800 314/40 200
339/6-N 302 285/2 2100 314/41 175
339/6-0 380 285/3 1550 313/1 1150
339/6-P 403 285/4 4400 313/10 1450
339/6-Q 454 285/5 6140 313/11 625
339/6-R 478 285/6 870 313/12 275
339/6-S 354 284/1 3050 313/14 600
339/6-T 346 284/10 550 313/15 350
339/6-U 348 284/11 525 313/16 475
336/6 50 284/18 100 313/2 800
336/7 50 284/19 6600 313/3 700
336/8 100 284/2 4025 313/4 800
336/9 100 284/3 2300 313/5 850
336/12(P) 513 284/4 3550 313/6 1250
336/14(P) 246 284/5 3025 313/7 1225
336/15(P) 122 284/6 2775 313/8 3425
336/19(P) 8325 284/7 3250 309/4 1800
336/20 4000 284/8 3050 309/5 3250
336/21 50 284/9 6700 309/6 375
336/22 150 283/1 3875 309/7 3925
336/23 125 283/10 750 309/8 900
336/24 125 283/11 475 309/9 900
336/25 125 283/12 650 309/10 325
336/26 25 283/13 900 309/11 125
336/27 25 283/14 3075 309/12 50
336/28 25 283/15 1750 309/13 325
336/29 50 283/16 575 309/14 250
336/30 25 283/17 1400 309/15 75
336/31 50 283/18 2325 309/16 100
336/32 50 283/19 2500 309/17 200
336/33 100 283/2 3200 309/18 250
336/34 175 283/20 2350 309/19 50
336/35 50 283/21 3400 309/20 300
336/36 50 283/22 1550 309/21 100
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336/37(P) 48 283/23 1675 309/22 950
336/39 75 283/3 4500 309/23 950
336/40 100 283/4 4675 309/24 550
336/41 125 283/5 7100 309/25 3200
336/42 100 283/6 7100 309/26 1250
336/43 150 283/7 1500 309/27 2925
336/44 100 283/8 2800 309/28(P) 3192
336/45 75 283/9 5950 309/29 175
336/46 100 282/1(P) 1826 309/30(P) 3545
336/47 100 282/2(P) 7126 308/1(P) 630
336/48 100 282/3(P) 171 308/2 200
336/49 50 281/1 1125 308/3 50
336/50 50 281/10 950 308/4 75
336/51 75 281/11 125 308/6(P) 1166
336/52 125 281/12 25 307/1 250
336/53 100 281/2 1025 307/10 250
336/54 75 281/3 575 307/11 150
336/55 75 281/4 1575 307/12 175
336/56 125 281/5 200 307/13 250
336/57 100 281/6 125 307/14 450
336/58 125 281/7 1075 307/15 350
336/59 125 281/8 525 307/16 200
336/60 75 281/9 1800 307/17 550
336/61 50 280/1 2775 307/18 4900
336/62 25 280/2 11500 307/19 275
336/63 100 279/1(P) 5076 307/2 150
336/64 50 279/2 1625 307/20 275
336/65 150 278/1 3700 307/21 200
336/66 75 277/1(P) 417 307/22 200
336/67 75 277/3(P) 87 307/23 625
336/68 75 276/1(P) 132 307/24 250
336/69 50 275/1(P) 5173 307/25 250
336/70 100 275/2(P) 2429 307/26 300
336/71 100 275/3(P) 6367 307/27 250
336/72 125 275/4 1500 307/28 225
336/73 75 275/5 1250 307/29 250
336/74 125 275/6 750 307/3 225
336/75 150 275/7 2100 307/30 250
336/76 3150 275/8(P) 4189 307/31 250
336/77 125 266/1(P) 267 307/32 25
336/78 150 266/1- C 3 307/33 75
336/79(P) 300 265/1 4300 307/34 175
335/1 2100 275/2 16375 307/35 625
335/10 1400 275/3 300 307/36 575
335/100 50 275/4 6250 307/37 250
335/101 100 275/5 925 307/38 175
335/102 100 275/6 2250 307/39 275
335/103 50 275/7 2050 307/4 200
335/104 125 264/1(P) 60 307/40 225
335/105 225 264/2(P) 720 307/41 400
335/106 25 263/1(P) 531 307/42 125
335/107 75 263/2(P) 214 307/43 175
335/108 25 262/3(P) 327 307/44 100
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335/109 125 262/4(P) 252 307/45 225
335/11 50 252/1(P) 1362 307/46 150
335/110 25 252/2(P) 6 307/47 225
335/111 25 251/1 9700 307/48 25
335/112 25 251/2 700 307/49 225
335/113 25 251/3 7400 307/5 425
335/114 50 251/4 1275 307/50 50
335/115 175 251/5 1025 307/51 100
335/116 25 251/6 2200 307/52 75
335/117 425 354/18-B 200 307/53 75
335/118 25 354/19 3125 307/54 75
335/119 25 354/20 200 307/55 50
334/23 165 354/23 1706 307/56 125
334/24 175 411/10(P) 86 307/57 25
334/25 205 412/16(P) 158 307/58 175
334/26 175 412/17(P) 1590 307/59 125
334/27 140 412/18(P) 1109 307/6 1175
334/28 90 412/4(P) 147 307/60 100
334/29 125 412/21(P) 436 307/61 200
334/30 4550 412/22(P) 638 307/62 350
334/31 6350 412/23 525 307/63 350
334/32 550 412/24 475 307/64 300
334/33 175 412/25 550 307/65 200
334/34 125 413/4(P) 1006 307/66 200
334/35 150 413/5(P) 1056 307/67 300
334/36 200 353/1 10262 307/7 175
334/37 150 353/1-A 311 307/8 175
334/38 175 353/1-B 667 307/9 450
334/39(P) 123 353/1-C 3393 307/68(P) 413
334/40(P) 104 353/1-C-1 368 307/69(P) 417
334/41(P) 75 353/1-C-2 368 307/70(P) 360
334/42(P) 67 353/1-C-3 368 307/71(P) 319
334/43(P) 18 353/1-C-4 403 307/72(P) 280
334/44(P) 45 353/1-D 510 307/73(P) 260
334/65(P) 2 353/1-F 270 307/74(P) 420
334/66(P) 45 353/1-G 300 307/75(P) 286
334/67(P) 45 353/1-H 338 307/77(P) 48
334/68(P) a4 353/1-1 409 307/78 50
334/69(P) 28 353/1-J 400 307/79 50
334/70(P) 49 353/1-K 234 307/80 75
334/73(P) 189 353/1-L 254 307/81 125
334/74 75 353/1-M 345 307/82 225
334/75 150 353/1-N 325 307/83 125
334/76(P) 72 353/2 13975 307/84 100
334/77(P) 89 352/1 2900 307/85 50
334/79(P) 48 352/10 300 307/86 75
334/80 100 352/11 6850 307/87 100
334/81 100 352/12 825 307/88 50
334/82 200 352/13 3175 307/89 150
334/83 125 352/14 100 307/90 200
334/84 100 352/15 2500 307/91 175
334/85 100 352/16 2350 307/92(P) 142
334/86 200 352/17 2975 307/93(P) 79
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334/87 950 347/19 2200 307/94(P) 35
334/88 1100 347/2 2300 307/95(P) 7
334/89 800 347/20 750 307/98(P) 170
334/90 1100 347/21 347 307/122(P) 168
334/91 800 347/22 100 307/123 75
334/92(P) 1035 347/23 200 307/124(P) 150
334/93(P) 473 347/24 75 307/125(P) 490
334/94 250 347/3 5775 307/126 50
334/95 250 347/4 250 307/127 50
334/96 125 347/5 750 307/128(P) 300
334/97 175 347/6 850 306/1 4300
334/98 75 347/7 25 299/39 100
334/99 100 347/8 7650 299/40 200
334/100 50 347/9 25 299/41 200
334/101 125 346/1 375 299/42 175
334/102 400 346/2 2800 299/43 200
334/103 500 346/3 (P) 2840 299/44 75
334/104 150 346/10 1875 299/45 200
334/105 150 346/11 450 299/46 200
334/106 100 346/12 2375 299/47(P) 153
334/107 25 346/13 1575 299/48(P) 113
334/108 100 346/14 1700 299/49(P) 296
334/109 200 346/15 2800 299/50(P) 20
334/110 300 346/16 1025 299/74(P) 107
334/111 300 346/17 600 299/76(P) 46
334/112 400 346/18 100 299/77 300
334/113 375 346/19 2800 299/78 50
334/114 275 346/20 1075 299/79 100
334/115 125 346/21 2250 299/80 50
334/116 125 346/22 2100 299/81 150
334/117 500 346/23 2375 299/82 100
334/118 275 346/24 100 299/83 300
334/119 450 346/25 100 299/84 75
334/120 425 346/26 1350 299/85 150
334/121 350 346/27 675 299/86 200
334/122 50 346/28 600 299/87 25
334/123 150 346/29 825 299/88 100
334/124 100 346/30 250 299/89 125
334/125 125 346/31 600 299/90(P) 289
334/126 275 346/32 575 299/91 75
334/127 200 346/33 525 299/92 75
334/128 150 346/34 600 299/93 75
334/129 225 346/35 700 299/94 225
334/130 675 346/36 600 299/95 50
334/131 725 346/37 450 299/96 75
333/1 100 346/38 600 299/97 75
333/2 125 346/39 600 299/98 75
333/3 100 346/4 50 299/99 25
333/4 600 346/40 550 299/100 100
333/5 25 346/41 1850 299/101 100
333/6 50 346/42 125 299/102 50
333/7 50 346/43 1300 299/103 75
333/8 150 346/44 125 299/104 100

1619

551



OFFICIAL GAZETTE — GOVT. OF GOA

SERIES I No. 35 (SUPPLEMENT) 26TH NOVEMBER, 2020
2 3 4 5 6 7

333/9(P) 195 346/45 100 299/105 50
332/1(P) 66 346/46 500 299/106 50
332/2(P) 2 346/47 500 299/107 25
332/3(P) 398 346/48 575 299/108 100
332/179(P) 50 346/49 600 299/109 50
332/180 100 346/5 125 299/110 50
332/181 50 346/50 2850 299/111 50
332/182 50 346/51 125 299/112 250
332/183 50 346/52 1600 299/113 300
332/184 50 346/53 3454 299/114 50
332/185 50 346/53-A 321 299/115 150
332/186(P) 35 346/6 125 299/116 275
332/201(P) 9 346/7 2000 299/117 100
332/202 100 346/8 300 299/118 50
332/203(P) 73 346/9 525 299/119 75
332/204(P) 5 345/1 6250 299/120(P) 105
332/205(P) 17 345/10 1500 299/121(P) 140
332/206(P) 71 345/11 1100 299/122 75
332/207(P) 2 345/12 775 299/123 100
332/224(P) 410 345/13 625 299/124 25
329/5(P) 125 345/14 600 299/125 225
328/1 2125 345/15 575 299/126 25
328/2(P) 1336 345/16 600 299/127 125
328/3(P) 1389 345/17 1425 299/128(P) 146
328/4(P) 1525 345/18 550 299/129 25
328/5(P) 1565 345/19 6450 299/130 225
328/6(P) 1175 345/2 325 299/131 100
328/7(P) 1364 345/20 450 299/132 575
328/8(P) 1357 345/21 150 299/133 50
328/9(P) 2176 345/22 350 299/134 25
327/2(P) 2688 345/23 2625 299/135 50
327/4(P) 60 345/24 2500 299/136 50
327/5 500 345/25 375 299/137 100
327/6 525 345/26 350 299/138 50
327/7 550 345/3 375 299/139 50
327/8 1100 345/4 325 299/140 25
327/9(P) 1223 345/5 225 299/141 100
327/10 3845 339/6-V 319 299/142 75
327/11 1175 339/6-W 342 299/143 50
327/12 325 339/6-X 457 299/144 150
327/13 2150 339/6-Y 487 299/145 175
327/14 450 339/6-Z 502 299/146 100
313/9 1550 338/1 (P) 1858 299/147 125
312/1(P) 7235 338/2 5100 299/148 25
312/2 125 338/3 6300 299/149 25
312/3 900 338/4 175 299/150 800
312/4 750 338/5 100 299/151 100
312/5 1750 338/6 468 299/152 25
312/6 300 338/6-A 318 299/153 75
312/7 175 338/6-B 320 299/154 50
312/9 1150 338/6-C 392 299/155 150
312/10 200 338/6-D 276 299/156 125
312/11 1300 338/6-E 389 299/160(P) 136
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312/12 175 338/6-F 304 299/161 225
312/13 1025 338/6-G 266 299/162 200
312/14 850 338/6-H 292 299/163 25
311/60(P) 705 338/6-1 278 299/164 100
311/61(P) 1265 338/6-J 254 299/165 100
311/62 450 338/6-K 301 299/166 25
311/63(P) 360 338/6-L 298 299/167 25
311/65(P) 4440 338/7(P) 2945 299/168 125
310/3(P) 2826 337/1(P) 4927 299/169 25
310/4(P) 1344 337/2(P) 738 299/170 100
310/5(P) 1755 337/15(P) 58 299/171 100
310/6(P) 3000 337/16 75 299/172 150
310/7(P) 3503 337/20(P) 42 299/173 175
310/8 2350 337/21(P) 90 299/174 325
310/9 1830 337/25 100 299/175 100
310/10 1750 337/29(P) 71 299/176 125
310/11 1400 337/31(P) 12 299/187 100
310/12 7900 337/32(P) 74 299/188 50
310/13 2950 337/34(P) 8 299/189(P) 25
310/14(P) 884 337/35(P) 3 299/191(P) 125
310/15(P) 209 337/36(P) 1 299/192 175
310/16 1900 336/1(P) 14640 299/193 100
310/17 1475 336/10 25 299/194 100
310/18 925 336/11 25 299/195 100
310/19 2000 336/2 25 299/196 100
310/20 5200 336/3 50 299/197 175
310/21 150 336/4 50 299/198 125
310/22 400 336/5 100 299/199 100
309/1(P) 275 335/12 75 299/200 225
309/2(P) 245 335/120 300 299/201 225
309/3 1150 335/121 325 299/202 100
306/10 525 335/122 325 299/203 225
306/11 6825 335/123 200 299/204 100
306/12 150 335/124 275 299/205 175
306/13 150 335/125 250 299/206 150
306/14 175 335/126 50 299/207 150
306/15 125 335/127 50 299/208 100
306/16 225 335/128 50 299/209 25
306/17 125 335/129 50 299/210 50
306/18 300 335/13 50 299/211 25
306/19 75 335/130 550 299/213 200
306/2 300 335/131 75 299/214 50
306/20 100 335/132 100 299/215 25
306/21 125 335/133 75 299/216 175
306/22 125 335/134 425 299/217 75
306/23 100 335/135 100 299/218 150
306/24 125 335/136 75 299/219 50
306/25 450 335/137 75 299/220 50
306/26 125 335/138 50 299/221 50
306/27 225 335/139 25 299/222 125
306/28 250 335/14 50 299/223 50
306/29 175 335/140 50 299/224 50
306/3 675 335/141 75 299/225 50
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306/30 225 335/142 100 299/226 50
306/31 125 335/15 50 299/227 50
306/32 225 335/16 475 299/228 75
306/33 150 335/17 75 299/229 75
306/34 175 335/18 150 299/230 150
306/35 100 335/19 850 299/231 50
306/36 175 335/20 3950 299/232 75
306/37 75 335/21 250 299/233 125
306/38 200 335/22 675 299/234 50
306/39 150 335/23 25 299/235 100
306/4 675 335/24 50 299/236 100
306/40 175 335/25 50 299/237 100
306/41 75 335/26 25 299/238 100
306/42 75 335/27 25 299/239 100
306/43 225 335/28 50 299/240 125
306/44 375 335/29 50 299/241 200
306/45 350 335/30 250 299/242 525
306/46 300 335/31 75 299/243 75
306/47 250 335/32 100 299/244 75
306/48 275 335/33 100 299/245 50
306/49 100 335/34 100 299/246 75
306/5 375 335/35 175 299/247 125
306/50 350 335/36 250 299/248 100
306/6 350 335/37 25 299/249 100
306/7 575 335/38 175 299/250 125
306/8 500 335/39 100 299/251 125
306/9 400 335/40 125 299/252 50
305/1 12400 335/41 1100 299/253(P) 11
305/10 150 335/42 250 299/274(P) 126
305/11 50 335/43 1000 299/275 200
305/12 50 335/44 350 299/276(P) 17
305/13 125 335/45 200 299/288(P) 19
305/14 175 335/46 100 244/1(P) 8590
305/15 150 335/47 125 244/1-A 3418
305/16 100 335/48 3100 244/2 6850
305/17 75 335/49 75 244/3(P) 1556
305/18 100 335/50 125 243/1 34600
305/19 100 335/51 50 242/1(P) 18174
305/2 100 335/52 50 242/2(P) 2339
305/20 50 335/53 50 241/1(P) 6327
305/21 50 335/54 50 225/1(P) 2975
305/22 50 335/55 100 224/1(P) 4268
305/23 50 335/56 100 224/2(P) 2015
305/24 75 335/57 75 189/1(P) 4575
305/25 50 335/58 50 154/1(P) 1402
305/26 25 335/59 75 26/2(P) 72
305/27 50 335/60 275 250/3 7500
305/28 225 335/61 275 249/1 6700
305/29 50 335/62 225 249/2 3800
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305/3 75 335/63 150 248/1 2900
305/30 50 335/64 225 248/2 4100
305/31 50 335/65 225 248/3 11200
305/32 1050 335/66 100 247/1 85300
305/33 50 335/67 75 246/1(P) 3594
305/34 50 335/68 25 246/1-A(P) 22899
305/35 75 335/69 25 246/1-B(P) 3570
305/36 400 335/70 750 246/4 1513
305/37 100 335/71 125 246/4-A 1512
305/38 125 335/72 850 251/7 1675
305/39 75 335/73 75 250/1 4850
305/4 25 335/74 50 250/2 5050
305/40 175
Total area 105296
Area outside S. No. (Roads and
Nallah) ( 1985124
Quepem/ | 72/8-G(P) 470 108/15 300 108/73 75
/Xeldem 73/1(P) 1435 108/16 200 108/74 425
73/2B(P) 1180 108/17 50 108/75 50
73/3(P) 1500 108/18 50 108/76 100
73/4(P) 830 108/19 50 108/77 150
73/4-A (P) 38 108/20 75 108/78 100
73/4-B (P) 296 108/21 200 108/79 75
73/4-C 300 108/22 200 108/80 450
73/4-D 301 108/23 3325 108/81 125
74/2(P) 13035 108/24 1425 107/1(P) 360
74/2-A 770 108/25 50 107/2(P) 690
74/2-B 470 108/26 75 107/3(P) 350
74/8(P) 584 108/27 750 107/4(P) 811
74/11(P) 2104 108/28 250 107/5(P) 464
74/12(P) 1192 108/29 175 107/6(P) 460
74/13 1300 108/30 225 107/7(P) 535
74/14 250 108/31 300 107/8(P) 825
74/15 1475 108/32 450 107/9(P) 1735
74/16 250 108/33 800 107/14 28150
74/17 25 108/53 400 109/1 (P) 30
74/18 275 108/54 950 108/34 400
74/19 75 108/55 1375 108/35 125
74/20 50 108/56 50 108/36 50
74/21 100 108/57 150 108/37 50
74/22 125 108/58 675 108/38 75
108/1 250 108/59 2275 108/39 150
108/2 350 108/60 125 108/40 50
108/3 25 108/61 125 108/41 475
108/4 150 108/62 125 108/42 25
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108/5 150 108/63 100 108/43 75
108/6 4300 108/64 175 108/44 300
108/7 100 108/65 25 108/45 325
108/8 125 108/66 275 108/46 50
108/9 125 108/67 75 108/47 75
108/10 125 108/68 75 108/48 25
108/11 150 108/69 150 108/49 200
108/12 72 108/70 50 108/50 375
108/13 75 108/71 200 108/51 175
108/14 50 108/72 75 108/52 50
Area outside S. No. (Roads and 1397
Nallah)
Total area 91937
Grand Total 2077061

The map of wetland boundary of the said Nanda Lake with 50 meters buffer and the Zone of
influence is at Annexure I.

1.4. For the purpose of this wetland known as the said Nanda Lake the same is located within Revenue
village of Cacora of Quepem Taluka, South Goa.

1.5. For the purpose of this wetland known as the said Nanda Lake the Zone of Influence is located
within Revenue village of Cacora and Xeldem of Quepem Taluka, South Goa.

Schedule II: List of activities prohibited within wetland boundary
1. Conversion for non-wetland uses including encroachment of any kind;

2. Setting up of any industry and expansion of existing industries; with the exception of modernization
of existing industries which will not affect the ecological balance of the wetland under
consideration,

3. Manufacture or/and handling or/and storage or/and disposal of construction and demolition waste
covered under the Construction and Demolition Waste Management Rules, 2016; hazardous
substances covered under the Manufacture, Storage and Import of Hazardous Chemical Rules, 1989
or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous Micro-organisms
Genetically engineered organisms or cells, 1989 or the Hazardous Wastes (Management, Handling
and Trans boundary Movement) Rules, 2008; electronic waste covered under the E-Waste
(Management) Rules, 2016;

4. Solid waste dumping;

5. Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals
effecting the ecological character of the wetland from industries, cities, towns, villages and other
human settlements;

6. Any construction of a permanent nature except for boat jetties within fifty meters from the mean
high flood level observed in the past ten years calculated from the date of commencement of these
rules; and,

7. Poaching;

8. Extraction of soil, mud, rocks for commercial purpose.

[Any other activity other than mentioned above if taken up in the surrounding area that will have a direct
or an indirect adverse effect on the ecological character of the wetland including water quality the same
shall be prohibited.]
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Schedule III: List of activities regulated within the boundary of wetland and its zone of influence
and for which prior approval of [State Government/UT Administration/MoEFCC] is required to be

obtained

Activity

Restrictions

Within the boundary of wetland

Within the zone of influence

Withdrawal of water

Restricted withdrawal beyond
the quantities permitted by
WRD.

Water is used for agriculture and
horticulture purposes in existing
traditional practices will continue.
However, any new permissions
shall be granted by WRD & GSWA.

Cultivation of crops

Regulated by Directorate of
Agriculture, Goa. Existing
traditional practices of Paddy
cultivation will be allowed
(except the core area wherein
the water is present throughout
the year) during the dry season,
as Pre-Existing Rights and
Privileges. Any activity that will
adversely affect the ecological
character of the wetland will
not be allowed.

Existing traditional crop cultivation
practices will be allowed. Any
activity that will adversely affect the
ecological character of the wetland
will not be allowed.

Aquaculture

Regulated by Directorate of
Fisheries, Goa.

Regulated Dby Directorate of
Fisheries, Goa. Existing traditional
practices may be permitted.

Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than
those mentioned above which may adversely affect ecological character of wetland.

Schedule IV: List of activities permitted within the boundary of wetland and its zone of influence

Activity

Levels and types not requiring permission

Within the boundary of wetland

Within the zone of influence

Religious practices

Existing religious practices will
be allowed. Any activity that
will adversely affect the
ecological character of the
wetland will not be allowed.

Permitted. Any activity that will
adversely affect the ecological
character of the wetland will not be
allowed.

Withdrawal
domestic use

of water for

In case of water deficit and
unavailability of drinking water,
it is pumped and supplied to the
village people for domestic
drinking purpose. This will be
managed and regulated by

Ongoing Traditional Use Permitted.
Any new permissions will be
granted only if approved by WRD
and GSWA.

of wetland without affecting or
impacting its ecological
character and services offered
presently

WRD.
Plantation of trees Prohibited. Permitted.
Deciding best possible wise use | Permitted. Permitted.

Approval of the GSWA shall be taken for any other activity

mentioned above.

to be conducted other than those
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Notification
11-2/GSWA/2020/Notification/968

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules, 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the Official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in
the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary, Goa State Biodiversity Board, Head
of Nodal Agency Goa State Wetland Authority, or at email address goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/ 06-11-2020

1. Whereas, there exists a water body known as Cottambi Lake admeasuring an area of
43356 sqg. mts., located in the village Cotombi of Quepem Taluka, South Goa District, State
of Goa, which is considered to be critically significant for its ecosystem services and
biodiversity values for the local communities and society at large (hereinafter referred to as
the “said Cotombi Lake”); which is more particularly described in the Schedule I herein;

2. And whereas, it is considered that for sustaining these values, the ecological character of
wetland ecosystem needs to be maintained by regulating developmental activities within
the wetland as well as within its zone of influence;

3. And whereas, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules, 2017, the Environment Department of Government of Goa prepared a
Brief Document for identifying the said Cotombi Lake as wetland,;

4. And whereas, based on the Brief Document Goa State Wetland Authority (GSWA) in the 7
meeting of the GSWA has recommended the Government of Goa to notify the said Cotombi
Lake as wetland under the provisions of Wetlands (Conservation and Management) Rules,
2017.

5. Now therefore, the State of Goa accepts the recommendation to declare the said wetland
for being covered under the provisions of Wetlands (Conservation and Management)
Rules, 2017.

6. The extent of the wetland and its zone of influence is described in Schedule I of this
notification,;

7. Activities prohibited within the wetland and its zone of influence is listed in Schedule II of
this notification. Such prohibitions shall not apply for areas designated under other Acts
and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

8. Activities regulated within the wetland and their zones of influence, i.e. permitted
only with permission of State Government are listed in Schedule III of this notification.
Request for permissions can be made to the Member Secretary, Goa State Wetland
Authority, C/o Department of Environment, Saligao, Bardez, Goa-2407032 or at email -
goawetland@gmail.com. Such regulations shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 a), b) and c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.
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9. Activities permitted within the wetland and its zone of influence are listed in Schedule IV
of this notification. Such permissions shall not apply for areas designated under other Acts
and Rules, and listed at para 1.2 a), b) and c¢) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

10. The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.
Dasharath M. Redkar, Director/Ex-officio, Joint Secretary (Environment & CC).
Porvorim, 25th November, 2020.
Schedule I: Location and Extent of Wetland and its Zone of Influence
1.1. Wetland

The said Cotombi Lake is admeasuring an area of 43356 sq. mts., surveyed under following
Survey No.

Taluka/ Survey No. Approgimate Survey No. Appro%cimate Survey No. Approgimate
Village /Sub-Div. Area in Sq. /Sub-Div. Area in Sq. /Sub-Div Area in Sq.
No. Mts. No. Mts. No. Mts.
QUEPEM 29/1(P) 442 47/1 525 47/34(P) 140
COTOMBI 31/19(P) 360 47/2 675 47/35(P) 165
31/20(P) 126 47/3 750 48/1(P) 12380
31/21(P) 3184 47/4 775 49/1 600
45/32(P) 837 47/5(P) 3248 49/2(P) 1020
45/33(P) 8 47/6(P) 194 49/3 125
45/34(P) 121 47/8(P) 220 49/4 125
45/35 825 47/19(P) 2 49/5 150
45/36 325 47/20(P) 22 49/6 125
45/37(P) 360 47/21(P) 35 49/7 200
45/38(P) 274 47/22(P) 124 49/8 250
45/39(P) 380 47/23 250 49/9 125
45/40(P) 291 47/24 200 49/10 175
45/41(P) 256 47/25 200 49/11(P) 2836
45/42(P) 178 47/26 75 49/12(P) 1302
45/43(P) 298 47/27 75 49/13(P) 573
45/44(P) 530 47/28 225 49/14(P) 500
45/45(P) 242 47/29(P) 525 49/15(P) 945
45/46(P) 264 47/30 175 49/17 175
45/47(P) 9 47/31(P) 126 49/18 225
45/48(P) 170 47/32(P) 145 51/1(P) 225
45/49(P) 131 47/33(P) 6
Total area 40544
Area outside S. No. (Roads and Nallah) 2812
Grand Total 43356

1.2. Boundary of area already designated under provisions of other Acts and Rules

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State Forest
Act and amendments thereof.

No area of the proposed wetland known as Cotombi Lake fall under the above mentioned Act.
1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.
No area of the proposed wetland known as Cotombi Lake fall under the above mentioned Act.

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments
thereof.

No area of the proposed wetland known as Cotombi Lake fall under the above mentioned Act.
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1.3 Zone of influence:

The Zone of influence of the said Cotombi Lake is admeasuring 2913584 sq. mts., surveyed under the
following Survey No.

Taluka/ Survey No. Approgimate Survey No. Approgimate Survey No. Approgimate
Village /Sub-Div. Area in Sq. /Sub-Div. Area in Sq. /Sub-Div. Area in Sq.
No. Mts. No. Mts. No. Mts.
1 2 3 4 5 6 7
QUEPEM/ 1/1(P) 17336 64/4 800 69/9 875
/ASSOLDA 1/2 7950 64/40 150 70/1 20150
1/3 62587 64/41 125 70/2 1875
3/15 (P) 4411 64/42 50 71/3(P) 17455
4/60 (P) 616 64/43 50 71/4 5640
4/60-A 800 64/44 100 71/5 4500
4/59 (P) 1032 64/45 50 72/1(P) 74
4/62 2300 64/46 75 77/5(P) 425
4/54 (P) 2052 64/47 50 77/3(P) 784
4/61 (P) 148 64/48 50 77/2(P) 5508
4/56 (P) 845 64/49 50 77/1(P) 365
4/57 (P) 315 64/5 275 78/1(P) 519
4/64 175 64/50 50 78/10 50
4/68 50 64/51 50 78/100 325
4/71 1300 64/6 50 78/101 50
4/65 (P) 145 64/7 250 78/102 200
4/66 (P) 205 64/8 150 78/103 25
4/69 75 64/9 875 78/104 25
4/70 50 65/1 75 78/105 550
5/16 (P) 1643 65/10 300 78/106 275
5/17 (P) 16 65/11 100 78/107 2200
5/13 (P) 3165 65/12 75 78/108 75
5/9 (P) 20530 65/13 100 78/109 175
5/20 650 65/14 75 78/11 75
5/21 467 65/15 350 78/110 75
46/1 (P) 10335 65/16 175 78/111 100
47/32 (P) 9 65/17 175 78/112 25
47/33 (P) 11988 65/18 400 78/113 50
48/3 (P) 26357 65/19 325 78/114 225
48/1 (P) 3187 65/2 400 78/115 375
49/10 250 65/3 50 78/116 25
49/11 300 65/4 50 78/117 225
49/12 675 65/5 425 78/118 100
49/13 225 65/6 650 78/119 175
49/14 300 65/7 300 78/12 25
49/15 250 65/8 125 78/120 225
49/16 375 65/9 1100 78/121 50
49/17 200 66/1 525 78/122 500
49/18 350 66/10 125 78/123 75
49/3 (P) 5 66/100 75 78/124 50
49/5 (P) 5 66/101 25 78/125 75
49/6 (P) 146 66/102 100 78/126 50
49/7 (P) 17 66/103 100 78/127 75
49/8 (P) 615 66/104 75 78/128 75
49/9 775 66/105 75 78/129 50
50/1 (P) 7940 66/106 150 78/13 50
50/1-E (P) 12 66/107 175 78/130 25
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51/1 21550 66/108 100 78/131 75
51/2 3725 66/109 75 78/132 175
52/1 (P) 17488 66/11 75 78/133 50
52/2 2400 66/110 100 78/134 50
52/3 20950 66/111 200 78/135 100
52/4 1650 66/112 125 78/136 125
52/5 725 66/113 75 78/137 50
52/6 1750 66/114 50 78/138 50
53/10 1750 66/115 100 78/139 25
53/11 350 66/116 75 78/14 75
53/12 500 66/117 50 78/140 25
53/3 (P) 167 66/118 50 78/141 75
53/4 400 66/119 2675 78/142 875
53/5 2950 66/12 50 78/143 950
53/6 325 66/120 275 78/144 25
53/7 650 66/121 125 78/145 675
53/8 2300 66/122 100 78/146 675
53/9 625 66/123 150 78/147 500
54/1 225 66/124 100 78/148 625
54/10 1200 66/125 100 78/149 25
54/2 700 66/126 150 78/15 75
54/3 725 66/127 125 78/150 450
54/4 1700 66/13 50 78/151 50
54/5 700 66/14 75 78/16 25
54/6 725 66/15 75 78/17 150
54/7 4150 66/16 125 78/18 75
54/8 1675 66/17 25 78/19 75
54/9 1425 66/18 25 78/2 5075
55/1 500 66/19 50 78/20 25
55/2 23675 66/2 125 78/21 200
56/1 7575 66/20 25 78/22 100
56/10 2025 66/21 50 78/23 50
56/2 50 66/22 25 78/24 750
56/3 4075 66/23 25 78/25 900
56/4 2802 66/24 150 78/26 325
56/4-A 353 66/25 50 78/27 150
56/4-B 2047 66/26 50 78/28 350
56/4-C 2030 66/27 25 78/29 175
56/4-D 993 66/28 50 78/3 125
56/4-E 1825 66/29 100 78/30 25
56/5 300 66/3 175 78/31 50
56/6 250 66/30 150 78/32 100
56/7 275 66/31 75 78/33 25
56/8 1450 66/32 50 78/34 75
56/9 537 66/33 50 78/35 175
56/9-A 538 66/34 50 78/36(P) 230
57/1 2155 66/35 25 78/37 475
57/1-A 5570 66/36 100 78/38 50
57/1-B 5940 66/37 100 78/39 75
57/1-C 5285 66/38 400 78/4(P) 2145
58/1 5851 66/39 450 78/40 50
58/1-A 616 66/4 175 78/41 50
58/1-B 253 66/40 725 78/42 100
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58/1-C 430 66/41 200 78/43 50
58/2 46200 66/42 350 78/44 100
58/3 2750 66/43 225 78/45 75
58/4 6150 66/44 375 78/46 50
59/10 500 66/45 775 78/47 75
59/11 375 66/46 150 78/48 100
59/12 375 66/47 275 78/49 50
59/13 375 66/48 175 78/5 50
59/14 850 66/49 725 78/50 50
59/2 3050 66/5 250 78/51 50
59/3 4100 66/50 50 78/52 75
59/5 3325 66/51 200 78/53 50
59/6 3750 66/52 700 78/54 50
59/7 2250 66/53 53 78/55 300
59/8 450 66/54 100 78/56 100
59/9 350 66/55 75 78/57 250
59/1 6500 66/56 75 78/58 225
59/4 5800 66/57 50 78/59 100
60/10 1025 66/58 50 78/6 125
60/11 3435 66/59 400 78/60 25
60/11-A 615 66/6 275 78/61 75
60/12 600 66/60 75 78/62 50
60/2 5575 66/61 200 78/63 50
60/3 350 66/62 600 78/64 75
60/4 1300 66/63 75 78/65 25
60/6 1050 66/64 150 78/66 50
60/7 400 66/65 125 78/67 25
60/8 300 66/66 25 78/68 75
60/9 250 66/67 75 78/69 50
60/1 9816 66/68 50 78/7 25
60/5 2247 66/69 100 78/70 150
61/1 2537 66/7 325 78/71 75
61/1-A 313 66/70 50 78/72 125
61/2 3225 66/71 50 78/73 275
61/3 975 66/72 75 78/74 75
61/4 2600 66/73 275 78/75 50
61/5 950 66/74 50 78/76 50
61/6 950 66/75 25 78/77 50
62/10 1400 66/76 75 78/78 125
62/11 475 66/77 125 78/79 50
62/12 375 66/78 400 78/8 25
62/13 400 66/79 225 78/80 125
62/14 325 66/8 150 78/81 50
62/15 300 66/80 100 78/82 50
62/16 475 66/81 50 78/83 50
62/17 1300 66/82 50 78/84 50
62/18 100 66/83 75 78/85 250
62/19 225 66/84 75 78/86 25
62/2 4400 66/85 100 78/87 175
62/20 75 66/86 25 78/88 25
62/21 75 66/87 150 78/89 25
62/22 125 66/88 25 78/9 50
62/23 250 66/89 50 78/90 100
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62/24 100 66/9 250 78/91 150
62/25 100 66/90 25 78/92 200
62/26 125 66/91 100 78/93 25
62/27 50 66/92 50 78/94 50
62/28 275 66/93 50 78/95 50
62/29 250 66/94 50 78/96 25
62/3 100 66/95 100 78/97 200
62/30 225 66/96 50 78/98 125
62/31 250 66/97 300 78/99 75
62/32 100 66/98 25 79/10 275
62/33 125 66/99 50 79/11 325
62/34 150 67/1 3750 79/12 175
62/35 1350 67/10 525 79/13 250
62/36 2850 67/11 475 79/14 425
62/37 150 67/12 2625 79/15 125
62/38 400 67/13 425 79/16 475
62/39 200 67/14 300 79/17 50
62/4 100 67/15 300 79/18 50
62/40 800 67/16 150 79/19 25
62/41 700 67/2 2950 79/20 50
62/42 750 67/20 25 79/21 700
62/43 700 67/21 50 79/22 2725
62/44 725 67/22 300 79/23 150
62/45 650 67/23 250 79/24 50
62/46 650 67/24 1600 79/25 425
62/47 625 67/25 250 79/26 225

62/48 625 67/26 225 79/27 25

62/49 650 67/27 175 79/28 7491
62/5 1675 67/28 625 79/28-A 2220
62/50 650 67/29 1300 79/28-B 5899
62/51 150 67/3 1750 79/28-C 745
62/52 125 67/30 1000 79/28-D 545
62/53 375 67/31 1750 79/28-E 380
62/54 75 67/32 1200 79/28-F 400
62/55 275 67/33 1175 79/28-G 395
62/56 225 67/34 1725 79/29 750
62/57 150 67/35 525 79/30 425
62/58 100 67/36 425 79/32 550
62/59 100 67/37 4150 79/33 775
62/6 200 67/38 3475 79/34 125
62/60 275 67/39 3575 79/35 50

62/61 175 67/4 200 79/4 75

62/62 50 67/40 850 79/5 50

62/63 125 67/41 1025 79/6 75

62/64 525 67/42 550 79/7 100
62/65 825 67/43 525 79/8 25

62/66 250 67/44 150 79/9 75

62/67 125 67/45 1775 79/1 2357
62/68 75 67/46 5200 79/2 1027
62/69 3025 67/47 350 79/3 221
62/7 75 67/5 725 79/31 2355
62/70 200 67/6 375 80/1 5250
62/71 275 67/7 225 80/2 505
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62/72 300 67/8 575 81/1 450
62/73 275 67/9 324 81/10 150
62/74 600 67/17 242 81/11 525
62/75 275 67/18 196 81/12 475
62/76 150 67/19 686 81/13 100
62/77 150 68/1 750 81/14 75
62/78 900 68/10 2700 81/15 375
62/79 50 68/11 1050 81/16 600
62/8 125 68/12 1775 81/17 50
62/80 100 68/13 975 81/18 650
62/81 225 68/14 2350 81/19 600
62/82 250 68/15 2025 81/2 50
62/83 325 68/16 125 81/20 75
62/84 175 68/17 3625 81/21 600
62/85 275 68/18 375 81/22 75
62/86 225 68/19 25 81/23 675
62/87 200 68/2 3875 81/24 825
62/9 775 68/20 25 81/25 125
62/1 448 68/21 650 81/26 425
63/1 275 68/22 775 81/27 500
63/10 25 68/23 25 81/28 450
63/11 25 68/24 25 81/29 325
63/12 375 68/25 25 81/3 100
63/13 50 68/26 50 81/30 600
63/14 550 68/27 75 81/31 450
63/15 150 68/28 25 81/32 50
63/16 25 68/29 200 81/33 75
63/17 150 68/3 1150 81/34 50
63/18 50 68/30 75 81/35 625
63/19 250 68/31 75 81/36 50
63/2 125 68/32 50 81/37 175
63/20 275 68/33 50 81/38 800
63/21 300 68/34 50 81/39 50
63/22 550 68/35 50 81/4 300
63/23 525 68/36 50 81/40 325
63/24 525 68/37 50 81/41 50
63/25 675 68/38 150 81/42 25
63/26 300 68/39 375 81/43 50
63/27 300 68/4 750 81/44 75
63/28 275 68/40 25 81/45 575
63/29 300 68/41 75 81/46 75
63/3 100 68/42 50 81/47 75
63/30 75 68/43 425 81/48 250
63/31 50 68/44 400 81/49 125
63/32 100 68/45 500 81/5 1050
63/33 100 68/46 9825 81/50 125
63/34 500 68/47 450 81/51 600
63/35 150 68/48 325 81/562 50
63/36 75 68/49 300 81/53 75
63/37 175 68/5 600 81/54 75
63/38 300 68/50 375 81/55 50
63/39 75 68/51 350 81/56 375
63/4 50 68/52 350 81/57 100
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63/40 75 68/53 800 81/58 75
63/41 225 68/6 150 81/59 175
63/42 100 68/7 2100 81/6 425
63/43 575 68/8 725 81/60 100
63/5 725 68/9 850 81/61 50
63/6 850 69/1 3050 81/62 200
63/7 50 69/10 925 81/63 300
63/8 50 69/11 950 81/64 100
63/9 50 69/12 900 81/65 75
64/1 50 69/13 950 81/66 25
64/10 125 69/14 475 81/67 150
64/11 125 69/15 475 81/68 225
64/12 1800 69/16 475 81/7 225
64/13 100 69/17 475 81/70 425
64/14 50 69/18 950 81/71 175
64/15 25 69/19 975 81/72 75
64/16 50 69/2 3125 81/73 50
64/17 75 69/20 50 81/74 50
64/18 50 69/21 75 81/75 50
64/19 50 69/22 75 81/76 325
64/2 275 69/23 150 81/79 350
64/20 75 69/24 125 81/8 500
64/21 75 69/25 225 81/80 325
64/22 75 69/26 200 81/81 300
64/23 75 69/27 225 81/82 300
64/24 250 69/28 100 81/83 100
64/25 100 69/29 125 81/84 350
64/26 50 69/3 3075 81/85 75
64/27 75 69/30 225 81/86 100
64/28 150 69/31 225 81/87 50
64/29 50 69/32 200 81/9 625
64/3 50 69/33 175 81/69 1180
64/30 75 69/34 300 81/77 1275
64/31 25 69/35 75 81/78 898
64/32 75 69/36 150 82/1 3425
64/33 75 69/37 1475 82/2 1922
64/34 75 69/38 1425 82/3 1179
64/35 75 69/4 3175 82/4 17454
64/36 100 69/5 2800 82/5 2828
64/37 125 69/6 325 82/6 794
64/38 150 69/7 2950
64/39 50 69/8 925
Area outside S. No. (Roads and Nallah) 18822
Total area 899983
QUEPEM 270/4 (P) 400 276/153 75 297/58 25
XELDEM 271/1 (P) 44 276/154 275 297/59 250
271/2 (P) 27 276/155 200 297/6 100
272/2 (P) 110 276/156 75 297/60 175
272/3 (P) 120 276/16 75 297/61 125
273/1 3775 276/17 150 297/62 125
273/10 50 276/18 150 297/63 200
273/100 125 276/19(P) 84 297/64 200
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273/101 75 276/2(P) 194 297/65 50
273/102 75 276/24 50 297/66 50
273/103 125 276/25 50 297/67 25
273/104 50 276/26 75 297/68 50
273/105 (P) 132 276/27 75 297/69 50
273/106 (P) 180 276/28(P) 34 297/7 200
273/11 50 276/32 125 297/70 75
273/111 (P) 38 276/33(P) 368 297/71 100
273/112 75 276/34 100 297/72 50
273/113 150 276/35 75 297/73 175
273/114 50 276/36(P) 16 297/74 100
273/115 225 276/37(P) 23 297/75 250
273/116 175 276/47 75 297/76 700
273/117 250 276/48 275 297/77 175
273/118 50 276/49 50 297/78 150
273/119 (P) 28 276/50 50 297/79 75
273/12 75 276/51 50 297/8 200
273/121 150 276/52 50 297/80 125
273/123 (P) 55 276/53 100 297/81 1225
273/124 75 276/54 75 297/82 125
273/125 75 276/55(P) 56 297/83 125
273/126 (P) 175 276/57 250 297/84 150
273/127 (P) 5 276/58 25 297/85 50
273/128 75 276/59(P) 80 297/86 75
273/129 125 276/60(P) 11 297/87 100
273/13 125 276/63 50 297/88 100
273/130 125 276/64 75 297/89 225
273/131 50 276/65 50 297/9 100
273/132 75 276/66 50 297/90 175
273/133 (P) 420 276/67 75 297/91 300
273/134 125 276/68(P) 35 297/92 125
273/135 100 276/69(P) 11 297/93 125
273/136 250 276/70(P) 70 297/94 250
273/137 200 276/72 175 297/95 200
273/139 300 276/73 700 297/96 50
273/14 75 276/74 50 297/97 100
273/140 175 276/75 50 297/98 50
273/141 75 276/76 50 297/99 75
273/142 225 276/77 50 298/1 475
273/143 225 276/78 25 298/10 100
273/144 (P) 310 276/79 50 298/11 50
273/145 125 276/80 100 298/12 250
273/146 75 276/81 400 298/13 525
273/147 175 276/82 75 298/14 350
273/148 50 276/83 150 298/15 300
273/149 75 276/84 125 298/16 250
273/15 625 276/85 50 298/17 350
273/150 150 276/86 75 298/18 325
273/151 225 276/87 200 298/19 400
273/152 175 276/88 50 298/2 400
273/153 125 276/89 75 298/20 425
273/154 50 276/90 150 298/21 400
273/155 125 276/91 300 298/22 425
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273/156 350 276/92 75 298/23 400
273/157 175 276/93 150 298/24 425
273/158 175 276/94 100 298/25 450
273/159 150 276/95 100 298/26 425
273/16 800 276/96 225 298/27 400
273/160 1250 276/97 150 298/28 350
273/161 250 276/98 250 298/29 325
273/162 1075 276/99 25 298/3 400
273/163 325 277/1 125 298/30 375
273/164 275 277/2 250 298/31 350
273/165 150 277/3(P) 50 298/32 325
273/166 250 277/8 125 298/33 250
273/167 225 277/9(P) 238 298/34 325
273/168 50 277/12(P) 251 298/35 175
273/169 50 277/13(P) 253 298/36 200
273/17 250 277/14(P) 267 298/37 200
273/170 (P) 980 277/15(P) 249 298/38 100
273/171 75 277/16(P) 229 298/39 200
273/172 (P) 15 277/34 (P) 265 298/4 475
273/173 550 277/28 75 298/40 200
273/174 100 277/26(P) 65 298/41 200
273/175 125 277/27(P) 38 298/42 200
273/176 225 277/29 100 298/43 300
273/177 150 277/30(P) 114 298/44 300
273/178 125 277/33(P) 38 298/45 450
273/179 525 277/32(P) 11 298/46 150
273/18 275 287/1 (P) 500 298/47 400
273/180 50 292/1(P) 3633 298/48 275
273/181 100 293/1(P) 80280 298/49 325
273/182 175 293/10 225 298/5 475
273/183 75 293/11 400 298/50 350
273/184 50 293/12 175 298/51 350
273/185 125 293/13 100 298/52 275
273/186 125 293/14 75 298/53 375
273/187 150 293/15 50 298/54 75
273/188 150 293/16 350 298/55 75
273/189 200 293/17 50 298/56 25
273/19 100 293/18 100 298/57 25
273/190 200 293/19 25 298/58 25
273/191 325 293/2 125 298/59 50
273/192 75 293/20 25 298/6 350
273/193 75 293/21 50 298/60 75
273/194 75 293/22 75 298/61 75
273/195 75 293/23 75 298/62 25
273/196 100 293/24 75 298/63 50
273/197 275 293/25 25 298/64 25
273/198 375 293/26 100 298/65 50
273/199 75 293/27 100 298/66 75
273/2 275 293/28 75 298/7 400
273/20 100 293/29 75 298/8 375
273/200 150 293/3 350 298/9 275

273/201 75 293/30 50 299/1 10500

273/202 150 293/31 225 299/2 23500
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273/203 525 293/32 100 299/3 1500
273/204 150 293/33 75 299/4 100
273/205 175 293/34 75 299/5 225
273/206 250 293/35 500 299/6 450
273/207 100 293/36 225 300/1 16550
273/208 450 293/37 100 300/2 125
273/209 100 293/38 150 300/3 50
273/21 500 293/39 75 300/4 75
273/210 75 293/4 275 300/5 25
273/211 375 293/40 75 300/6 25
273/212 75 293/41 100 301/1 1550
273/213 50 293/42 125 301/2 3750
273/214 75 293/43 100 301/3 1125
273/215 175 293/44 50 301/4 975
273/216 425 293/45 225 301/5 200
273/217 100 293/46 50 302/1 275
273/218 275 293/47 50 302/2 9378
273/219 475 293/48 25 302/2-A 800
273/22 150 293/49 25 302/2-B 322
273/220 125 293/5 275 303/1 100
273/221 375 293/50 25 303/10 100
273/222 150 293/51 225 303/2 7075
273/223 50 293/52 200 303/3 225
273/224 250 293/53 50 303/4 5175
273/225 75 293/54 50 303/5 850
273/226 75 293/55 125 303/6 225
273/227 325 293/6 250 303/7 1200
273/228 125 293/7 250 303/8 3200
273/229 200 293/8 250 303/9 50
273/23 75 293/9 200 304/1 1100
273/230 150 294/1(P) 53939 304/2 1175
273/231 300 294/1-A 305 304/3 2050
273/232 100 294/1-AA 336 304/4 2250
273/233 75 294/1-AB 375 304/5 3700
273/234 50 294/1-AC 352 304/6 3875
273/235 800 294/1-AD 296 305/1 4492
273/2.36 150 294/1-AE 257 305/1-A 308
273/237-A(P) 975 294/1-AF 283 306/1 925
273/237-B(P) 1100 294/1-AG 299 306/2 300
273/238 100 294/1-AH 300 306/3 625
273/239 125 294/1-Al 300 306/4 850
273/24 75 294/1-AJ 300 306/5 1100
273/240 2075 294/1-AK 300 306/6 825
273/241 (P) 120 294/1-AL 300 306/7 1600
273/242 125 294/1-AM 299 306/8 2200
273/243 100 294/1-AN 299 306/9 825
273/244 100 294/1-A0O 300 307/1 25
273/245 50 294/1-AP 300 307/10 125
273/246 25 294/1-AQ 300 307/11 150
273/247 50 294/1-AR 300 307/12 125
273/248 875 294/1-AS 300 307/13 625
273/249 725 294/1-AT 299 307/14 425
273/25 100 294/1-AU 285 307/15 125
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273/250 925 294/1-AV 285 307/16 450
273/251 425 294/1-AW 285 307/17 175
273/252 150 294/1-AX 285 307/2 250
273/253 100 294/1-AY 285 307/3 75
273/254 100 294/1-AZ 285 307/4 125
273/26 500 294/1-B 923 307/5 300
273/27 75 294/1-BA 329 307/6 850
273/28 200 294/1-BB 315 307/7 325
273/29 100 294/1-BC 315 307/8 100
273/3 250 294/1-BD 315 307/9 75
273/30 375 294/1-BE 315 308/1 1375
273/31 50 294/1-BF 329 308/10 200
273/32 50 294/1-BG 315 308/11 375
273/33 125 294/1-BH 315 308/12 100
273/34 375 294/1-BI 315 308/13 275
273/35 50 294/1-BJ 315 308/14 25
273/36 125 294/1-BK 279 308/15 275
273/37 75 294/1-BL 544 308/16 50
273/38 100 294/1-BM 325 308/2 500
273/39 75 294/1-BN 267 308/3 125
273/4 225 294/1-BO 273 308/4 125
273/40 100 294/1-BP 281 308/5 250
273/41 50 294/1-BQ 293 308/6 275
273/42 50 294/1-BR 293 308/7 50
273/43 125 294/1-BS 289 308/8 250
273/44 100 294/1-BT 281 308/9 550
273/45 25 294/1-BU 275 309/1 1050
273/46 50 294/1-BV 289 309/2 1875
273/47 50 294/1-BW 266 309/3 750
273/48 75 294/1-BX 295 309/4 1E+05
273/49 125 294/1-BY 340 309/4-A 2000
273/5 200 294/1-BZ 444 309/5 3850
273/50 75 294/1-C 322 309/6 3600
273/51 50 294/1-D 445 309/7 6800
273/52 125 294/1-E 404 309/8 375
273/53 50 294/1-F 403 310/1 250
273/54 50 294/1-G (P) 25 310/10 75
273/55 450 294/1-H 322 310/100 350
273/56 100 294/1-J 644 310/101 75
273/57 100 294/1-K 306 310/102 75
273/58 125 294/1-L 306 310/103 100
273/59 75 294/1-M 205 310/104 100
273/6 950 294/1-N (P) 220 310/105 350
273/60 225 294/1-0 322 310/106 350
273/61 100 294/1-P 205 310/107 225
273/62 325 294/1-Q 357 310/108 100
273/63 1325 294/1-R(P) 280 310/109 375
273/64 50 294/1-8S 420 310/11 75
273/65 50 294/1-V 3160 310/110 25
273/66 225 294/1-W 2275 310/111 25
273/67 100 294/1-X 306 310/12 50
273/68 150 294/1-Y 322 310/13 25
273/69 75 294/1-Z 420 310/14 75

1637

569



OFFICIAL GAZETTE — GOVT. OF GOA

SERIES I No. 35 (SUPPLEMENT) 26TH NOVEMBER, 2020
2 3 4 5 6 7
273/7 200 294/2 300 310/15 125
273/70 225 295/1 (P) 60 310/16 75
273/71 125 296/1-A (P) 40 310/17 75
273/72 150 297/1 225 310/18 150
273/73 350 297/10 325 310/19 50
273/74 125 297/100 100 310/2 75
273/75 200 297/101 100 310/20 100
273/76 225 297/102 125 310/21 50
273/77 75 297/103 125 310/22 75
273/78 50 297/104 125 310/23 100
273/79 (P) 330 297/105 100 310/24 100
273/8 150 297/106 75 310/25 25
273/80 100 297/107 50 310/26 75
273/81 175 297/108 150 310/27 175
273/82 100 297/109 150 310/28 75
273/83 125 297/11 50 310/29 125
273/84 75 297/110 100 310/3 525
273/85 50 297/111 100 310/30 50
273/86 200 297/112 125 310/31 50
273/87 50 297/113 150 310/32 25
273/88 50 297/114 75 310/33 75
273/89 50 297/115 100 310/34 50
273/9 75 297/116 75 310/35 100
273/90 225 297/117 75 310/36 100
273/91 475 297/118 275 310/37 75
273/92 150 297/119 150 310/38 125
273/93 50 297/12 225 310/39 100
273/94 50 297/120 100 310/4 25
273/95 75 297/121 100 310/40 50
273/96 125 297/122 125 310/41 50
273/97 100 297/123 50 310/42 25
273/98 275 297/124 125 310/43 100
273/99 25 297/125 150 310/44 75
274/1 75 297/126 75 310/45 75
274/10 275 297/127 150 310/46 100
274/11 75 297/128 150 310/47 75
274/12 100 297/129 200 310/48 25
274/13 175 297/13 50 310/49 100
274/14 650 297/130 25 310/5 200
274/15 100 297/131 25 310/50 50
274/16 150 297/132 150 310/51 75
274/17 75 297/133 150 310/52 25
274/18 150 297/134 100 310/53 100
274/19 750 297/135 150 310/54 150
274/2 75 297/136 75 310/55 125
274/20 350 297/137 100 310/56 425
274/21 400 297/138 200 310/57 50
2274/2 400 297/139 175 310/58 25
274/23 275 297/14 100 310/59 25
274/24 325 297/140 50 310/6 125
274/25 350 297/141 25 310/60 50
274/26 100 297/142 125 310/61 50
274/27 250 297/143 75 310/62 50
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274/28 175 297/144 25 310/63 50
274/29 75 297/145 175 310/64 50
274/3 100 297/146 100 310/65 50
274/30 350 297/147 175 310/66 50
274/31 50 297/148 75 310/67 50
274/32 250 297/149 75 310/68 50
274/33 100 297/15 75 310/69 125
274/34 125 297/150 175 310/7 100
274/35 75 297/151 75 310/70 25
274/36 50 297/152 150 310/71 450
274/37 175 297/153 250 310/72 25
274/38 75 297/154 50 310/73 75
274/39 50 297/155(P) 1500 310/74 75
274/4 225 297/156 425 310/75 50
274/40 100 297/157 75 310/76 25
274/41 225 297/158 75 310/77 125
274/42 50 297/159 50 310/78 100
274/43 25 297/16 100 310/79 275
274/44 125 297/160 100 310/8 75
274/45 50 297/161 75 310/80 325
274/46 100 297/162 75 310/81 275
274/47 450 297/163 75 310/82 275
274/48 525 297/164 75 310/83 375
274/49 775 297/165 125 310/84 375
274/5 175 297/166 100 310/85 775
274/50 150 297/167 275 310/86 375
274/51 3250 297/168 125 310/87 150
274/52 225 297/169 50 310/88 175
274/6 150 297/17 175 310/89 375
274/7 50 297/170 50 310/9 200
274/8 150 297/171 75 310/90 450
274/9 175 297/172 50 310/91 175
275/1 1400 297/173 50 310/92 200
275/10 5450 297/174 75 310/93 300
275/11 375 297/175 25 310/94 750
275/12 1850 297/176 100 310/95 300
275/13 1250 297/177 100 310/96 575
275/14 1425 297/178 50 310/97 300
275/15 825 297/179 50 310/98 350
275/16 450 297/18 150 310/99 350
275/17 525 297/180 50 311/1(P) 1E+05
275/18 25 297/181 75 311/10 150
275/19 1300 297/182 75 311/11 75
275/2 1075 297/183 125 311/12 175
275/3 1575 297/184 25 311/13 75
275/4 2025 297/18b5 25 311/14 50
275/5 75 297/186 125 311/15 100
275/6 2575 297/187 75 311/16 125
275/7 1700 297/188 75 311/17 125
275/8 1750 297/189 125 311/18 125
275/9 1800 297/19 225 311/19 125
276/1 (P) 96 297/190 75 311/2 150
276/100 25 297/191 25 311/20 75
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276/101 100 297/192 100 311/21 200
276/102 125 297/193 75 311/22 150
276/103 275 297/194 75 311/23 150
276/104 125 297/195 100 311/24 50
276/105 25 297/196 100 311/25 25
276/106 100 297/197 75 311/26 25
276/107 200 297/198 50 311/27 25
276/108 125 297/199 75 311/28 50
276/109 125 297/2 475 311/29 75
276/11 850 297/20 125 311/3 25
276/110 125 297/200 75 311/30 250
276/111 175 297/201 75 311/31 250
276/112 50 297/202 75 311/32 225
276/113 175 297/203 50 311/33 200
276/114 250 297/204 25 311/34 225
276/115 350 297/21 50 311/35 150
276/116 100 297/22 25 311/36 150
276/117 350 297/23 75 311/38 75
276/118 50 297/24 50 311/39 75
276/119 325 297/25 125 311/4 25
276/12 175 297/26 50 311/40 150
276/121 400 297/27 50 311/41 50
276/122 375 297/28 125 311/42 50
276/123 50 297/29 50 311/43 75
276/124 150 297/3 75 311/44 175
276/125 50 297/30 75 311/45 50
276/126 950 297/31 75 311/46 50
276/127 175 297/32 125 311/47 200
276/128 125 297/33 175 311/48 150
276/129 75 297/34 50 311/49 100
276/13 (P) 58 297/35 100 311/5 25
276/130 50 297/36 50 311/50 175
276/131 50 297/37 50 311/561 175
276/132 275 297/38 25 311/52 100
276/133 125 297/39 100 311/53 125
276/134 150 297/4 225 311/54 200
276/135 75 297/40 50 311/55 175
276/136 50 297/41 50 311/56 150
276/137 50 297/42 25 311/57 50
276/138 50 297/43 12700 311/58 50
276/139 75 297/44 25 311/59 100
276/14 75 297/45 25 311/6 25
276/140 75 297/46 75 311/60 100
276/141 75 297/47 675 311/61 75
276/142 75 297/48 225 311/62 75
276/143 50 297/49 75 311/63 100
276/144 50 297/5 1550 311/64 100
276/145 50 297/50 150 311/65 100
276/146 75 297/51 917 311/66 100
276/147 150 297/51-A 1108 311/67 100
276/148 375 297/52 675 311/7 100
276/149 175 297/53 825 311/8 50
276/15 75 297/54 50 311/9 200
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276/150 250 297/55 175 311/37 160
276/151 75 297/56 75 312/1(P) 29395
276/152 100 297/57 25
Area outside S. No. (Roads and Nallah) 12619
Total area 801858
QUEPEM/ 1/1 (P) 10560 46/44 50 65/3 200
/COTOMBI 1/2 225 46/45 150 65/4 200
2/1(P) 48311 46/46 150 65/5 350
2/1-A 4776 46/47 2400 65/6 150
2/1-B 25 46/48 3025 65/7 365
29/1 (P) 4745 46/5 1825 65/8 75
29/2 (P) 287 46/6 325 65/9 300
29/3 (P) 535 46/7 1150 66/1 1450
31/21 (P) 66 46/8 1250 66/2 1075
45/3 (P) 772 46/9 575 66/3 1125
45/31 (P) 1206 53/1 20700 66/4 400
45/46 (P) 10 54/1 2675 66/5 225
45/47 (P) 68 54/10 225 66/6 350
45/48 (P) 5 54/11 825 66/7 175
45/49 (P) 937 54/12 1300 66/8 325
48/2 (P) 5 54/13 1350 66/9 200
48/12 (P) 1348 54/14 1100 67/1 (P) 440
48/13 (P) 452 54/15 1075 67/2 (P) 65
48/14 (P) 375 54/16 1100 67/3 (P) 1
48/15 (P) 1,305 54/17 1850 68/1 1350
48/16 5600 54/18 175 68/2 1275
48/19 754 54/2 1075 68/3 8450
47/5(P) 352 54/3 10900 68/4 (P) 17824
47/6 (P) 431 54/4 650 68/5 1675
a47/7 550 54/5 2850 68/6 (P) 9700
47/8(P) 80 54/6 2800 68/7 125
47/9 175 54/7 175 68/8 3150
47/10 275 54/8 200 69/1 16150
47/11 175 54/9 250 69/2 3600
47/12 950 55/1 18950 69/2-A 3200
47/13 275 56/1 6725 69/3 12325
47/14 175 56/2 6125 69/4 1950
47/15 150 56/3 8600 69/5 1925
47/16 125 56/4 14800 70/1 1225
47/17 225 57/1 1150 70/2 2750
47/18 1350 57/10 1075 70/3 2050
47/19(P) 1198 57/100 50 70/4 10625
47/20 (P) 478 57/11 250 70/5 950
47/21(P) 465 57/12 225 70/6 950
47/22 (P) 751 57/13 200 70/7 4650
47/29 (P) 775 57/14 225 71/1 4300
47/31 (P) 29 57/15 750 71/2 4350
47/32 (P) 5 57/16 150 71/3 5475
47/33 (P) 144 57/17 325 72/1 11750
47/34 (P) 35 57/18 400 72/2 1625
47/35 (P) 185 57/19 600 72/3 775
47/36 175 57/2 325 72/4 1825
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47/37 550 57/20 100 73/1 12500
47/38 125 57/21 50 73/10 475
47/39 100 57/22 75 73/11 14200
47/40 425 57/23 125 73/12 5800
47/41 200 57/24 125 73/13 225
47/42 200 57/25 375 73/2 150
47/43 75 57/26 275 73/3 125
47/44 75 57/27 50 73/4 475
47/45 100 57/28 25 73/5 275
47/46 75 57/29 25 73/6 1725
47/47 900 57/3 200 73/7 50
47/48 900 57/30 300 73/8 400
47/49 200 57/31 150 73/9 500
47/50 350 57/32 375 74/1 (P) 6031
47/51 1900 57/33 200 74/2 (P) 4034
47/52 225 57/34 200 93/1 (P) 5211
47/53 3125 57/35 225 94/1 (P) 5837
47/54 300 57/36 150 95/1 17525
47/55 400 57/37 100 95/2 20975
47/56 150 57/38 375 96/1 6175
47/57 275 57/39 375 97/1 23925
47/58 200 57/4 275 98/1 (P) 25033
47/59 175 57/40 300 100/1 (P) 1491
47/60 325 57/41 125 101/1 12950
47/61 250 57/42 150 102/1 1000
47/62 275 57/43 325 102/10 75
47/63 100 57/44 275 102/11 75
47/64 100 57/45 100 102/12 75
47/65 225 57/46 125 102/13 100
47/66 200 57/47 200 102/14 150
47/67 375 57/48 700 102/15 125
47/68 125 57/49 125 102/16 75
47/69 125 57/5 175 102/17 75
47/70 250 57/50 25 102/18 125
47/71 75 57/51 25 102/19 100
47/72 75 57/52 50 102/2 1050
47/73 225 57/53 50 102/20 150
47/74 225 57/54 50 102/21 75
47/75 175 57/55 50 102/22 75
47/76 50 57/56 100 102/23 175
47/77 550 57/57 100 102/24 50
47/78 250 57/58 300 102/25 100
47/79 275 57/59 75 102/26 50
47/80 80 57/6 2750 102/27 225
47/81 175 57/60 50 102/28 375
47/82 250 57/61 125 102/29 50
47/83 150 57/62 75 102/3 175
47/84 300 57/63 50 102/30 150
47/85 75 57/64 75 102/31 100
47/86 50 57/65 75 102/32 75
47/87 3100 57/66 275 102/33 75
47/88 7075 57/67 2300 102/34 75
47/89 225 57/68 975 102/35 50
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47/90 225 57/69 925 102/36 50
47/91 250 57/7 400 102/37 125
47/92 3800 57/70 200 102/38 150
47/93 400 57/71 50 102/39 75
47/94 175 57/72 50 102/4 50
47/95 175 57/73 250 102/40 50
47/96 100 57/74 175 102/41 75
47/97 150 57/75 375 102/42 125
47/98 125 57/76 75 102/43 75
47/99 100 57/77 100 102/44 75
47/100 250 57/78 100 102/45 125
47/101 350 57/79 50 102/46 75
47/102 800 57/8 325 102/47 75
47/103 825 57/80 75 102/48 125
47/104 1100 57/81 50 102/49 125
48/1(P) 20 57/82 50 102/5 50
50/1 750 57/83 50 102/50 125
50/10 150 57/84 125 102/51 100
50/11 450 57/85 50 102/52 50
50/12 675 57/86 125 102/53 125
50/13 150 57/87 50 102/54 125
50/14 150 57/88 50 102/55 150
50/15 150 57/89 50 102/56 125
50/16 200 57/9 325 102/57 125
50/17 125 57/90 125 102/58 100
50/18 150 57/91 100 102/59 350
50/19 175 57/92 50 102/6 100
50/2 175 57/93 100 102/60 125
50/20 125 57/94 50 102/61 100
50/21 250 57/95 75 102/62 325
50/22 1175 57/96 50 102/63 125
50/23 575 57/97 50 102/64 125
50/24 600 57/98 50 102/65 125
50/25 300 57/99 25 102/66 100
50/26 225 58/1 3275 102/67 75
50/27 375 58/2 1625 102/68 50
50/28 50 58/3 5350 102/69 150
50/29 125 58/4 1425 102/7 50
50/3 100 58/5 1125 102/70 250
50/30 250 58/6 3100 102/71 150
50/4 175 59/1 4000 102/72 175
50/5 100 59/10 25 102/73 75
50/6 100 59/11 100 102/74 250
50/7 1175 59/2 3550 102/75 125
50/8 200 59/3 1825 102/76 13900
50/9 200 59/4 4625 102/77 175
51/1 47682 59/5 1625 102/78 100
51/2 3475 59/6 7325 102/79 1225
51/3 1075 59/7 3675 102/8 50
51/4 3750 59/8 3625 102/80 1125
52/1 225 59/9 100 102/81 716
52/2 1550 60/1 7275 102/81-A 343
52/3 325 60/10 1400 102/81-B 320
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52/4 2150 60/11 50 102/81-C 796
46/1 225 60/12 2550 102/82 525
46/10 175 60/13 1000 102/83 2175
46/11 75 60/14 5800 102/9 75
46/12 75 60/2 1800 103/1 5100
46/13 350 60/3 175 104/1 250
46/14 125 60/4 1825 104/2 (P) 14227
46/15 100 60/5 125 104/3 (P) 5032
46/16 25 60/6 100 105/1 (P) 1657
46/17 100 60/7 75 105/2 2500
46/18 50 60/8 400 105/3 (P) 5576
46/19 125 60/9 200 106/1 8200
46/2 1000 61/1 3300 106/2 8750
46/20 125 61/2 4950 106/3 19400
46/21 50 62/1 12400 106/4 300
46/22 100 62/2 4425 106/5 (P) 27904
46/23 100 62/3 1250 106/6 (P) 10954
46/24 75 62/4 300 107/1 2750
46/25 100 63/1 10800 108/1 950
46/26 100 63/2 5075 108/2 1425
46/27 125 63/3 525 109/1 8200
46/28 3800 63/4 6675 109/2 1925
46/29 125 63/5 1500 109/3 3625
46/3 475 63/6 625 109/4 33600
46/30 150 63/7 7950 109/5 850
46/31 175 64/1 1925 109/6 7000
46/32 150 64/2 125 109/7 475
46/33 125 64/3 3925 109/8 325
46/34 125 65/1 4800 109/9 1600
46/35 150 65/10 225 110/1 2825
46/36 125 65/11 550 110/2 4750
46/37 125 65/12 800 110/3 16125
46/38 125 65/13 375 110/4 11425
46/39 125 65/14 50 111/1 8800
46/4 1100 65/15 75 111/2 6350
46/40 125 65/16 9225 111/3 11900
46/41 125 65/17 3075 112/1 38500
46/42 150 65/18 1650
46/43 50 65/2 175
Area outside S. No. (Roads and Nallah) 26972
Total area 1147356
QUEPEM/ 21/1 (P) 56880
XIC-
XELVONA
Total area 56880
QUEPEM/ 24/1 (P) 7507
/AVEDEM
Total area 7507
Grand Total 2913584

The map of wetland boundary of the said Cotombi Lake with 50 meters buffer and the Zone of
influence is at Annexure I.
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1.4. For the purpose of this wetland known as the said Cotombi Lake the same is located within
Revenue village of Cotombi of Quepem Taluka, South Goa.

1.5. For the purpose of this wetland known as the said Cotombi Lake the Zone of Influence is located
within Revenue villages of Cotombi, Assolda, Xeldem, Avedem, Xic-Xelvona of Quepem Taluka, South
Goa.

Schedule II: List of activities prohibited within wetland boundary

1. Conversion for non-wetland uses including encroachment of any kind,;

2. Setting up of any industry and expansion of existing industries; with the exception of modernization
of existing industries which will not affect the ecological balance of the wetland under
consideration.

3. Manufacture or/and handling or/and storage or/and disposal of construction and demolition waste
covered under the Construction and Demolition Waste Management Rules, 2016; hazardous
substances covered under the Manufacture, Storage and Import of Hazardous Chemical Rules, 1989
or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous Micro-organisms
Genetically engineered organisms or cells, 1989 or the Hazardous Wastes (Management, Handling
and Trans boundary Movement) Rules, 2008; electronic waste covered under the E-Waste
(Management) Rules, 2016;

4. Solid waste dumping;

5. Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals
effecting the ecological character of the wetland from industries, cities, towns, villages and other
human settlements;

6. Any construction of a permanent nature except for boat jetties within fifty meters from the mean
high flood level observed in the past ten years calculated from the date of commencement of these
rules; and,

7. Poaching.

8. Extraction of soil, mud, rocks for commercial purpose

[Any other activity other than mentioned above if taken up in the surrounding area that will have a
direct or an indirect adverse effect on the ecological character of the wetland including water quality
the same shall be prohibited.]

Schedule III: List of activities regulated within the boundary of wetland and its zone of influence and
for which prior approval of [State Government/UT Administration/ MoEFCC] is required to be obtained

Restrictions
Within the boundary of wetland Within the zone of influence

Activity

Withdrawal of water

Restricted withdrawal beyond
the dquantities permitted by
WRD.

Water is used for agriculture and
horticulture purposes in existing
traditional practices will continue.
However, any new permissions
shall be granted by WRD & GSWA.

Cultivation of crops

Regulated by Directorate of
Agriculture, Goa. Existing
traditional practices of Paddy
cultivation will be allowed
(except the core wherein the
water is present throughout
the vyear) during the dry
season, as Pre-Existing Rights
and Privileges. Any activity
that will affect the ecological
character of the wetland will
not be allowed.

Existing traditional crop
cultivation practices will be
allowed. Any activity that will
affect the ecological character of
the wetland will not be allowed.

Aquaculture

Regulated by Directorate of
Fisheries, Goa.

Regulated by Directorate of
Fisheries, Goa. Existing traditional
practices may be permitted.
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Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than
those mentioned above which may adversely affect ecological character of wetland.

Schedule IV: List of activities permitted within the boundary of wetland and its zone of influence

o Levels and types not requiring permission
Activity Within the boundary of wetland Within the zone of influence

Religious practices Existing religious practices will | Permitted. Any activity that will
be allowed. Any activity that | adversely affect the ecological
will  adversely affect the | character of the wetland will not
ecological character of the | be allowed.
wetland will not be allowed.

Traditional Fishery Existing traditional practices of | Permitted.
fishing will be permitted. Any
activity that will adversely
affect the ecological character
of the wetland will not be
allowed.

Withdrawal of water for | In case of water deficit and | Ongoing Traditional Use

domestic use unavailability of drinking water, | Permitted. Any new permissions
it is pumped and supplied to | will be granted only if approved
the village people for domestic | by WRD and GSWA.
drinking purpose. This will be
managed and regulated by
WRD.

Plantation of trees Prohibited Permitted

Deciding best possible wise | Permitted Permitted

use of wetland without

affecting or impacting its

ecological character and

services offered presently

Approval of the GSWA shall be taken for any other activity to be conducted other than those
mentioned above.

11-2/GSWA/2020/Notification/ 969

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in
the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary Goa State Biodiversity Board, Head
of Nodal agency Goa State wetland Authority, or at email address goawetland@gmail.com
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10.

Draft Notification
Ref: 11-2/GSWA/2020/Notification/ 06-11-2020

WHEREAS, there exists a water body known as Batim Lake admeasuring an area of
265561 sg. mts., located in the village Batim of Tiswadi Taluka, North Goa District, State
of Goa, which is considered to be critically significant for its ecosystem services and
biodiversity values for the local communities and society at large (hereinafter referred to
as the “said Batim Lake”); which is more particularly described in the Schedule I herein,;

AND WHEREAS, it is considered that for sustaining these values, the ecological character
of wetland ecosystem needs to be maintained by regulating developmental activities
within the wetland as well as within its zone of influence;

AND WHEREAS, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules, 2017, the Environment Department of Government of Goa prepared a
Brief Document for identifying the said Batim Lake as wetland,;

AND WHEREAS, based on the Brief Document Goa State Wetland Authority (GSWA) in
the 7™ meeting of the GSWA has recommended the Government of Goa to notify the said
Batim Lake as wetland under the provisions of Wetlands (Conservation and
Management) Rules, 2017.

NOW THEREFORE, the State of Goa accepts the recommendation to declare the said
wetland for being covered under the provisions of Wetlands (Conservation and
Management) Rules, 2017.

The extent of the wetland and its zone of influence is described in Schedule I of this
notification,;

Activities prohibited within the wetland and its zone of influence is listed in Schedule II
of this notification. Such prohibitions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas;

Activities regulated within the wetland and their zones of influence, i.e. permitted
only with permission of State Government are listed in Schedule III of this notification.
Request for permissions can be made to the Member Secretary, Goa State Wetland
Authority, C/o Department of Environment, Saligao, Bardez, Goa- 2407032 or at email -
goawetland@gmail.com. Such regulations shall not apply for areas designated under
other Acts and Rules, and listed at para 1.2 a), b) and c¢) of Schedule I. Relevant provisions
of respective Acts and Rules shall apply in such areas;

Activities permitted within the wetland and its zone of influence are listed in Schedule IV
of this notification. Such permissions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 a), b) and c) of Schedule 1. Relevant provisions of
respective Acts and Rules shall apply in such areas.

The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.

Dasharath M. Redkar, Director/Ex officio, Joint Secretary (Environment & CC).

Porvorim, 25th November, 2020.

1647

579


mailto:goawetland@gmail.com

SERIES I No. 35

OFFICIAL GAZETTE — GOVT. OF GOA

(SUPPLEMENT)

26TH NOVEMBER, 2020

Schedule I: Location and Extent of Wetland and its Zone of Influence

1.1. Wetland

The said Batim Lake is admeasuring an area of 265561 sq. mts., surveyed under the following Survey No.

Survey No. Approximate Survey No. Approximate Survey No. .
Ta_.luka/ /Sub-SIIDiV. Er}?aa in Sq. /Sub}]’Div. }i)fea in Sq. /Sub}]’)iv. App_rox1mate
Village No. Mis. No. Mis. No. Area in Sq. Mts.
1 2 3 4 5 6 7
TISWADI/ 79/1(P) 882 125/11 4475 153/13 1925
BATIM 79/13(P) 191 125/12 2375 153/14 1925
79/14(P) 79 125/13 2050 153/15 2500
79/15(P) 60 125/14 2050 153/16 2525
79/16(P) 52 125/15 2100 153/17 2150
79/26(P) 45 125/16 4450 153/18 275
79/27(P) 14 125/17 2250 153/19 600
80/1 400 125/18 2350 154/1 2175
80/2 450 125/19 2100 154/2(P) 885
80/3 1375 125/20 2275 154/3(P) 1388
80/4 1350 125/21 2400 154/5(P) 134
80/5 700 125/22 2950 154/6(P) 704
80/6 1250 126/1 1425 158/1 1925
80/7 75 126/2 2100 158/2(P) 1310
80/8 525 126/3 3425 159/1(P) 3889
80/9 1425 126/4 5975 159/2 2175
80/10 925 126/5 3525 159/3(P) 1109
80/11 975 126/6 22375 159/4 350
81/10(P) 76 127/1(P) 950 159/4-A 800
81/16(P) 248 127/3(P) 1289 159/5(P) 537
81/17(P) 523 127/4 400 159/6(P) 20
81/18 600 127/5(P) 996 159/7(P) 19
81/19 425 128/1(P) 931 159/8(P) 1090
82/12(P) 15 128/2 2475 159/9(P) 1020
109/22(P) 202 128/3 1300 165/1 3175
109/24(P) 553 129/1(P) 351 165/2 4175
109/25(P) 563 129/2(P) 1026 165/3 925
109/26 225 151/1(P) 782 165/4 525
109/27 1575 151/2(P) 421 165/5 500
109/28 100 151/3(P) 462 165/6 1325
109/29 450 151/4(P) 673 165/7 725
109/30(P) 23 151/5(P) 1 165/8 550
110/1(P) 78 152/1(P) 202 166/1 4900
122/2(P) 4594 152/2(P) 132 166/2 250
122/3(P) 2050 152/3(P) 173 166/3 4375
122/4(P) 855 152/4(P) 1098 166/4 4525
122/5 75 152/5(P) 895 166/5 4175
123/1 1200 152/6(P) 343 167/1(P) 1704
123/2 325 152/7(P) 372 167/2 3325
124/1 150 152/8(P) 584 167/3(P) 154
124/2 3900 152/9(P) 757 167/4(P) 728
124/3 4225 152/10(P) 763 167/5(P) 560
124/4 550 152/11(P) 737 167/6(P) 842
124/5 4275 153/1 1175 167/16 675
124/6 3775 153/2 1150 167/17 75

1648

580



OFFICIAL GAZETTE — GOVT. OF GOA

SERIES I No. 35 (SUPPLEMENT) 26TH NOVEMBER, 2020
1 2 3 4 5 6 7

125/1 1400 153/3 975 167/15-B(P) 324
125/2 2675 153/4 1050 164/1(P) 188
125/3 1950 153/5 925 164/2 1525
125/4 2100 153/6 1875 164/3(P) 4088
125/5 2000 153/7 1900 164/4(P) 198
125/6 1825 153/8 1925 164/6(P) 241
125/7 2200 153/9 2125 164/8(P) 3609
125/8 2000 153/10 1200 164/9 50
125/9 1800 153/11 1000

125/10 3950 153/12 2375

Total 250582
Area outside S. No. (Roads and Nallah) | 14979.00
Grand Total 265561.00

1.2. Boundary of area already designated under provisions of other Acts and Rules

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State Forest
Act and amendments thereof.

No area of the proposed wetland known as Batim Lake fall under the above mentioned Act.

1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Batim Lake fall under the above mentioned Act.

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments

thereof.

No area of the proposed wetland known as Batim Lake fall under the above mentioned Act.

1.3. Zone of influence:
The Zone of influence of the said Batim Lake is admeasuring 2221098 sq. mts., surveyed under Survey
No.
Taluka/ Survey No. Appm).(imate Survey No. Approgirnate Survey No. Approgimate
Village /Sub-Div. Area in Sq. /Sub-Div. Area in Sq. /Sub-Div. Area in Sq.
No. Mts. No. Mts. No. Mts.
1 2 3 4 5 6 7
TISWADI/ 151/1(P) 2899 144/43 725 167/15-B(P) 750
/BATIM 151/2(P) 1852 144/5 250 164/1(P) 546
LAKE 151/3(P) 1806 144/6 175 164/4(P) 2705
151/4(P) 3798 144/7 125 164/6(P) 725
151/5 3925 144/8 200 164/7 450
151/6 9275 144/9 225 164/8(p) 3571
151/7 4875 145/1 7350 164/3(P) 571
151/8 4150 145/2 53850 163/1(P) 270
151/9 4025 146/1 14000 163/2(P) 48
151/10 2658 147/1 20400 163/3(P) 161
155/1 8625 139/1 1100 163/4(P) 48
155/2 3750 139/2 6025 163/5(P) 19
155/3 1200 139/3 6625 163/6(P) 21
155/4 4600 138/4 750 163/7(P) 5
150/1 3200 143/1 1075 1/2(p) 1076
150/2 3125 143/10 1525 1/2-A(P) 119
150/3 1950 143/11 1225 122/2(P) 18006
150/4 150 143/2 1100 122/4(P) 582
150/5 1025 143/3 2125 121/2(P) 1725
150/6 3800 143/4 3025 127/1(P) 3700
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149/1 3275 143/5 1900 127/3(P) 11651
149/2 175 143/6 3300 127/5(P) 8841
149/3(P) 30119 143/7 1050 128/1(P) 12045
149/4 2550 143/8 475 129/1(P) 11062
148/1 8250 143/9 875 129/2(P) 1329
148/2(P) 33910 140/1 20725 130/1 775
144/1 1825 141/1 14775 130/2 28250
144/10 200 141/2 8625 130/3 1025
144/11 275 142/1 6350 130/4 1225
144/12 250 142/2 1275 130/5 3075
144/13 125 142/3 10025 131/1 450
144/14 125 142/4 9275 131/2 9625
144/15 125 137/1 5075 132/1(P) 177
144/16 125 137/2 3300 132/2(P) 26942
144/17 125 138/1 2000 132/3 2075
144/18 125 138/2 22025 132/4 6875
144/19 175 158/2(P) 6051 132/5 2475
144/2 5375 158/3 550 132/6 2050
144/20 175 158/4 14050 132/7 17775
144/21 200 158/5 950 132/8 1650
144/22 225 154/2(P) 3156 132/9 500
144/23 225 154/3(P) 1000 134/2 12975
144/24 200 154/5(P) 4507 135/1(P) 475
144/25 1500 154/4 2075 136/1(P) 118
144/26 1100 154/6 2775 133/1 3200
144/27 3575 154/7 2450 133/2 5625
144/28 4300 154/8 2275 137/1 5075
144/29 350 154/9 1275 137/2 3300
144/3 150 157/2(P) 93 138/1 2000
144/30 350 157/2-A(P) 315 138/2 22025
144/31 925 157/2-B(P) 371 152/1(P) 1644
144/32 100 160/1(P) 11551 152/2(P) 828
144/33 4450 160/2 650 152/3(P) 815
144/34 225 161/1(P) 48 152/4(P) 4100
144/35 1725 161/2(P) 8250 152/5(P) 4729
144/36 1475 161/3(P) 675 152/6(P) 1703
144/37 3250 167/1(P) 429 152/7(P) 1732
144/38 450 167/3(P) 302 152/8(p) 2350
144/39 1850 167/4(P) 2660 152/9(p) 3543
4144/ 200 167/5(P) 510 152/10(p) 3132
144/40 250 167/6(P) 29 152/11(p) 2994
144/41 2125 167/15(P) 2920
144/42 1325 167/15-A 717
Total area 806723
MANDUR/ 46/1(P) 2517 45/1(P) 3060
/TISWADI
Total area 5577
NEURA-O- 26/1(P) 321 25/1(P) 7900 23/1(P) 851
-PEQUEO/
/TISWADI
Total area 9072
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GANCIM/ 60/1(P) 6776 21/6 3300 25/27 100
/TISWADI | 60/1-B(P) 1628 21/7 125 25/28 100
61/1(P) 18374 21/8 6050 25/29 125
61/1-A 6690 21/9 375 25/3 150
4/1(P) 28218 20/1 1725 25/30 125
1/1(P) 5818 20/2 3275 25/31 100
1/2(P) 18228 20/3 3275 25/32 75
1/4 8775 20/4 1825 25/33 125
1/5 8000 20/5 2975 25/34 125
5/1 29675 20/6 2725 25/35 1375
12/1 2350 20/7 275 25/36 1050
12/2 3175 20/8 825 25/37 625
12/3 2900 23/1 14800 25/38 975
12/4 8175 23/2 250 25/39 25
9/1 1950 23/3 25600 25/4 200
9/2 1775 26/1 2025 25/5 275
9/3 2325 26/10 1125 25/6 300
9/4 3250 26/11 2100 25/7 300
10/1 8600 26/12 1150 25/8 325
4/2 10475 26/13 1100 25/9 325
4/3 15900 26/14 1000 27/1 1600
3/1 4100 26/15 500 27/10 2600
3/2 22175 26/16 200 27/11 1400
3/3 4500 26/17 250 27/12 1400
2/1 15000 26/18 100 27/13 1400
2/2 9525 26/19 100 27/14 3400
2/3 6200 26/2 875 27/15 1150
11/1 24925 26/20 75 27/2 1850
29/1 10600 26/21 100 27/3 1025
29/2 1375 26/22 75 27/4 1050
29/3 9150 26/23 50 27/5 1075
29/4 6300 26/24 75 27/6 1125
16/1 102444 26/3 1850 27/7 1225
16/2 8050 26/4 1225 27/8 1250
23/1 14800 26/5 950 27/9 1200
23/2 250 26/6 950 24/1 7650
23/3 25600 26/7 1150 24/2 30400
19/1 1150 26/8 1100 28/1(P) 24447
19/2 3400 26/9 1200 28/2 13800
19/3 4875 25/1 150 28/3 2875
18/1 4425 25/10 325 28/4 275
18/2 5675 25/11 325 28/5 4250
18/3 1850 25/12 300 28/6 3375
18/4 2725 25/13 275 28/7 3950
18/5 2525 25/14 225 28/8 1275
18/6 4975 25/15 250 28/9 15300
18/7 825 25/16 300 30/1(P) 11369
17/1 5400 25/17 225 31/1(P) 51187
17/2 17025 25/18 150 22/2(P) 10555
17/3 200 25/19 200 22/1(P) 54279
21/1 9100 25/2 150 16/1(P) 102444
21/10 2250 25/20 200 15/1-A(P) 2972
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21/11 325 25/21 225 15/1(P) 45115
21/12 5100 25/22 175 15/1-A-5 300
21/2 7075 25/23 100 15/1-A-15 1950
21/3 7975 25/24 150 14/1(p) 101363
21/4 3725 25/25 100 8/1(P) 84981
21/5 1825 25/26 150 6/1(P) 115285
Total area 1360723
GOA- 32/1(P) 15679 31/2(P) 118 31/3(P) 113
VELHA/ 31/1(P) 4050
TISWADI
Total area 19960
Area outside S. No. (Roads and Nallah) 19643
Grand Total 2221098

The map of wetland boundary of the said Batim Lake with 50 meters buffer and the Zone of
influence is at Annexure I.

1.4. For the purpose of this wetland known as the said Batim Lake the same is located within Revenue
village of Batim, of Tiswadi Taluka, North Goa District, State of Goa.

1.5. For the purpose of this wetland known as the said Batim Lake the Zone of Influence is located
within Revenue villages of Batim, Mandur, Neura-O-Pequeo, Gancim and Goa-Velha, of Tiswadi Taluka,
North Goa District, State of Goa.

Schedule II: List of activities prohibited within wetland boundary

1. Conversion for non-wetland uses including encroachment of any kind,;

2. Setting up of any industry and expansion of existing industries; with the exception of modernization
of existing industries which will not affect the ecological balance of the wetland under
consideration.

3. Manufacture or/and handling or/and storage or/and disposal of construction and demolition waste
covered under the Construction and Demolition Waste Management Rules, 2016; hazardous
substances covered under the Manufacture, Storage and Import of Hazardous Chemical Rules, 1989
or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous Micro-organisms
Genetically engineered organisms or cells, 1989 or the Hazardous Wastes (Management, Handling
and Trans boundary Movement) Rules, 2008; electronic waste covered under the E-Waste
(Management) Rules, 2016;

4. Solid waste dumping;

5. Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals
effecting the ecological character of the wetland from industries, cities, towns, villages and other
human settlements;

6. Any construction of a permanent nature except for boat jetties within fifty meters from the mean
high flood level observed in the past ten years calculated from the date of commencement of these
rules; and,

7. Poaching;

8. Extraction of soil, mud, rocks for commercial purpose.

[Any other activity other than mentioned above if taken up in the surrounding area that will have a

direct or an indirect adverse effect on the ecological character of the wetland including water quality
the same shall be prohibited.]
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Schedule III: List of activities regulated within the boundary of wetland and its zone of influence and
for which prior approval of (State Government/UT Administration/ MoEFCC) is required to be obtained

Activity

Restrictions

Within the boundary of wetland

Within the zone of influence

Withdrawal of water

Restricted withdrawal beyond
the quantities permitted by
WRD. New permissions shall
be granted by WRD & GSWA.

Water is used for agriculture and
horticulture purposes in existing
traditional practices will
continue. However, any new
permissions shall be granted by
WRD & GSWA.

Cultivation of crops

Prohibited

Existing traditional crop
cultivation practices will be
allowed. Any activity that will
affect the ecological character of
the wetland will not be allowed.

Aquaculture

Regulated by Directorate of
Fisheries, Goa.

Regulated by Directorate of

Fisheries, Goa. Existing
traditional practices may be
permitted.

Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than
those mentioned above which may adversely affect ecological character of wetland.

Schedule IV: List of activities permitted within the boundary of wetland and its zone of influence

Levels and types not requiring permission
Activity
Within the boundary of wetland Within the zone of influence
Preservation of this water body | The boundary of the wetlands | Permitted
and maintaining quality of its | may be reinforced using
significant catchment area | natural means so as to not
especially no development | disturb the ecological
zone, steep slopes and tree | character of the water body.
cover areas to ensure
sustainability of this water body
for future water security of local
area
Plantation of trees Prohibited Permitted
Community Fishing Existing traditional methods | Permitted
are Permitted.
Deciding best possible wise use | Permitted Permitted
of wetland without affecting or
impacting its ecological
character and services offered
presently

Approval of the GSWA shall be taken for any other activity to be conducted other than those

mentioned above.

1653

585



OFFICIAL GAZETTE — GOVT. OF GOA
SERIES I No. 35 (SUPPLEMENT) 26TH NOVEMBER, 2020

11-2/GSWA/2020/Notification/970

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to issue in
exercise of the powers conferred under rule 7 of the Wetlands (Conservation and Management) Rules
2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby published for the information of
the persons likely to be concerned or affected thereby; and notice is hereby given that the said draft
notification shall be taken into consideration on or after the expiry of a period of sixty days from the date
on which copies of the official Gazette containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in the draft
notification may forward the same in writing, for consideration of the Government of Goa, within the
period so specified to the Member secretary Goa State Biodiversity Board, Head of Nodal agency Goa
State wetland Authority, or at email address goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/ 06/11/2020

1. WHEREAS, there exists a water body known as Durga Lake admeasuring an area of 398925 sq.
mts., located in the village Chinchinim of Salcete Taluka, South Goa District, State of Goa, which is
considered to be critically significant for its ecosystem services and biodiversity values for the local
communities and society at large (hereinafter referred to as the “said Durga Lake"”); which is more
particularly described in the Schedule I herein

2. AND WHEREAS, it is considered that for sustaining these values, the ecological character of
wetland ecosystem needs to be maintained by regulating developmental activities within the
wetland as well as within its zone of influence;

3. AND WHEREAS, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and Management)
Rules 2017, the Environment Department of Government of Goa prepared a Brief Document for
identifying the said Durgal.ake as wetland;

4. AND WHEREAS, based on the Brief Document Goa State Wetland Authority (GSWA) in the 7™
meeting of the GSWA has recommended the Government of Goa to notify the said Durga Lake as
wetland under the provisions of Wetlands (Conservation and Management) Rules, 2017.

5. NOW THEREFORE, the State of Goa accepts the recommendation to declare the said wetland for
being covered under the provisions of Wetlands (Conservation and Management) Rules, 2017.

6. The extent of the wetland and its zone of influence is described in Schedule I of this notification;

7. Activities prohibited within the wetland and its zone of influence is listed in Schedule II of this
notification. Such prohibitions shall not apply for areas designated under other Acts and Rules,
and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant provisions of respective Acts and
Rules shall apply in such areas.

8. Activities regulated within the wetland and their zones of influence, i.e. permitted only with
permission of State Government are listed in Schedule III of this notification. Request for
permissions can be made to the Member Secretary, Goa State Wetland Authority, C/o Department
of Environment, Saligao, Bardez, Goa- 2407032or at email - goawetland@gmail.com. Such
regulations shall not apply for areas designated under other Acts and Rules, and listed at para 1.2
a), b) and c) of Schedule I. Relevant provisions of respective Acts and Rules shall apply in such
areas.

9. Activities permitted within the wetland and its zone of influence are listed in Schedule IV of this
notification. Such permissions shall not apply for areas designated under other Acts and Rules,
and listed at para 1.2 a), b) and c) of Schedule 1. Relevant provisions of respective Acts and Rules
shall apply in such areas.

10. The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate Change
shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.
Dasharath M. Redkar, Director/Ex-officio, Joint Secretary (Environment & CC).
Porvorim, 25th November, 2020.
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Schedule I: Location and Extent of Wetland and its Zone of Influence

1.1. Wetland
The said Durga Lake is admeasuring an area of 398925 sq. mts., surveyed under Survey No.
Survey No./ Approximate Survey No./ Approximate | Survey No./ | Approximate
Taluka/Village /Sub-Div. Area in Sq. /Sub-Div. Area in Sq. /Sub-Div. Area in Sq.
No. Mts. No. Mts. No. Mts.
1 2 3 4 5 6 7
SALCETE/ 98/1(P) 1888 125/7 25 153/2 1150
/CHINCHINIM 98/2(P) 970 125/8 3155 153/3 300
98/2-A 347 125/8-A 45 153/4 25
98/2-C(P) 277 125/9(P) 2896 153/5 25
98/2-F 506 125/9-A(P) 37 153/6 550
98/2-G 505 125/10 25 153/7 2325
98/5 700 125/11 600 153/8 175
98/6(P) 1338 125/12 500 153/9 175
98/7(P) 62 125/13 525 153/10 125
98/8 1175 125/14 500 153/11 125
98/9 425 125/15 500 153/12 1500
98/10(P) 1801 125/16 250 153/13 200
99/49(P) 878 125/17 225 153/14 2325
99/50 550 125/18 525 153/15 2900
97/1(P) 27 125/19 600 154/2(P) 139
97/26(P) 57 125/20 600 154/3(P) 532
97/27(P) 2 125/21 75 154/5(P) 229
101/22(P) 175 125/22 50 154/6 775
101/23(P) 142 126/1(P) 3945 154/7(P) 94
101/24(P) 1540 126/2(P) 1239 154/9(P) 1615
101/25(P) 1996 126/3 275 154/10 750
101/26 650 126/4 150 154/11 50
103/6(P) 110 126/5 253 154/12 25
103/7(P) 245 126/6(P) 498 154/13 25
103/8 250 126/7(P) 276 154/14 25
103/9 1650 126/10(P) 83 154/17 25
103/10(P) 1518 126/11(P) 74 154/18 25
103/12(P) 32 126/12(P) 30 154/19 100
106/9(P) 58 127/1(P) 696 154/20 25
106/12(P) 94 127/2 450 154/21 25
106/13(P) 213 127/3(P) 429 154/22 25
106/15(P) 913 127/4(P) 413 149/1(P) 2165
106/17(P) 41 127/5(P) 798 149/2 3525
106/19(P) 38 127/6(P) 862 149/3(P) 859
107/6(P) 2535 127/7(P) 512 143/1(P) 6441
107/6-B(P) 138 127/8(P) 442 142/1(P) 238
107/7(P) 205 127/9 25 141/11(P) 15
107/8(P) 36 127/10 600 141/12(P) 13
107/9(P) 558 127/11(P) 134 141/14(P) 35
107/10 125 127/13(P) 73 141/15(P) 397
108/1 11300 128/1 725 138/1 1000
108/2 10550 128/2 675 138/2(P) 3598
108/3 2800 128/3 400 130/1 800
108/4 2125 128/4 1100 130/2 1775
109/1 2050 128/5 650 130/3(P) 1808
109/2 5000 128/6 700 130/4(P) 1745
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109/3 700 128/7 725 130/5(P) 4114
109/4 625 128/8 750 130/6(P) 2178
109/5 650 128/9 400 130/7 (P) 2004
109/6 775 128/10 350 130/8 (P) 1999
109/7 250 128/11 700 130/9(P) 2049
109/8 225 128/12 700 130/10(P) 1100
109/9 125 128/13 375 130/11(P) 790
109/10 125 128/14 900 130/12(P) 1696
109/11 150 128/15 950 130/13(P) 658
109/12 75 128/16 975 130/14(P) 674
109/13 1375 128/17 900 130/15(P) 1894
109/14 3150 128/18 500 130/16(P) 1796
109/15 2700 128/19 450 130/17(P) 1818
109/16 3675 128/20 425 130/18(P) 2051
109/17 1850 128/21 375 130/19(P) 1000
110/1 150 128/22 350 130/20(P) 1050
110/2 2175 128/23 350 130/21(P) 1004
110/3 5325 128/24 500 130/22(P) 1045
110/4 3900 128/25 175 130/23(P) 1034
111/1(P) 105 128/26 275 130/24(P) 1110
111/2(P) 3913 150/1 1475 130/29(P) 61
111/3(P) 2865 150/2 1475 130/30(P) 42
111/4(P) 3504 150/3 1325 130/31 150
111/4-A(P) 40 150/4 1225 130/32 125
111/5 3650 150/5 600 130/33 1150
111/5-A 78 150/6 600 130/34 725
116/1(P) 1323 150/7 1075 130/35 25
116/9(P) 11 150/8 950 130/36 100
116/10(P) 231 150/9 775 130/37 125
116/11(P) 749 150/10 2175 130/38 125
116/12(P) 402 150/11 1625 129/1 1025
116/13 400 150/12 900 131/1 2350
117/1(P) 1515 150/13 550 131/2 2500
117/2(P) 1916 150/14 625 131/3 2425
124/1(P) 3096 150/15 875 131/4 2275
124/2(P) 23 150/16 875 131/5 2225
124/3(P) 22 150/17 975 131/6 2275
124/5(P) 1 150/18 550 131/7 4475
124/7(P) 201 150/19 550 131/8 1800
124/9(P) 26 150/20 1175 131/9 425
124/10(P) 23 150/21 1300 132/1 2375
124/11 475 150/22 1350 132/2 50
124/12 150 150/23 100 132/3 2475
124/13 225 150/24 25 132/4 2750
124/14 75 151/1 3250 132/5(P) 2418
124/15 75 151/2 3350 132/6(P) 2268
124/16(P) 4510 151/3 6775 132/7(P) 2404
124/16-A(P) 168 151/4 2600 132/8(P) 625
124/17 100 151/5 1500 132/9 1950
124/18 100 151/6 1475 132/10 125
124/19 250 151/6-A 36 132/11 1750
124/20 75 151/7 3125 132/12 2000
124/22 150 151/7-A 110 132/13 1775
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124/23 300 151/8 900 132/14 1500
124/24 275 151/9 375 132/15 1525
124/25 250 151/10 1575 132/16(P) 7442
124/26 825 151/11 1575 132/17 1775
124/26-A 38 151/12 3375 132/18 50
124/27 225 151/13 2400 132/19(P) 735
124/28 200 151/14 300 133/1(P) 4070
124/29 200 151/15 300 135/2(P) 265
124/30 200 151/16 725 135/3(P) 289
124/31 225 151/17 200 135/4(P) 142
125/1 2890 152/1 1900 135/5(P) 120
125/1-A 60 152/2 1750 135/6(P) 120
125/2 2855 152/3 2225 135/7(P) 135
125/2-A 45 152/4 2275 135/8(P) 123
125/3 2970 152/5 2175 135/9(P) 98
125/3-A 55 152/6 2150 135/10(P) 216
125/4 3025 152/7 2125 135/11(P) 100
125/4-A 50 152/8 2225 135/12(P) 100
125/5 1600 152/9 2325 135/14(P) 113
125/5-A 25 152/10 2125 135/18(P) 5
125/6 1650 152/11 500 135/21(P) 703
125/6-A 25 153/1 75
Total area 391597
Area outside S. No. (Roads and Nallah) 7328
Grand Total 398925

1.2. Boundary of area already designated under provisions of other Acts and Rules
1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State Forest

Act and amendments thereof.

No area of the proposed wetland known as Durga Lake fall under the above mentioned Act.

1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.

No area of the proposed wetland known as Durga Lake fall under the above mentioned Act.

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments

thereof.

No area of the proposed wetland known as Durga Lake fall under the above mentioned Act.

1.3. Zone of influence:
The Zone of influence of the said Durga Lake is admeasuring 1255020 sq. mts., surveyed under

Survey No.
Survey No./ Approximate Survey No./ | Approximate Survey No./ Approximate
Taluka/Village /Sub-Div Area in Sq. /Sub-Div Area in Sq. /Sub-Div Area in Sq.
No. Mts. No. Mts. No. Mts.
1 2 3 4 5 6 7
SALCETE/ 39/7(P) 109 80/19 75 95/41 6100
CHINCHINIM 39/8(P) 1250 80/20 75 95/41-A
39/9(P) 49 80/21 100 95/42 475
39/10(P) 4 80/22 100 95/43 2400
39/11 25 80/23 1125 96/1 19875
39/12(P) 1250 80/24 850 96/1-A
39/13 600 80/25 50 97/1(P) 3175
39/14 25 80/26 75 97/2 150
40/1(P) 214 80/27 50 97/3 175
40/3(P) 41 80/28 400 97/4 150
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40/4 2425 80/29 325 97/5 150
40/4-A 3225 80/30 375 97/6 175
40/4-B 2800 80/31 375 97/7 125
40/5 850 80/32 475 97/8 150
40/6 1700 80/33 450 97/9 125
40/7 852 80/34 450 97/10 300
40/7-A 748 80/35 400 97/11 275
40/8 50 80/36 250 97/12 300
40/10 50 80/37 250 97/13 275
40/11 225 80/38 250 97/14 425
42/1(P) 398 80/39 250 97/15 375
42/2(P) 77 81/1(P) 5144 97/16 375
42/3(P) 52 81/1-A 97/17 375
42/4 1600 81/2 6300 97/18 275
42/5 600 81/2-A 97/19 275
42/6 250 81/3 100 97/20 275
42/7 350 81/4(P) 63 97/21 275
42/8 1275 81/5(P) 15 97/22 350
42/9(P) 1371 81/6(P) 237 97/23 350
42/10 1100 81/7 1300 97/24 350
42/11 3250 81/8 875 97/25 350
42/12(P) 57 81/9 1025 97/26(P) 85
43/13(P) 1848 81/10 825 97/27 100
43/14(P) 2854 81/11 825 97/28 100
44/1(P) 137 81/12 1200 97/29 175
44/2(P) 1516 81/13 175 97/30 950
44/2-A(P) 11 81/14 175 97/31 7375
44/3 4325 81/15 25 97/31-A
44/3-A 82/1 5750 97/32 3425
44/4 1075 82/2 1425 97/32-A
44/5 875 82/3 6775 97/33 8650
44/6 4400 82/4 2000 97/33-A
44/7 2350 82/5 7400 98/1(P) 282
44/8 4450 82/6 6075 98/2(P) 4612
44/11(P) 574 82/7 3175 98/2-C(P) 24
44/12 1975 83/1 2400 98/2-D 759
44/13 2300 83/2 4600 98/2-H 43
45/1 275 83/3 4450 98/3 25
45/2 300 83/4 2325 98/4 9900
45/3 200 83/5 2225 98/4-A
45/4 200 83/6 2750 98/4-B
45/5 125 83/7 475 98/6(P) 104
45/6 175 83/8 550 98/7(P) 942
45/7 1725 84/1 200 98/10(P) 467
45/8 1025 84/2 5487 98/11 2350
45/9 125 84/3 123 99/49(P) 452
45/10 100 84/4 168 101/22(P) 961
45/11 50 84/5 85 101/23(P) 74
45/12 250 84/6 702 101/24(P) 266
45/13 225 84/7 128 101/25(P) 491
45/14 275 84/8 360 102/1 200
45/15 200 84/9 12 102/2 3700
45/16 175 84/10 136 102/3 750
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45/17 175 84/11 417 102/4 12800
45/18 75 84/12 139 102/5 2225
45/19 125 84/13 144 102/6 2725
45/20 125 84/14 389 102/7 750
45/21 125 84/15 537 102/8 600
45/22 150 84/16 206 102/9 700
45/23 200 84/17 48 102/10 375
45/24 125 84/18 178 102/11 7000
45/25 200 84/19 84 102/12 225
45/26 200 84/20 73 102/13 3550
45/27 275 84/21 102 102/14 50
45/28 275 84/22 110 102/15 450
45/29 100 84/23 161 102/16 50
45/30 125 84/24 107 102/17 425
45/31 225 84/25 160 102/18 150
45/32 200 84/26 108 102/19 550
45/33 175 84/27 200 102/20(P) 1076
45/34 150 84/28 275 102/21(P) 2237
45/35 200 85/1 4975 102/22 400
45/36 175 86/1 75 102/23(P) 1530
45/37 275 86/2 2175 102/24(P) 171
45/38 275 86/3 4575 102/28(P) 53
45/39 100 86/4 7750 102/29 4850
45/40 125 86/5 75 102/30 175
45/41 200 86/6 2900 102/31 500
45/42 175 86/7 2650 102/32 1475
45/43 800 86/8 2625 103/1(P) 358
45/44 200 86/9 2650 103/2 25
45/45 200 86/10 1175 103/3 475
45/46 750 86/11 100 103/4(P) 2568
45/47 800 86/12 1175 103/5 2000
45/48 800 86/13 125 103/6(P) 1226
45/49 225 86/14 125 103/10(P) 3402
45/50 225 86/15 1050 103/11 600
45/51 225 86/16 75 103/12(P) 228
45/52 200 86/17 125 104/1(P) 358
45/53 1550 86/18 1050 104/3(P) 25
45/54 225 86/19 900 104/4(P) 10
45/55 225 86/20 85 104/5(P) 47
45/56 1250 86/21 1000 106/2(P) 124
45/57 225 86/22 25 106/4(P) 100
45/58 225 86/23 25 106/5(P) 802
45/59 1400 86/24 175 106/6 100
45/60 1475 87/3(P) 8 106/7 100
46/1(P) 2776 87/6 600 106/8 450
46/2(P) 820 87/10 1927 106/9(P) 497
46/2-A 1450 87/20 850 106/10 250
46/3 6375 87/4(P) 11 106/11 200
46/3-A 87/4-A(P) 400 106/12(P) 31
46/4 825 87/5(P) 109 106/13(P) 653
46/4-A 87/7(P) 750 106/14(P) 34
46/4-B 87/9(P) 4968 106/15(P) 1313
46/4-C 87/16(P) 4 106/16(P) 128
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46/5 1425 87/22(P) 45 106/17(P) 620
46/5-A 88/1(P) 5134 106/18(P) 234
46/6 1550 88/3(P) 1481 106/19(P) 641
46/6-A 88/6 25 107/3(P) 244
46/7 1725 88/7 450 107/6(P) 682
46/8 1025 88/8 475 107/6-A(P) 532
46/8-A 88/9 1400 107/6-B(P) 1158
47/1(P) 640 89/1(P) 19600 107/6-C(P) 74
47/2(P) 2100 89/2 100 107/7(P) 24
47/3 588 89/3 2425 107/9(P) 25
47/3-A(P) 1132 90/1(P) 444 111/1(P) 19
47/3-B 587 90/1-X(P 3 111/2(P) 1776
47/4 3525 90/3(P) 44 111/2-A 255
47/5 3364 90/4-A(P) 1470 111/3(P) 304
47/5-A 411 91/2(P) 551 111/3-A 67
47/6 5975 91/2-C 352 111/4(P) 13
47/7(P) 355 91/2-D(P) 337 111/4-A(P) 30
47/8(P) 505 91/2-E 460 112/1 7226
47/10 25 91/5-A(P) 7 112/1-A 285
48/1 150 91/7(P) 287 112/2 1892
48/2 2225 91/8(P) 621 112/2-A 372
48/3 2125 91/8-A(P) 477 112/3 225
48/4 550 91/9(P) 626 112/4 50
48/5 525 91/10(P) 2050 112/5 75
48/6 500 91/11(P) 1649 112/6 175
48/7 950 91/3 17723 112/7 200
48/8 525 91/5 400 112/8 175
48/9 550 91/12 450 112/9 250
48/10 525 92/1 150 112/10 75
48/11 100 92/1-A 112/11 250
48/12 100 92/2 125 113/1(P) 37656
48/13 100 92/3 225 114/1(P) 197134
48/14 125 92/4 975 115/1 14850
48/15 100 92/5 75 116/1(P) 3658
48/16 100 92/6 2850 116/2 150
48/17 125 92/7 75 116/3 800
48/18 100 92/8 625 116/4 825
48/19 4775 92/9 125 116/5 650
48/20 4700 92/10 4900 116/6 975
48/21 3601 92/11 2450 116/7 925
48/21-A 74 92/12 100 116/8 1025
48/22 1300 92/13 175 116/9(P) 1933
48/22-A 24 92/14 175 116/10(P) 968
48/23 2125 92/15 175 116/11(P) 808
48/23-A 52 92/16 175 116/12(P) 74
49/1 1950 92/17 450 116/14 125
49/2 3700 92/18 175 116/15 50
49/3 4450 92/19 175 116/16 100
49/4 4150 92/20 400 116/17 125
49/5 500 92/21 200 116/18 175
50/1 2550 92/22 225 116/19 25
50/2 75 92/23 425 116/20 100
50/3 100 92/24 200 116/21 75
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50/4 300 92/25 200 116/22 125
50/5 50 92/26 450 116/23 75
50/6 1125 92/27 175 116/24 75
50/7 250 92/28 175 116/25 75
50/8 375 92/29 425 116/26 75
50/9 125 92/30 150 116/27 75
50/10 300 92/31 175 116/28 150
50/11 1050 92/32 450 116/29 100
50/12 1175 92/33 150 116/30 300
50/13 800 92/34 175 116/31 75
50/14 1000 92/35 450 116/32 200
50/15 200 92/36 175 116/33 100
50/16 175 92/37 150 116/34 425
50/17 1325 92/38 250 116/35 500
50/18 100 92/39 175 116/36 75
50/19 100 92/40 150 116/37 400
50/20 125 92/41 350 116/38 100
50/21 125 92/42 200 116/39 125
50/22 125 92/43 125 116/40 400
50/23 125 92/44 200 116/41 425
50/24 200 92/45 200 116/42 125
51/8(P) 5 92/46 200 116/43 300
51/9(P) 756 92/47 100 116/44 200
51/11(P) 2143 93/1 6100 117/1(P) 18406
51/12(P) 41 93/2 675 117/1-A 780
51/13(P) 337 93/3 900 117/1-B 36
51/14(P) 109 93/4 1025 117/3 250
51/21 475 93/5 575 117/3-A
51/22 150 93/6 1275 117/3-B
51/23 1250 94/1 3200 118/1 225
52/6(P) 278 94/2 525 118/2 100
52/6-A(P) 54 94/3 700 118/3 100
54/1 175 94/4 125 118/4 225
54/2(P) 662 94/5 175 118/5 2825
54/3(P) 222 94/6 175 118/6 3175
54/4(P) 10 94/7 175 118/7 750
54/8(P) 306 94/8 150 118/8 6925
54/9(P) 270 94/9 125 118/9 6975
54/10(P) 247 94/10 225 118/10 1200
54/11(P) 238 94/11 125 118/11 4075
54/12(P) 218 94/12 125 119/1 674
54/13(P) 217 94/13 250 119/1-A 676
54/14(P) 221 94/14 150 119/2 3950
54/15(P) 221 94/15 200 119/3 975
54/16 150 94/16 200 119/4 1250
54/17(P) 25 94/17 200 119/5 1200
54/18(P) 86 94/18 150 119/6 1617
55/1(P) 1565 94/19 225 119/6-A 1008
55/6(P) 103 94/20 175 120/1 400
55/7(P) 820 94/21 225 120/2 1775
66/1(P) 646 94/22 125 120/2-A 1775
67/1(P) 3158 94/23 225 120/3 2225
67/3(P) 1478 94/24 4175 120/4 2200
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67/3-A(P) 1183 94/25 500 120/5 1775
68/1 203 94/26 325 121/1 3725
68/2 1123 94/27 450 121/2 1200
68/3 1169 94/28 75 121/3 1025
68/4 635 94/29 75 121/4(P) 20557
68/5 25 94/30 100 121/5 225
68/6 1022 94/31 50 121/6(P) 539
68/7 1306 94/32 75 121/7 50
68/8 1099 94/33 50 121/8 675
68/9 423 94/34 5175 121/9(P) 306
68/10 323 94/35 225 121/10 750
68/11 265 94/36 275 121/11 850
68/12 2675 94/37 200 121/12 12825
69/1(P) 122 94/38 250 121/13 1050
69/2 975 94/39 175 122/1 450
69/3 250 94/40 225 122/2 950
69/4(P) 118 94/41 200 122/3 725
69/8 925 94/42 225 122/4 650
69/9(P) 127 94/43 900 122/5 675
69/11 825 94/44 150 122/6 675
69/12 25 94/45 125 122/7 800
69/13(P) 32 94/46 175 122/8 1050
69/15(P) 900 94/47 150 122/9 950
69/16 100 94/48 175 122/10 900
69/17 100 94/49 150 122/11 950
76/1(P) 27192 94/50 200 122/12 2425
77/1(P) 4416 94/51 225 123/1 1050
77/2 10650 94/52 150 123/2 1075
77/3 300 94/53 150 123/3 25
77/4 14540 94/54 150 123/4 1050
77/4-A 310 94/55 675 123/5 675
77/5 2475 94/56 200 123/6 450
78/1 75 94/57 225 123/7 875
78/2 750 94/58 300 123/8 450
78/3 50 94/59 275 123/9(P) 4443
78/3-A 94/60 125 123/10 12000
78/4 50 94/61 150 124/1(P) 284
78/4-A 94/62 175 124/1-A
78/5 50 94/63 200 124/2(P) 293
78/6 50 94/64 200 124/2-A
78/7 50 94/65 225 124/3(P) 260
78/8 325 94/66 50 124/3-A
78/9 100 94/67 50 124/4 325
78/10 375 94/68 175 124/4-A
78/10-A 94/69 175 124/5 275
78/10-B 94/70 1300 124/6 150
78/11 100 94/71 200 124/7(P) 281
78/11-A 94/72 225 124/8 150
78/12 75 94/73 1250 124/9(P) 91
78/13 100 94/74 275 124/10(P) 73
78/14 100 94/75 200 124/16(P) 2010
78/15 725 94/76 175 124/16-A(P) 310
78/15-A 94/77 250 124/21 175
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78/15-B 95/1 150 124/21-A
78/16 150 95/1-A 130/3(P) 140
78/16-A 95/2 225 130/4(P) 199
78/17 140 95/3 100 130/5(P) 342
78/18 150 95/4 75 130/6(P) 213
78/18-A 95/5 150 130/7(P) 234
78/19 175 95/5-A 130/8(P) 321
78/19-A 95/6 50 130/9(P) 442
78/20 225 95/6-A 130/10(P) 344
78/21 225 95/7 275 130/11(P) 298
78/22 225 95/7-A 130/12(P) 890
78/23 225 95/8 100 130/13(P) 390
78/24 425 95/9 100 130/14(P) 353
78/25 475 95/10 50 130/15(P) 880
78/26 25 95/11 200 130/16(P) 755
78/27 200 95/12 100 130/17(P) 687
78/27-A 95/13 50 130/18(P) 680
78/28 175 95/13-A 130/19(P) 309
78/28-A 95/14 250 130/20(P) 332
78/29 175 95/15 200 130/21(P) 320
78/30 150 95/16 175 130/22(P) 239
78/31 100 95/17 225 130/23(P) 285
78/32 100 95/18 275 130/24(P) 304
78/33 100 95/19 675 130/25 125
78/34 125 95/20 50 130/26 150
78/35 175 95/21 50 130/27 100
79/1 11300 95/21-A 130/28 75
79/1-A 95/22 125 130/29(P) 30
79/2 422 95/23 75 130/30(P) 44
79/2-A 373 95/24 125 132/5(P) 12
79/2-B 330 95/25 350 132/6(P) 155
80/1 1025 95/26 350 132/7(P) 462
80/2 100 95/27 75 132/8(P) 63
80/3 500 95/28 50 133/1(P) 48167
80/4 150 95/29 25 161/2(P) 503
80/5 125 95/30 25 161/2-A(P) 214
80/6 150 95/31 175 161/3(P) 75
80/7 275 95/31-A 161/5(P) 112
80/8 175 95/32 225 161/5-C(P) 65
80/9 175 95/32-A 161/9 200
80/10 825 95/33 75 161/12 275
80/11 200 95/34 50 161/13 750
80/12 550 95/34-A 161/10(P) 48
80/13 525 95/35 150 161/14(P) 132
80/14 100 95/36 50 161/15(P) 1820
80/15 500 95/37 125 161/19(P) 10
80/16 475 95/38 100 161/16(P) 146
80/17 1075 95/39 150 161/16-A(P) 7
80/18 100 95/40 25
Total area 1192074
Area outside S. No. (Roads and Nallah) 62946
Grand Total 1255020
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1.4.

1.5.

The map of wetland boundary of the said Durga Lake with 50 meters buffer and the Zone of
influence is at Annexure I.

For the purpose of this wetland known as the said Durga Lake the same is located within
Revenue village of Chinchinim of Salcete Taluka, South Goa.

For the purpose of this wetland known as the said Durga Lake the Zone of Influence is located
within Revenue village of Chinchinim of Salcete Taluka, South Goa.

Schedule II: List of activities prohibited within wetland boundary

1.
2.

Conversion for non-wetland uses including encroachment of any kind,;

Setting up of any industry and expansion of existing industries; with the exception of
modernization of existing industries which will not affect the ecological balance of the wetland
under consideration,;

. Manufacture or/and handling or/and storage or/and disposal of construction and demolition waste

covered under the Construction and Demolition Waste Management Rules, 2016; hazardous
substances covered under the Manufacture, Storage and Import of Hazardous Chemical Rules,
1989 or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous Micro-organisms
Genetically Engineered Organisms or Cells, 1989 or the Hazardous Wastes (Management,
Handling and Trans boundary Movement) Rules, 2008; electronic waste covered under the E-
Waste (Management) Rules, 2016;

4. Solid waste dumping;

b. Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals

effecting the ecological character of the wetland from industries, cities, towns, villages and other
human settlements;

. Any construction of a permanent nature except for boat jetties within fifty meters from the mean

high flood level observed in the past ten years calculated from the date of commencement of these
rules; and,

7. Poaching;

8. Extraction of soil, mud, rocks for commercial purpose.

[Any other activity other than mentioned above if taken up in the surrounding area that will have a direct
or an indirect adverse effect on the ecological character of the wetland including water quality the same
shall be prohibited.]

Schedule III: List of activities regulated within the boundary of wetland and its zone of influence and for
which prior approval of [State Government/ UT Administration/ MoEFCC] is required to be obtained

Restrictions

Activity

Within the boundary of wetland

Within the zone of influence

Withdrawal of water

Restricted withdrawal beyond
the quantities permitted by
WRD.

Water is used for agriculture and
horticulture purposes in existing
traditional practices will continue.
However, any new permissions
shall be granted by WRD & GSWA.

Cultivation of crops

Regulated. If and any
agriculture or horticulture
practices that are to be
undertaken shall be granted
by GSWA & Directorate of
Agriculture, Goa.

Existing traditional crop cultivation
practices will be allowed. Any
activity that will affect the
ecological character of the wetland
will not be allowed.

Adquaculture

Regulated by Directorate of
Fisheries, Goa.

Regulated by Directorate of
Fisheries, Goa. Existing traditional
practices may be permitted.
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Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than
those mentioned above which may adversely affect ecological character of wetland.

Schedule IV: List of activities permitted within the boundary of wetlands and its zone of influence

Levels and types not requiring permission

Activity

Within the boundary of wetland

Within the zone of influence

Religious practices

Existing religious practices will
be permitted. Any activity that

Permitted. Any activity that will
adversely affect the ecological

will adversely affect the | character of the wetland will not
ecological character of the | be allowed.
wetland will not be allowed.

Traditional fishery Permitted Permitted

Plantation of trees Prohibited Permitted

Deciding best possible wise | Permitted Permitted

use of wetland without

affecting or impacting its

ecological character and

services offered presently

Approval of the GSWA shall be taken for any other activity to
mentioned above.

be conducted other than those

No. 11-2/GSWA/2020/Notification/971

The draft of the notification, which the Goa State Wetland Authority (GSWA) proposes to
issue in exercise of the powers conferred under rule 7 of the Wetlands (Conservation and
Management) Rules, 2017 read with Environment (Protection) Act, 1986 (29 of 1986), is hereby
published for the information of the persons likely to be concerned or affected thereby; and
notice is hereby given that the said draft notification shall be taken into consideration on or
after the expiry of a period of sixty days from the date on which copies of the Official Gazette
containing this notification are made available to the public;

Any person interested in making any objection or suggestion, on the proposals contained in
the draft notification may forward the same in writing, for consideration of the Government of
Goa, within the period so specified to the Member Secretary, Goa State Biodiversity Board, Head
of Nodal Agency Goa State Wetland Authority, or at email address goawetland@gmail.com

Draft Notification
Ref: 11-2/GSWA/2020/Notification/
06-11-2020

1. Whereas, there exists a water body known as Carambolim Lake or Karmale Tale
admeasuring an area of 741951 sq. mts., located in the village Carambolim of Tiswadi
Taluka, North Goa District, State of Goa, which is considered to be critically significant for
its ecosystem services and biodiversity values for the local communities and society at
large (hereinafter referred to as the “said Carambolim Lake"”); which is more particularly
described in the Schedule I herein.

2. And whereas, it is considered that for sustaining these values, the ecological character of
wetland ecosystem needs to be maintained by regulating developmental activities within
the wetland as well as within its zone of influence.
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3.

10.

And whereas, in terms of sub-rule (1) of rule 7 of the Wetlands (Conservation and
Management) Rules, 2017, the Environment Department of Government of Goa prepared a
Brief Document for identifying the said Carambolim Lake as wetland.

And whereas, based on the Brief Document Goa State Wetland Authority (GSWA) in the
7™ meeting of the GSWA has recommended the Government of Goa to notify the said
Carambolim Lake as wetland under the provisions of Wetlands (Conservation and
Management) Rules, 2017.

Now therefore, the State of Goa accepts the recommendation to declare the said wetland
for being covered under the provisions of Wetlands (Conservation and Management)
Rules, 2017.

The extent of the wetland and its zone of influence is described in Schedule I of this
notification.

Activities prohibited within the wetland and its zone of influence is listed in Schedule II
of this notification. Such prohibitions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 (a), (b) and (c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

Activities regulated within the wetland and their zones of influence, i.e. permitted only
with permission of State Government are listed in Schedule III of this notification. Request
for permissions can be made to the Member Secretary, Goa State Wetland Authority,
C/o Department of Environment, Saligao, Bardez, Goa-2407032 or at email-
goawetland@gmail.com. Such regulations shall not apply for areas designated under
other Acts and Rules, and listed at para 1.2 a), b) and c¢) of Schedule I. Relevant provisions
of respective Acts and Rules shall apply in such areas.

Activities permitted within the wetland and its zone of influence are listed in Schedule IV
of this notification. Such permissions shall not apply for areas designated under other
Acts and Rules, and listed at para 1.2 a), b) and c) of Schedule I. Relevant provisions of
respective Acts and Rules shall apply in such areas.

The Goa State Wetland Authority and the Ministry of Environment, Forest and Climate
Change shall monitor the enforcement of the provisions of this notification.

By order and in the name of the Governor of Goa.

Dasharath M. Redkar, Director/Ex-officio, Joint Secretary (Environment & CC).
Porvorim, 25th November, 2020.

Schedule I: Location and Extent of Wetland and its Zone of Influence

1.1. Wetland
The said Carambolim Lake is admeasuring an area of 741951 sq. mts., surveyed under Survey No.
Survey No./ Approximate Survey No./ Approximate Survey No./ Approximate
Taluka/Village /Sub-Div. Area in Sq. /Sub-Div. Area in Sq. /Sub-Div. Area in Sq.
No. Mts. No. Mts. No. Mts.
1 2 3 4 5 6 7

TISWADI/ 7/21(P) 1 17/22 2550 27/3 1025
/CARAMBOLIM 7/22(P) 40 17/23 625 27/4 1000
7/23(P) 660 18/1 2050 27/5 1950
7/24(P) 141 18/2 1000 27/6 2075
8/6(P) 5 18/3 1000 27/7 2025
8/7(P) 97 18/4 2050 27/8 1000
8/8(P) 212 18/5 1325 27/9 1125
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8/9(P) 562 18/6 2000 27/10 1025
8/10(P) 848 18/7 1900 27/11 1100
8/11(P) 1140 18/8 2050 27/12 2100
8/12(P) 505 18/9 1000 27/13 1100
8/13(P) 620 18/10 975 27/14 975
8/14(P) 798 18/11 2075 27/15 975
8/15 750 18/12 1750 27/16 925
8/16 2525 18/13 2025 27/17 975
9/10(P) 148 18/14 1150 27/18 1100
9/11(P) 2565 18/15 550 27/19 2025
9/12(P) 4875 18/16 525 27/20 1975
10/1 5075 18/17 650 27/21 1975
10/2 5325 18/18 525 27/22 1025
10/3 825 18/19 1250 27/23 1050
10/4 1350 18/20 650 27/24 1800
10/5 3775 18/21 700 27/25 1625
10/6 1450 18/22 975 27/26 25
10/7 5200 18/23 2175 27/27 400
10/8 5000 18/24 725 27/28 2975
10/9 4875 19/1 250 28/1 50
10/10 1175 19/2 5250 28/2 1650
10/11 4950 19/3 5250 28/3 1550
10/12 5075 19/4 2550 28/4 1300
10/13 5200 19/5 3000 28/5 1625
10/14 5125 19/6 5350 28/6 2600
11/1 5875 19/7 1250 28/7 2125
11/2 2275 19/8 1625 28/8 2075
11/3 2300 19/9 3125 28/9 925
11/4 1900 19/10 5575 28/10 825
11/5 800 19/11 2500 28/11 775
11/6 1275 19/12 2000 28/12 750
11/7 1075 19/13 3900 28/13 1225
11/8 1025 19/14 3250 28/14 625
11/9 775 19/15 625 28/15 450
11/10 1250 19/16 625 28/16 375
11/11 800 19/17 800 28/17 375
11/12 2150 19/18 775 28/18 350
11/13 3250 19/19 225 28/19 200
11/14 2825 19/20 525 28/20 225
11/15 2650 20/1 175 28/21 25
11/16 2950 20/2 325 28/22 1550
11/17 2800 20/3 425 29/1 25
11/18 2875 20/4(P) 1347 29/2 50
11/19 1525 20/5(P) 1698 29/3 200
11/20 1375 20/6(P) 422 29/4 500
11/21 2700 20/7(P) 450 29/5 550
11/22 2900 20/8(P) 450 29/6 875
11/23 2325 20/9(P) 560 29/7 700
11/24 2400 20/10(P) 935 29/8 525
11/25 2475 20/11(P) 507 29/9 550
11/26 2375 20/12(P) 537 29/10 775
11/27 2150 20/13(P) 985 29/11 1625
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12/1 475 20/14(P) 1161 29/12 1125
12/2 1300 20/15(P) 1040 29/13 950
12/3 1275 20/16(P) 1250 29/14 1125
12/4 1375 20/17(P) 2560 29/15 1375
12/5 250 20/18(P) 620 29/16 1275
12/6 525 20/19(P) 3126 29/17 1100
12/7 250 20/20(P) 3105 29/18 2575
12/8 225 20/21(P) 3291 29/19 2725
12/9 300 20/22(P) 3496 29/20 3100
12/10 475 20/23(P) 3632 29/21 1700
12/11 275 20/24(P) 2989 29/22 1475
12/12 875 20/25(P) 1127 29/23 2000
12/13 1300 20/26(P) 4199 29/24 4125
12/14 1225 21/1 1350 29/25 3175
12/15 1495 21/2 700 29/26 2475
12/16 1475 21/3-A 650 29/27 6575
12/17 1750 21/3-B 1125 30/1(P) 4819
12/18 1575 21/4 1150 30/2(P) 4830
12/19 850 21/5 1175 30/3(P) 5025
12/20 850 21/6 1325 30/4(P) 1630
12/21 1975 21/7 2125 30/5(P) 3597
12/22 2000 21/8 1950 30/6(P) 5095
12/23 1900 21/9 1925 30/7(P) 4950
12/24 2250 21/10 1700 30/8(P) 2360
12/25 2100 21/11 1400 30/9(P) 2750
12/26 2225 21/12 1300 30/10(P) 4930
12/27 2675 21/13 1025 30/11 5075
12/28 1050 21/14 600 30/12 5050
13/1 2650 21/15 175 30/13(P) 4792
13/2 2100 21/16 700 30/14(P) 4383
13/3 1900 21/17 200 30/15(P) 5002
13/4 325 21/18 1200 30/16(P) 4173
13/5 725 22/1 675 30/17(P) 5116
13/6 275 22/2 525 31/3(P) 48

13/7 325 22/3 725 34/1 2875
13/8 425 22/4 2425 34/13(P) 683
13/9 550 22/5 925 35/1(P) 4047
13/10 350 22/6 900 36/14(P) 4

13/11 1175 22/7 625 36/15(P) 43

13/12 1400 22/8 750 36/16(P) 203
13/13 1425 22/9 2000 36/17(P) 476
13/14 1675 22/10 2700 36/18(P) 368
13/15 1275 22/11 1375 36/19(P) 203
13/16 1525 22/12 1425 36/20(P) 215
13/17 1000 22/13 2725 36/21(P) 484
13/18 625 22/14 1350 36/22(P) 427
13/19 1800 22/15 1475 36/23(P) 269
13/20 1000 22/16 775 36/24(P) 211
13/21 925 22/17 1425 36/25(P) 548
13/22 875 22/18 725 36/26(P) 259
13/23 750 22/19 1925 36/27(P) 621
13/24 700 22/20 1875 36/28(P) 510
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13/25 725 22/21 1950 36/29(P) 484
14/1(P) 1577 23/1 750 36/30(P) 700
14/1-B(P) 2337 23/2 625 36/31(P) 226
14/1-C 1925 23/3 650 36/32(P) 232
14/1-C-1(P) 385 23/4 650 36/33(P) 290
14/1-D 372 23/5 2525 36/34(P) 418
14/1-E 384 23/6 1125 36/35(P) 439
14/1-F 384 23/7 700 36/36(P) 412
14/1-G 287 23/8 500 36/37(P) 235
14/1-H(P) 290 23/9 725 36/38(P) 248
14/1-1(P) 2 23/10 1725 36/39(P) 406
16/1(P) 8205 23/11 2300 36/40(P) 299
17/1 3150 23/12 1200 36/41(P) 773
17/2 1800 23/13 1175 36/42(P) 1157
17/3 1800 23/14 1875 36/43(P) 1262
17/4 3400 23/15 1375 36/44(P) 382
17/5 3275 23/16 1150 36/45(P) 353
17/6 3250 23/17 600 36/46(P) 775
17/7 3125 23/18 1150 36/47(P) 470
17/8 3250 23/19 550 36/48(P) 322
17/9 1700 23/20 1550 36/49(P) 232
17/10 1600 23/21 1800 36/50(P) 177
17/11 3140 23/22 1050 37/1 2700
17/12 3000 23/23 550 37/2 1325
17/13 3175 23/24 625 37/3(P) 1140
17/14 1825 24/1(P) 1291 37/4(P) 508
17/15-A 825 24/2(P) 1346 38/1(P) 185
17/15-B 725 24/3(P) 1541 38/2(P) 2394
17/16 775 24/4(P) 1814 39/1(P) 416
17/17 750 24/5(P) 2306 39/2(P) 1042
17/18 1500 24/5-D(P) 167 64/1(P) 947
17/19 825 26/1(P) 9702 64/2(P) 785
17/20 900 27/1 1025 64/3(P) 245
17/21 1125 27/2 1025
Total area 681429
TISWADI/ 10/4(P) 205 11/3(P) 2055 12/4(P) 545
/CORLIM 11/1(P) 10163 12/1(P) 297
11/2(P) 1360 12/2(P) 1130
Total area 15755
TISWADI/ 109/1-B(P) 6815 109/1-B-7(P) 225 1(P) 6765
/ELLA 109/1-B-1(P) 165 109/1-B-5(P) 230 110/1(P) 4019
109/1-B-2(P) 125 109/1-B-6(P) 197
Total area 18541
Area outside S. No. (Roads and Nallah) 26226
Grand Total 741951
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1.2. Boundary of area already designated under provisions of other Acts and Rules

1.2 (a) Area designated under Indian Forest Act, 1927; Forest (Conservation) Act, 1980; State Forest
Act and amendments thereof.

No area of the proposed wetland known as Carambolim Lake fall under the above mentioned Act.
1.2 (b) Area designated under Wildlife (Protection) Act, 1972 and amendments thereof.
No area of the proposed wetland known as Carambolim Lake fall under the above mentioned Act.

1.2 (c) Area designated under the Coastal Regulation Zone Notification, 2011 and amendments
thereof.

No area of the proposed wetland known as Carambolim Lake fall under the above mentioned Act.

1.3. Zone of influence

The Zone of influence of the said Carambolim Lake is admeasuring 1376841 sq. mts., surveyed under
Survey No.

Survey No./ Approximate Survey No./ | Approximate | Survey No./ | Approximate
Taluka/Village /Sub-Div. Area in Sq. /Sub-Div. Area in Sq. /Sub-Div. Area in Sq.
No. Mts. No. Mts. No. Mts.
1 2 3 4 5 6 7
TISWADI/ 14/1(P) 1186 15/3-D 378 24/3-A 370
/CARAMBOLIM 14/1-H(P) 1010 15/3-E 279 24/3-B 355
14/1-I(P) 1298 15/4 14530 24/3-C 336
14/1-A 4956 15/4-A 240 24/3-D 408
14/1-C-1(P) 15 15/5 12802 24/4(P) 10212
14/1-B(P) 588 15/5-A 577 24/4-A 279
14/1-A-11 304 15/5-B 323 24/5(P) 7970
14/1-A-19 330 15/5-C 340 24/5-A 446
14/1-A-7 1134 15/5-D 312 24/5-B 408
14/1-A-12 314 15/5-E 311 24/5-C 380
14/1-A-3 297 15/5-F 546 24/5-D(P) 201
14/1-A-4 288 15/5-G 417 24/5-E 427
14/1-A-6 500 15/5-H 293 25/1(P) 12551
14/1-A-17 288 16/1 32683 25/2(P) 7150
14/1-A-8 304 16/1-A 412 26/1(P) 24673
14/1-A-5 304 16/1-B 374 38/2(P) 225
14/1-A-18 288 16/1-C 371 39/1(P) 250
14/1-A-13 400 16/1-D 400 39/2(P) 898
14/1-A-16 350 16/1-E 450 64/2(P) 3265
14/1-A-15 370 16/1-F 250 64/2-A 400
14/1-A-1 320 16/1-G 377 64/3(P) 855
14/1-A-2 320 16/1-H 414 64/4 175
14/1-A-9 304 16/1-1 377 64/5 550
14/1-A-10 304 16/1-J 380 64/6 25
14/1-A-14 374 16/1-K 405 64/7(P) 185
15/1 12819 16/1-L 379 64/8 150
15/1-A 350 16/1-M 374 64/9(P) 445
15/1-B 365 16/1-N 388 64/10 50
15/1-C 265 16/1-0 503 64/11 150
15/1-D 323 16/1-P 430 64/12(P) 1000
15/1-E 306 16/1-Q 459 64/13 250
15/1-G 342 16/1-R 478 64/14 375
15/2 13874 16/1-S 377 64/15(P) 325
15/2-A 280 16/1-T 445 64/16 400
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15/2-B 298 16/1-U 409 64/18(P) 175
15/2-C 318 24/1(P) 10641 64/19(P) 15
15/3 13159 24/1-A 373 64/33 225
15/3-A 264 24/2(P) 10662 65/1(P) 608
15/3-B 418 24/2-A 297 65/3(P) 475
15/3-C 272 24/3(P) 9295 65/12 (P) 35
Total area 241222
TISWADI/ 1/1(P) 16156 8/5 995 15/6 1775
/CORLIM 2/1 710 8/5-A 500 16/1 78000
2/1-A 240 8/5-B 1000 16/2 3650
2/2 3100 8/6 2000 17/1 2075
2/3 1375 8/7 2075 17/2 2800
2/4 1000 8/8 975 17/3 3000
2/5 750 8/9 825 17/4 1000
2/6 1225 8/10 875 17/4-A 3725
2/7 625 8/11 1000 17/5 6762
2/8 25 9/1 1925 17/5-A 344
2/9 575 9/2 725 17/5-B 689
2/10 875 9/3 3200 17/5-C 430
2/11 1400 9/4 1375 17/6 175
2/12 800 9/6 1100 17/7 150
2/13 750 9/6 1000 17/8 2700
2/14 1450 9/7 350 17/9 325
2/15 1125 9/8 1400 17/10 200
2/16 725 9/9 1250 17/11 800
2/17 750 9/10 500 17/12 875
3/1 (P) 8714 9/11 525 17/13 150
3/1-A 288 9/12 1275 17/14 375
3/1-B 246 9/13 1850 17/15 300
3/1-E 1365 9/14 125 17/16 125
3/1-K 376 10/1 1550 17/17 2300
3/1-F 352 10/2 1425 17/18 800
3/1-G 320 10/3 950 17/19 175
3/1-J 292 10/4(P) 5445 18/1-A 3000
3/1-C 300 10/5 2075 18/1 552
3/1-D 299 10/6 2474 18/1-A-1 9791
3/1-H 426 10/6-A 494 18/1-A-1-A 312
3/1-1 443 10/6-B 457 18/1-A-1-B 280
3/2 7225 10/7 1375 18/1-A-1-C 280
5/1(P) 10398 10/8 2450 18/1-A-1-D 560
5/3(P) 1475 10/9 588 19/1 2284
6/1(P) 3330 10/9-A 587 19/1-A 2241
6/1-B(P) 470 11/1(P) 1237 19/2 1500
6/2(P) 270 11/2(P) 1366 19/3 1025
6/6 888 11/3(P) 3245 19/4 1000
6/6-A 887 12/1(P) 1478 19/5 1375
6/10(P) 20 12/2(P) 2020 19/6 1000
7/1 1100 12/3 725 19/7 1050
7/2 575 12/4(P) 530 19/8 25
7/3 400 13/1 4795 20/1-C 729
7/4 375 13/1-A 230 20/1-B 730
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7/5 2200 14/1 11450 20/1-D 729
7/6(P) 1595 14/2 14399 20/1 1113
7/6-A 813 14/2-B 1000 20/1-A 729
7/6-B 812 14/2-C 642 20/2(P) 135
7/7 1025 14/2-D 557 22/1(P) 135
7/8 563 14/2-E 551 22/7(P) 38
7/8-A 562 14/2-G 517 22/8-A(P) 205
7/9 2400 14/2-H 501 22/16(P) 25
7/10 825 14/2-J 292 23/1(P) 147003
7/11 850 14/2-K 316 23/1-D 4640
7/12 1025 14/3 4000 23/1-C(P) 2056
8/1 334 14/4 10200 23/1-B(P) 320
8/1-A 333 15/1 550 23/1-A 23225
8/1-B 333 15/2 950 23/1-E(P) 2550
8/2 500 15/3 2550 143/1(P) 335
8/3 550 15/4 950
8/4 1075 15/5 2425
Total area 529148
TISWADI/ 68/1-C(P) 15347 85/1(P) 12638 107/2 12125
/ELLA 76/1(P) 31552 86/1(P) 270 107/3 1825
77/1 91900 104/1(P) 1702 108/1 1100
78/ 5025 104/2(P) 1695 110/1(P) 28952
79/1 100400 104/2-A 241 109/1(P) 17456
80/1 50775 104/2-B 256 109/1-B(P) 38288
81/1 3626 105/1(P) 19015 109/1-B-1(P) 223
81/1-A 3262 106/1 4375 109/1-B-2(P) 265
81/1-B 925 106/2 1325 109/1-B-3 362
81/1-C 1021 106/3 1350 109/1-B-4 326
81/1-D 415 106/4 1250 109/1-B-5(P) 159
81/1-E 446 106/5 1625 109/1-B-6(P) 319
81/1-F 325 106/6(P) 2595 109/1-B-7(P) 194
81/1-F-1 270 107/1 1026 109/1-B-8 304
81/1-G 271 107/4 5125 109/1-B-9 326
81/1-G-1 324 107/1-A 273 109/1-B-10 322
81/1-H 315 107/1-B 402 109/1-B-12 445
81/1-1 450 107/1-C 536 109/1-B-14 339
81/2 1175 107/1-D 602 109/1-B-8 304
81/1 23600 107/1-E 281 109/1-B-6(P) 319
83/1 17550 107/1-F 354 109/1-B-11 268
84/1(P) 48472 107/1-G 501 109/1-D 149
Total area 559253
Area outside S. No. (Roads and Nallah) 47218
Grand Total 1376841

The map of wetland boundary of the said Carambolim Lake with 50 meters buffer and the Zone of
influence is at Annexure I.

1.4. For the purpose of this wetland known as the said Carambolim Lake the same is located within
Revenue village of Carambolim, Corlim and Ella, of Tiswadi Taluka, North Goa.

1.5. For the purpose of this wetland known as the said Carambolim Lake the Zone of Influence is
located within Revenue villages of Carambolim, Corlim and Ella, of Tiswadi Taluka, North Goa.
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Schedule II: List of activities prohibited within wetland boundary

Conversion for non-wetland uses including encroachment of any kind,;

Setting up of any industry and expansion of existing industries; with the exception of modernization
of existing industries which will not affect the ecological balance of the wetland under

Manufacture or/and handling or/and storage or/and disposal of construction and demolition waste
covered under the Construction and Demolition Waste Management Rules, 2016; hazardous
substances covered under the Manufacture, Storage and Import of Hazardous Chemical Rules, 1989
or the Rules for Manufacture, Use, Import, Export and Storage of Hazardous Micro-organisms
Genetically engineered organisms or cells, 1989 or the Hazardous Wastes (Management, Handling
2008; electronic waste covered under the E-Waste

Discharge of untreated wastes, chemical fertilizers, pesticides, effluents and any other chemicals

effecting the ecological character of the wetland from industries, cities, towns, villages and other

Any construction of a permanent nature except for boat jetties within fifty meters from the mean
high flood level observed in the past ten years calculated from the date of commencement of these

2.
consideration,
3.
and Trans boundary Movement) Rules,
(Management) Rules, 2016;
Solid waste dumping;
b.
human settlements;
6.
rules; and,
Poaching;
8. Extraction of soil, mud, rocks for commercial purpose.

[Any other activity other than mentioned above if taken up in the surrounding area that will have a direct
or an indirect adverse effect on the ecological character of the wetland including water quality the same
shall be prohibited.]

Schedule III: List of activities regulated within the boundary of wetland and its zone of influence and for
which prior approval of [State Government/UT Administration/MoEFCC] is required to be obtained

Restrictions

Activity

Within the boundary of wetland

Within the zone of influence

Withdrawal of water

Restricted withdrawal of
water beyond the quantities
permitted by WRD.

Water is used for agriculture and
horticulture purposes in existing
traditional practices will continue.
However, any new permissions
shall be granted by WRD & GSWA.

permission may be taken from
GSWA and WRD, along with
Goa State Biodiversity Board
(GSBB) for revival of lost
traditional practices.

Recreational activities for bird | Regulated by Goa Forest | Not relevant.
watching department.
Cultivation of crops Prohibited. Appropriate | Existing traditional crop cultivation

practices will be allowed. Any
activity that will affect the
ecological character of the wetland
will not be allowed.

Aquaculture

Regulated by Directorate of
Fisheries, Goa.

Regulated by Directorate of
Fisheries, Goa. Existing traditional
practices may be permitted.

Approval of the GSWA shall be obtained for any other activity proposed to be conducted other than

those mentioned above which may adversely affect ecological character of wetland.
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Schedule IV: List of activities permitted within the boundary of wetlands and its zone of influence

Activity

Levels and types not requiring permission

Within the boundary of wetland Within the zone of influence

Religious practices

Existing religious practices will be | Permitted. Any activity that
allowed. Any activity that will | will adversely affect the
adversely affect the ecological | ecological character of the
character of the wetland will not be | wetland will not be
allowed. allowed.

Traditional Fishery

Permitted. Any activity that will | Permitted
adversely affect the ecological
character of the wetland will not be
allowed.

Deciding best possible wise use
of wetland without affecting
or impacting its ecological
character and services offered
presently

Permitted Permitted

Approval of the GSWA shall be
mentioned above.

taken for any other activity to be conducted other than those
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( Council of Scientific & Industrial Research ) 7\57)0/ %73 /
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24/12/2020

To

Member Secretary,

Goa State Biodiversity Board,

C/o Department of Science, Technology and Environment,
Opposite Seminary, Saligao, Bardez, Saligao, Goa 403511

Subject: Request for extension of project duration (by six months) for the project
“Identification of Wetlands in Goa”

Respected Sir/Ma’am

With reference to above subject matter, the Goa State biodiversity Board has already given
extension to this project until 23 January 2021 from its initial period of one year.

CSIR-NIO has been committed and has been completing the objectives of the project on
timely basis. However there was a time span with stoppage of work due to the ongoing
COVID-19, pandemic as the work involved interaction with stakeholders at distant locations
in the state. As there was statutory restriction on movement and attending office, the
circumstances were unavoidable.

Considering the above reason, we kindly request you to extend the project duration by six
months (i.e. up to July 2021).

Thanking you

Sincerely

= . |

J
Dr Mandar Nanajkar
Sr. Scientist

B :91-(0)832-2450 450 e-mail : ocean@nio.org Regional Centres
fax :91-(0)832-2450 602/03 URL : http://www.nio.org Mumbai, Kochi, Visakhapatnam



